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SOUTHERN ZONE, CHENNAI

O.A.NO. 145 OF 2024

Arunkumar Sermakkani
S/o, Shri, Sermakkani
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... Applicants
Versus
Union of India
Ministry of Environment, Forest & Climate Change
and 4 others
...Respondents

REPLY FILED ON BEHALF OF THE 5TH RESPONDENT

The 5th respondent above named respectfully submits as

follows:

1) The fifth respondent viz., M/s. Indus TMT India Limited.,
is a Public Limited Company involved in the business of
running a Steel Rolling Mill at Kalukondapalli Village,
Denkanikotta Taluk, Krishnagiri District. The said Rolling
Mill was incorporated in the year 2005 under the name
"Chitrakoot Metal Limited". On 20.08.2009 due to change
in share holding pattern the name was changed to Apple
Rolling Mills Limited (ARML). Again the name was
changed to Indus TMT Industries Limited with effect from
12.02.2015.

For INDUS TMT INDUSTRIES LTD.,
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2) During the year 2015 the fifth respondent proposed to
expand the unit to include M.S.Billets along with the
existing steel bars and rods. The project cost was
estimated at Rs.5,000 Lakhs with proposed production
capacity of the unit after expansion was estimated to be
1,45,000 TPA of Steel bars and rods (from the existing
72,000 TPA) and 1,56,000 TPA of M.S.Billet.

3) Accordingly the 5th respondent applied for Terms of
Reference (ToR) to SEIAA-TN vide application dated
12.01.2015. The second respondent SEIAA issued (ToR)
to the 5th respondent by proceeding dated 26.03.2015
(Annexure-1). The 5th respondent company undertook
Environment Impact Assessment as per the terms and
conditions of the ToR. The 5th respondent also submitted
their final Environmental Impact Assessment report

(Annexure-2). A public hearing in respect of the project
was held on 30.11.2016.

4) After compliance with all ToR conditions, the 5th
respondent applied for Environmental Clearance to the
second respondent on 27.10.2016. The proposal of the 5th
respondent was considered in the 85th meeting of the
SEAC held on 30.03.2017 and the 219th SEIAA meeting
held on 14.06.2017. After due consideration of all the
aspects, the second respondent issued Environmental

Clearance to the 5th respondent company on 14.06.2017
(Annexure-3).
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5) It is submitted that after obtaining Environmental
Clearance, the 5th respondent has completed the
expansion activities and has been running the industry in

full compliance as per environmental norms.

6) Thereafter, the 5th respondent has also applied to Tamil
Nadu Pollution Control Board for CTE (Expansion)
26.07.2017. After due inspection of the unit, the Tamil
Nadu Pollution Control Board issued consent for
Establishment-Expansion on 08.11.2017 both under the
Air and Water Act (Annexure-4). Thereafter Tamil Nadu
Pollution Control Board also issued Consent to Operate
(Expansion) on 16.12.2019 (Annexure-5). Subsequently,
the CTO was also renewed up to 31.03.2025 (Annexure-
6). It is submitted that thereafter further renewal was also

granted by TNPCB both under Air and Water Act up to
31.3.2031 (Annexure-7).

7) While so, the present application has been filed by certain
individuals claiming to be affected by the operation of the
Sth respondent industry by alleging that the industry is
not in compliance with the conditions specified in the
Environmental Clearance dated 14.06.2017. The
applicants claim to be residing in a residential colony
known as Pushpam Realty situated close to the industry
and claim that the industry is causing air and noise

pollution. The allegations are totally baseless and without

For INDUS TMT INDUSTRIES LTD..
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any substance. While the 5th respondent industry was
established as early as in the year 2006, the Pushpam
Realty with regard to the applicants, even as per the report
of Tamil Nadu Pollution Control Board, Pushpam Realty
Phase-IIl obtained CTE only through proceedings dated
17.04.2017. The applicants came to reside actually only
during the second half of the year 2024. With regard to
respondent 5, the purchase of the land by respondent 5
was done in the year 2005, and the area was then
classified as a non-residential area. The industry was
commissioned in the year 2006 itself. Therefore, the
allegations to the contrary are hereby denied. The
applicants allege that the industry is violating specific
conditions of Environmental Clearance viz., (xiv), (xviii)
and (xx) relating to air and noise pollution and filing of
periodical reports to SEIAA. The applicant also alleges that
general condition (iv) relating to maintaining green belt

has not been complied with.

8) It is submitted that survey no’s of Environmental
Clearance and Directorate of Town and Country Planning
approval are one and the same and the extent is also
same. Environmental clearance was approved on 14-6-
2017 and the same has been approved by DTCP
subsequently in 2018. As both the environmental
clearance and DTCP are one and the same, there is no

need or requirement for any amendment.

For INDUS TMT INDUSTRIES LTD., )
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9) It is submitted that the question as to whether the steel
rolling mills would fall under the secondary metallurgical
industries whereby the EIA notification as above would
become applicable was itself undecided for a long time.
While many steel rolling mills including the fifth
respondent industry were operating all over India after
obtaining necessary consent order from the concerned
State Pollution Control Board, the issue as to whether a
prior Environmental Clearance is required was not clear.
The issue relating to interpretation of item 3 (a) vis-a-vis
the definition of "Metallurgical industries" directly arose

for consideration in the case of Gajubha Jesar Jadeja Vs

Union of India and others.

10) In the above case the Hon'ble National Green
Tribunal (WZ) Bench was concerned with an industry
manufacturing cold rolled stainless steel without
Environmental Clearance. The Joint Committee appointed
by the Bench filed a report stating that opinion on
applicability on Environmental Clearance to the aforesaid
process can be given only by MOEF with reference from
EIA Notification 2006 as amended on 01.12.2009 and
definition of Secondary Metallurgical Processing

Industries as given in EIA guidance manual prepared by
IL & F'S Eco smart Ltd.,

11) A letter dated 14.08.2019 issued by MOEF to SEIAA
Chhattisgarh was also produced where it is stated that Re

For INDUS TMT [NDUSTRIES LTD., \
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Director.
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rolling would be classifiable as a Secondary Metallurgical
Industry as per technical EIA guidance manual. At the
same time those projects involving operation of various
types of furnaces with capacity of more than 30,000 tons
P/A (TPA) would require Environmental Clearance. The
Hon'ble Bench also sought for further clarification from
MOEF in this regard.

12) The minutes of reconstituted EAC was placed before
the Hon'ble Bench which stated that there is a scope and
need for further clarification in the following issues:

a) Definition of Secondary Metallurgical units for the

purpose of EIA process
b) Classification about the types of Furnaces

c) Clarifying Re-rolling Vs Cold Rolling.

13) The report further stated that considering many
similar units are established or operating under CTE/CTO
obtained from the respective SPCB's a period of one year
may be allowed for conversion to Environmental
Clearance. The EAC recommendations were accepted by
MOEF through its affidavit filed on 07.02.2020 before the
Hon'ble Bench which agreed for a period of one year to be
allowed to the units; the ministry will also constitute an
expert committee other than having EAC having
metallurgical expert for their recommendations.
Recording this, said original application viz.,
0.A.No0.55/2019 (Western Zone) was disposed of by order
dated 12/02/2020 (Annexure-8).

For INDUS TMT INDUSTRIES LTD.. A~
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14) The above order of the Hon'ble Tribunal was taken
up to Hon'ble Supreme Court in Civil Appeal
No.3116/2020 by the applicant before the Tribunal
stating that NGT had no jurisdiction to grant any time for
obtaining Environmental Clearance. It was brought to the
notice of the Hon'ble Supreme Court during the hearing of
the appeal that Ministry had issued a notification viz.,
S.0.3250 (E) dated 20.07.2022 (Annexure-9) wherein
MOETF stated that Re-Rolling operation would fall under
the purview of Secondary Metallurgical Processing
Industry and as such would require environmental
clearance. By the same notification MOEF granted time of
one year from the date of notification to the industries to

apply for grant of ToR.

15) The Hon'ble Supreme Court after noting that there
are about 1689 similar re-rolling/cold rolling in the
country which have been set up without obtaining prior
environmental clearance as there was an ambiguity
whether such rolling steel mills are required to obtain
prior Environmental Clearance. The Hon'ble Supreme
Court concluded that there was no error in the order
passed by the NT (WZ) and further observed that only
because an ambiguity earlier which was removed by
MOEF notification dated 20.07.2022 the Hon'ble Tribunal

had granted time to the project proponent therein to

For INDUS TMT INDUSTRIES LTD,..
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comply with an requirement of Environmental clearance.
After referring to various judgments of Hon'ble Supreme
Court itself, the Hon'ble Supreme court upheld the order
of the Hon'ble Tribunal and dismissed the Civil Appeal by
judgment dated 10/08/2022 (Annexure-10) and also
held that the order of closure issued in respect of that unit

cannot be sustained.

16) In the instant case after due consideration of all the
aspects the second respondent issued Environmental

Clearance to the 5th respondent company on 14.06.2017.

17) Therefore, even well before the deadline set by the
Hon'ble Supreme Court as above, the industry had
obtained environmental clearance. Thus, the contention
of the applicant that prior environmental clearance had

not been obtained is totally misconceived and liable to be

rejected.

18) Regarding the allegations of noise pollution, the
ambient noise level survey conducted by Tamil Nadu
Pollution Control Board on 22.01.2025 near the
applicant's location, the report of analysis in respect
thereof reveals that the noise level is well within the
prescribed standards, it is submitted that periodical
inspections are being conducted by Tamil Nadu Pollution
Control Board and as per the report filed by the Tamil
Nadu Pollution Control Board even as late as 11.4.2025

For INDUS TMT INDUSTRIES LTD..
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and 12.4.2025. when the ambient air quality/emission
test was conducted near the vicinity of the unit, all

parameters are within the standards prescribed by the
Board

19) The industry is regularly filing their compliance
reports to the statutory authorities. As per Part B of
Environmental Clearance, we have to plant 8550 plants
and actually we have planted more than 18000 plants
which arrives to a green belt area of more than 33%. The
photographs produced to the contrary by the applicants
are seriously disputed and brought about for the purpose
of the case. In so far as the judgments referred to in the
application regarding air pollution and noise pollution, the
industry is advised to submit that there cannot be any
quarrel with the propositions laid down therein. However,
unfortunately, in the instant case, the applicants are
making a false claim and hence the said judgments have

no applicability to the facts of this case.

It is therefore prayed that this Hon'ble Tribunal may be
pleased to dismiss O.A No. 145 of 2024 with costs and thus

render justice.

A

— \ QN‘ s

\ «
Counsel for 5th Respondent 5th Respondent

For INDUS TMT INDUSTRIES LTD.
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VERIFICATION

I, C.Valli Director, of M/s. Indus TMT India Limited., the
5th Respondent herein do hereby verify that what are all stated
above are true and correct to the best of my knowledge,

information and belief.

Verified at Chennai on this the 21st day of July 2025
For INDUS TvT 11

LY

S5th Respondent

10
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M/s. Indus TMT Industries

Final EIA Report for the Proposed Expansion of Steel Limited
Rolling Mill at Kalukondapalli Village ANNEXURE =T
TERMS OF REFERENCE

DR. H.MALLESHAPPALES., . STATE LEVEL ENVIRONMENT

MEMBER SECRETARY IMPACT ASSESSMENT AUTHORITY,

TAMILNADUY,

3rd Floor, Panagal  Maaligal,
No.L Jeenis Ro2d, saldapet,
Chennal - 600 Ols

15 D;
Ta:

Tha D:redor,

M/s lndus TMT Industries’ Umited,

(Fcrmerly M/s Applé Rolling Mills Ltd)
* Kappakal Road, ‘Hosur-Thaly Read,

Ultveerrapalii, Knlukondapam\fllage,

Denkanikottai Taluk,

Krishnagiri Distifcl.

Pincode = 635 114.

Siry. g EEELD
o Sub: SEIAA. “Tamil Nacu;

seeklng Envlmnmenml dearame for the
")t existing stee! rolling mill located at S,Nos
 of ‘Kalukondapatll vilage, Denkani<otai taluk,
- Indus TMT Industries United -to ‘enhance the
productlon of steel hqr; 3 *from 72,030 TPA o 1,45,00¢ TPA - Project
proposal comes under. Item:Hd: 3(a) & Categary ‘B1” of the Sevedule to.
the EIA Notification, 2006 ~ Terms of Reference [ToRJ pfescrlbed forthe .
pmparabon of EIA report Regarding.

251/1,2, 277/1A1; TA2
Krisheacir dlsn‘fd: b

Ref: 1. Your Appncauzmﬁ” i dg;at'ﬁ 09.01.2015.
2. Your letters cat 3;2015'& 06.€3.2015.
3.64" SEAC méeting. hield:on 201132015 .

EEERRE

“This has reference to your project propo*al submitted to the State Level Impact
Assessmcnt Authority seeking Envln:nrnertal Clearance for the project of ‘expansion of
existing steel rolling will of Mys Indis THMT Industries Limited (formerdy known as Mis
Apple Rolfing Mills,Ltd} located at S.Nos 251/1,2, 277/1A1, 1A2, etc o Kalukondapalli
village, Cerkanlkottal taluk; Krishnagiri district to enhance the production ¢f steel bars &
rods from 72,000 TPA to 1,45,000 TPA. The exarsion project Involves settingup of
metal scrap mclting plant to pmduce M.S Blllets (1,56,C00 TPA) for captive Lise ard
production enhancemem: af. the existing steel rolliag mill,

The ::ruject ptoposal was appralsed ir the 64t SEAG meeting held on 20.02. 2015
vide Itemn Ho. 64-41, The Comnilttee observed that the profect :mpvul falls under
Category ‘B! and Itcm No. 3(a); of the Schedule to'the EIA Notification, 2006, Based on
the presentation made by the proponent.and the docurients Rirnished; the Cemmittee
dectded to prescabe the lonawing Terms of References (ToRs) for the preparation of EIA

‘report. & publi¢ consu:tation,

1. Present land use pattern based on the satellite Imagery. shall be furnished,
2. .iocation of National parks/Wilclife sanctuar y/Reserve forests within 1D km' radius
-around the project site shall be furnished.

Pagedofs
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M/s. Indus TMT Industries
Final EIA Report for the Proposed Expansion of Steel Limited

Rolling Mill at Kalukondapalli Village

ANNEXURE - |

State Lavel Enviconment fmpact Assessmient Authocity, TR I z01s

3. Detalls of Industries/habltatalons/temples/schools/hozpitals ete focated within 10
km radius around the project site shall be furnished;

4. Ste-specific micro-metecrological data including temperature, relative humidity,

wind speed with direction and reinfall shat ba furnished.

Co-ordinates of the project site Irdicating existing ‘steel rolling mit & proposed

scrap melting plart separtely;

6. Land use patem of the preject. site mentioning existing prart arca and proposed

expansion area separtely, ’ :

Cetails' of ‘existing steel rollng mill,: mensioning start of operator, yearvise

Production, mechines installed; present praduction copadity & cnhancement

proposal; licensas obtained with complfanca report ete. , .

8:. Cetails of groposed scrap melting plant mentloning production capacity shall be.

furrished.

Uist of-all.raw matertals required for production of existing:# proposed -expansicn

profect Indicating source of supply and its capacity utlitzation in:the process shall

ba furnished.
10, Idition for expansion project.

11

Detalls ct-existing manpower and propascd ad

‘NOC-obtalned from Compatant Authority TEGWA/WRO) for.drawl of ground water

for the nceds of the existing as well \ag;ﬁcbpésgq_.cxpanélon_ project.

Details cf domestic waste watsr & ks treatmenc s disposal. ,

13..-Detalls of warer requirment for: cocling aurposes in the process ard the method of
trestment-and disposa’ of waste stream of biced off, _

Plan of improvemert of solar evdgofation pan‘iaking into account o expansion

proposal as well s incease in dischargs i ring-fainy seasons.

#5- Technica! specification of melting furnaces, re-heating furnaces, mill-stand etc-
mentionng capacty utilisation in productior

_ i process shall be fymished in existing
& proposed expansion project sepzrtely™ | -

Material balance for procass attivity shall be furnished separately for existing &
_ 'Provosed-expansion project: )
17, Manufacturing process shal! be furriished in de=gil, _ .
18. Details of storage of coal & meta| scraps, method of utilisation fn the malting,
rzhzating fumzce, poliution cortrol. measures proposed.ia: control de:st emission
dudng handling o* coal shall be addressed separatly; )
“Tatal asital cost ard racurring cost/annum earmarked for environmant pollution
‘aantrol measures. . . ¢
Amblent alr quality obsesved at 8 locations within 10 km radius of the project sta
shall be furnishec. Pictorial and tabular preseatation of metaorological data chall
te prasented. . . ’
21:The suspended particulate matter aresent In the amblent alr.shauld be monitored.
‘Chemiczl eomposition of the RSPM shall be furnished
22. Airquality-modeling for Steel Paant for specific pollutants should be applied. APC
measures proposed for t1e control of emissions from the all Process sources shall
alo be included.

.

A2,

‘14

by

v

16

19

-

20
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Final EIA Report for the Proposed Expansion of Steel
Rolling Mill at Kalukondapalli Village

M/s. Indus TMT Industries
Limited

ANNEXURE - |

y He State Level Environmidnt fmpncmmmenmmmq,mlzou

‘23, Design details of APC measures propos:-d for meltmg furnaces & nheaclng
fumnades, mentiohing quenity of water nzquirment initial. and - daty makeup and
‘quantity ol bleed off from each gystern,

24, Detalls of management solar pan residues and oll/sl udge/scala'generstion In ths
continuos retyeling of water for woallitg purposes in Lhe:mill stand.

"25. Impact on the environment by transport and: hanclqu of all raw materlais:and

"end products shiall be a<séssed und fummhed

26, ‘An action plan ta contml and mohltor secondary and_ fugltive emissions: 2s per
CPCB quldeln& shall be induded

27 Gaseous emlsslons for one season shall.hé abserved other than Monsocn season.

28, Permuisston for: the: drawl o greurd-water. from the Competent Autrodty -and
‘weter balance. data including quanﬁtv of effluent gemamhad recyded reused and
discharged shall be provided. Scheme ‘for STP for treatment of sﬂﬁge shall be
provided. Mathods Pproposed W te adopted far the wzter. corservation shall ziso
be pmwded wlth acceptable’ :ie,agn crlten g

29. Wenitoring of ground water for ussesslx “lével of peliutants identriadfe with

Process and products a: €lght locatiofs:amiind the process preductian site; raw
material stroage area and near solic v.aste dL'mp zone shall be cona and included
1n the report.” Geological and_ kycro. g¢ voglcal ;and ecological ulservations made
at the groject slte shall be carmed out'and the data shaT be rumlshed,

30. Details of salle/harafdous wastes such as furnace slag, soiar pan residues, ash;
wazte oll etc generated/to ve g-uagtaq l'rum.the pocess operation Induding
sclentific disposal of the same sha nggfurnlsp &

31. Firm commiitment obtained from &ment Ihdudtes for uttlisation of fumace sag
gene(alxd in tre rocess for further beneficial use.

32, Mndelllrg an risk assessment of firc.

33. Risk:assessment and damage control shall be addressed,

34, Plavfor Implementstion uf scheme on ocsupational health of the warkers shall be
furnished.

35.- Green beit develepment plan (33% of Lotal profect area) as per CPCB guidelires
shall be furnished. .

36. Schem for implementation of the rainwarer haivesling shall be furnished.

37. sdcl‘o-economllc development activities armind !he project slta shafi be
highlightee.

38. Cetarmination of atmospherlc Inverslon Tavel at the project site and assessmant.
“of ground isvel concentration of polliitants from tha stack entlssion’ based on 'site
specific metesrolagical features shall be danz2 and data shall be providad.

39. Necossary environmental protection measures propcsed for the generaters (DG
‘sets) a5 per the norms of C3CD shall be furnistied,

40. Integrated study on noise & vibration inciuding Impacts from the existing stect
rolling mill.

Pgedols

SR R

; gEnviro Care

INDIA PRIVATE LIMITED

175

(} Scanned with OKEN Scanner



14

M/s. Indus TMT Industries

; imited
Final EIA Report for the Proposed Expansion of Steel -
Rolling Mill at Kalukondapalli Village ANNEXURE - |

State level Envicantent Impact Assessrrent Authonty, N I 2015

41, Surface ‘weter qualtty of nearby water bedies (iivers end drains) if any at
upstrearr. and dowastream of the praject area shall be furnishad.

42. Lucalion of National Parks, Sanctuaries; Biosphere Reserves, _\'lildlife Cooridors,
Tiger/Elephant reserves (existing 2s well as proposed) It 8ny within 10 kms of‘the
project site, necessary clearaxce due lo praximity of the ecologically senstive
areas shoUld b obtalned from the State Wildiife Department/Chief viildifz
Warden ander the Wiidlife (Protection)ac, 1972. Hence, Clearance:fom NBWL
shall be abtalnad, if the project Site comes within 10 k-ns radius from “Czuvery
Narth Wild life Sancluay’ formulated vide Notification dated 12.03.2014 by
Gavarnment of Tamil Nad..

43. Points ralsad during the public hearing and_the commitment of the project
proponent an the issucs rlsec by the public ckall be Fimished. An action plan to
address the issues raisec during pubfic hearing and the necessury ‘allocation -of
funds ‘or’the same shall also be fumished.

44, Delails of uxisling CSR activity anc proy
project shall be furnished. CSR activif 1 mainly focus on skill Jeve’opment,
providing water supply & sznization fagfity:to.the nearby government sthool and
maintaining nearby kanmai/pond, Detals in this regard shall be furnished.

josed. CER activity for the: expansion

45, Besides the above, the below mentiorec qznaral points should aiso be follovied:-

a). A note confirming compilance of the TOR,. with crese referencing of the relevant
sectians / pages of the EIA repor ”‘.(;ﬁ?n': ld be ¢ i 4

b} Al documents may be propety” referencad-sith. Index and continbous page.
numse-ing. SRET

) Where data are firesanted in the repdrt espedially Ir, tables, the periad In which
the data were collected and the sources should e indicatad,

d) Wae-e the documents proviced are In a langiiage other than English, an English
translation should be provded.

e) While preparing the' EIA raport, the Instructioris for ‘thé ‘proponents and
instriictions for the consultants issued by MaEF vide OM.'No. 3:1 1033/41/1)05-
IAINE dated 4% August, 2009, which are available on the wabsite of -this
Ministry should also be folowed.

f) Changes, If any made In the basic scip2 and project Saramcters (as submitted
in Form-1 and the F.R for securlng the TOR) should be brought to the attention
of SEIAA/MOEF with reascons far such changes and permission should be sought,
as the TOR may also have to be aliered. Post Public Hearing-changes in
structure and content of e draR EIA/EMP (other than modifications arising cut k
of the Public Hearing precess) wil' entail conducting the Publc Hearing -again
with the revised documen;ation,

Paged of §
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Final EIA Report for the Proposed Expansion of Steel

M/s. Indus TMT Industries

Limited

Rolling Mill at Kalukondapalli Village

ANNEXURE - |

State Lovel Envirotitent impact Asséssment Authority, TN l 2015 ‘

Aftcr preparing the draft EIA (au per the generic structure prescribed In Apderdix:1II of
the EIA Notification, 2006) covering the abave mentioned paints; the proponent will gat
the public hearing conducted and take further necessary action for obtaining
Environmental Qedrance In accordance .with the procedure presaribed ‘urider tha LIA

NOLIﬁLnUOn 2006.

The Terms ¢f Reference (TOR) prescribed ‘shaiid be eonsidered for preparazion of EIA./
EMP report for the abiove mentioned Project In addition to all the relevant Informiation as
per the.'Generic Structura of EIA* glven in Appendix 111 and 1A in the EZA Notification,
'2008. The draft E1A/EMP teport snail be sibmitted to the TNPCB for public hearing. The.
‘Issues emerned -And ‘respanse {0, the issues during public ‘hearing process ‘shall bu
hcnrporated in the EIA report. The final EIA veport shall be. submltted 1o the- SEIM,»

Tamil Nady for ebtaining enviroamental deaiéute.

The Terms. of Keference (TOR) prescrived shall't

‘the"date of ‘issue; for ‘submission of the” EIIVEP,P report - Indudng pu:lic heariny

: proceedlngs.

it SEIAA-TN
;_ ‘;9\;3»"3‘—

Uopy to

1. The Principal Secretary to (-ovemnenty A Ny
Envircnment & Forests Dept, Govt. of Tarn' Nadu.
Fart St. Georga, Chennai- & £17

2. the Member Secretary,
~ Tamil Nadu Pollution Contrel Board,
76, Mount Salai, Guindy,
‘Chenna « 600 032.

3

The, ACCF(C), Regional Offlee of MoEF,
.34, HEPC Building, 1 & 2 nd Aocts,
Cathedral Ga-dén Road, Hungampakkam,
Chennal - 600 034,

.‘L
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CHAPTER -1 INTRODUCTION

1.0INTRODUCTION

M/s. Indus TMT Industries Limited is a Public Company registered with
District Industries Center, Krishnagiri (Registration No: 33-031-13-009 Part
II). M/s. Indus TMT Industries Limited has an existing Steel rolling Mill at
Kalukondapalli Village, Denkanikotta Taluk, Krishnagiri District. The existing
unit is a rolling mill that produces TMT steel or steel bars and rods. The
proposed expansion unit will also include manufacture of M.S. Billets along
with Steel Bars and Rods. The existing production capacity of the unit is
72000 TPA of Steel Rods and Bars, with project cost of Rs.2000 Lakhs.

M/s. Indus TMT Industries Limited has proposed to construct an expansion
unit with a project cost of Rs.5000 Lakhs. The production capacity of the unit
after expansion is 1,45,000 TPA of Steel Bars and Rods and 156,000 TPA of
M.S. Billet.

1.1PURPOSE OF THE REPORT

In pursuance of Government of India policy vide Environmental (Protection)
Act, 1986 new projects or expansion of any existing plant necessitates
statutory prior environmental clearance in accordance with the objectives of
National Environmental Policy as approved by the Union Cabinet on 18™ May,
2006 and EIA Notification of MoEF dated 14.09.2006, by preparing

Environmental Impact Assessment (EIA) report.

In order to assess the environmental impacts due to the proposed expansion
of steel rolling mill, Environmental Impact Assessment (EIA) report has been
prepared. As per the latest Environmental Impact Assessment Notification
dated 14th September 2006, the proposed expansion of steel rolling mill
(secondary metallurgy industry) falls under ‘Category B’ for which

Environmental Clearance (EC) from State Level Impact Assessment Agency

8
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(SEIAA) is necessary. In line with EIA Notification dated 14.09.06, a TOR
meeting was held for determining Terms of Reference (TOR) on 26" March
2015 for the preparation of EIA report for the proposed expansion project.
Based on TOR conditions given by SEIAA vide its letter No. SEIAA-TN/F-
3297/KRNGI/M-LXIV/TOR-216 /2015 DATED 26.03.2015, this EIA has been

prepared.

The objective of the EIA study is to take stock of the prevailing quality of
environment, to assess the impacts of proposed industrial activity on
environment including public and to plan appropriate environmental control
measures to minimize adverse impacts and to maximize beneficial impacts of
the proposed project. The following major objectives have been considered
for the EIA study:

e Assess the existing baseline status of environment

e Assess the impacts due to the proposed expansion project

e Suggest pollution control and ameliorative measures to minimize the
impacts

e Prepare an action plan for implementation of suggested ameliorative
measures

e Suggest a monitoring program to assess the efficacy of the various
adopted environmental control measures

e Clearances from statutory authorities

1.2 IDENTIFICATION OF PROJECT & PROJECT PROPONENT

Indus TMT Industries Limited was incorporated in the year 2005 under the
name “Chitrakoot Metal Limited”. On 20th August 2009 due to change in
share holding pattern the name was changed to Apple Rolling Mills Limited
(ARML). Again the name was changed to Indus TMT Industries Limited with
effect from 12th February 2015.
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1.3BRIEF DESCRIPTION OF THE PROJECT

1.3.1 NATURE OF THE PROJECT

M/s. Indus TMT Industries Limited has an existing steel rolling Mill at

Kalukondapalli Village, Denkanikotta Taluk, Krishnagiri District. The existing

unit is a rolling mill that produces TMT steel or steel bars and rods. The

proposed expansion unit will also include manufacture of M.S. Billet along

with steel bars and rods. The existing production capacity of the unit is
72000 TPA of Steel Rods and Bars, with project cost of Rs.2000 Lakhs.

1.3.2 SIZE OF THE PROJECT

M/s. Indus TMT Industries Limited has proposed to construct an expansion

unit with a project cost of Rs.5000 Lakhs. The production capacity of the unit
after expansion is 1,45,000 TPA of Steel Bars and Rods and 1,56,000 TPA of

M.S. Billet.
Promoter Indus TMT Industries Limited
Location S.Nos. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1,

1C2,1D1, 1D2,1E, 277/2, 278/1A,1B,1C,1D,
285/1A, 286/1,2,3,4,5,6,7 and 287/1

Village: Kalukondapalli
Taluk: Denkanikotta
District : Krishnagiri

State: Tamil Nadu.

Geographical location

Latitude : 12°38'57.65"N
Longitude : 77°45'04.72"E

Mean Sea Level (MSL)

950 m

Land Use Classification

Non-planned area

10
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Plant Capacity Existing — Steel Bars and Rods - 72,000 TPA
Proposed -
M.S. Billet - 1,56,000 TPA
(Phase I = 1,04,000; Phase II = 52,000)
Steel Bars and Rods - 1,45,000 TPA

(Phase I = 25,000 + Phase II = 48,000 +
Existing = 72000)

Source of water Local Panchayat
Water Requirement Total water requirement : 56 KLD
Estimated Employment No. of Employees:

(Direct & Indirect) L
Existing = 75 nos.

Expansion (proposed) — 387 nos.

Total (After Expansion) — 462 nos.

Power Consumption 32000 KVA
Land available 10.38 Hectares
Project Cost Existing - Rs.2000 Lakhs

After Expansion — Rs.5000 Lakhs

1.3.3 LOCATION OF THE PROJECT

M/s. Indus TMT Industries Limited is located at S.No. 251/1,2, 277/1A1,
1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E, 277/2, 278/1A,1B,1C,1D, 285/1A,
286/1,2,3,4,5,6,7, 287/1, Kalukondapalli Village, Denkanikota Taluk,
Krishnagiri District, which is located within 10 Km radius of the interstate
boundary of Tamil Nadu and Karnataka. The site is located about 14 Km
from Hosur Town. The nearest railway station at Hosur at a distance of 14
Km. The nearest airport is Bangalore Airport (approximately 100 Km). The

proposed site falls under Thali Panchayat Union of Denkanikota Taluk.
11
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EXISTING ENVIRONMENTAL SETTING OF THE PROJECT SITE

SELECTION CRITERIA

DETAILS

Latitude and Longitude

Latitude 12°38°57.65”N and Longitude
77°45'04.72"E

Climate conditions as per IMD data

Maximum Monthly mean Temp 38.6°C
Minimum Monthly mean Temp 16.6°C
Maximum total Rain Fall 274 mm
Maximum mean Relative Humidity 86%
Minimum mean Relative Humidity 25%

Land use classification

“"Non Planned area” by Department of
Local Planning Authority, Government of
Tamil Nadu.

Nearest Airport Bangalore
Nearest Railway station Hosur
Nearest Major City Bangalore

Nearby Industries

Meenakshi Rolling Mill

Field Fresh Foods Private Limited
Taneja Aerospace & Aviation Ltd
Duroflex Mattress

FEIM Automotive Industries

Nearest Village

Uliveeranapalli

Ecologically sensitive zone
(Wild Life Sanctuaries)

Nil within 10 km radius

Reserved Forests

NIL

1.4SCOPE OF THE EIA STUDY

The EIA report has been prepared as per the TOR issued by State Level
Expert Appraisal Committee vide Letter No. SEIAA-TN/F-3297/KRNGI/M-
LXIV/TOR-216 /2015 DATED 26.03.2015. The copy of terms of reference is

attached as Annexure I. The detail terms of reference with its compliance

are as mentioned below:

12
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TOR compliance

Present land use pattern based on the
satellite imagery shall be furnished.

The land use of the project area
is non-planned area. Annexure
ITT - Page no 190

The satellite imagery of the site
is given in Page No - 30.

Location of National parks/Wildlife
sanctuary/Reserve forests within 10
km radius around the project site shall
be furnished.

The location doesn’t have any
national parks, reserve forests
and sanctuaries within 10.0 km
radius from the project site is
given in Page No - 26

Details of industries / habitations /
temples / schools / hospitals etc
located within 10 km radius around
the project site shall be furnished.

Major Schools and hospital are
located at Madagondapalli
which is 3.0 km distance from
the site. Nearby Industries is
given in page no: 12

Site specific micro-metrological data
including temperature, relative
humidity, wind speed with direction
and rain fall shall be furnished.

The details are given in EIA
Report (Refer Page No. 58-68).

Co- ordinates of the project site
indicating existing steel rolling mill &
proposed expansion scrap melting
plant separately.

The details are given in EIA
Report (Refer Page No0.28 &
29).

Land use pattern of the project site
mentioning existing plant area &
proposed expansion area separately.

The land use of the project area
is non-planned area. Annexure
ITT - Page no 190.

Area breakup and the satellite
imagery of the site is given in
EIA report (Page No.30,36)

Details of existing steel rolling mill,
mentioning start of operation, year
wise production, machines installed,
present production capacity &
enhancement proposal, license
obtained with compliance report etc.,

Enclosed as Annexure V Page
no - 194.

Enhancement details given in
Page no 36, 37.

Details of proposed scrap melting
plant mentioning production capacity
shall be furnished.

The details are given in EIA
Report (Refer Page No.36 &
37).

List of all raw materials required for
production of existing & proposed
expansion project indicating source of
supply and its capacity utilization in

The details are given in EIA
Report (Refer Page No.36 &
37).
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the process shall be furnished.

10 | Details of existing manpower and
proposed addition for expansion
project.

The details are given in EIA
Report (Refer Page No0.49).

11 | NOC obtained from competent
Authority (SGWA/WRO) for drawl of
ground water for the needs of the
existing as well as proposed expansion
project.

Water source : Local Panchayat
Water

Local Panchayat approval has
been attached (Annexure - X
Refer Pg.No-218)

12 | Details of domestic wastewater & its
treatment and disposal.

The details are given in EIA
Report(Refer Page No0.49-54)

13 | Details of water requirement for
cooling purposes in the process and
the method of treatment and disposal
of waste stream of bleed off.

Water requirement for cooling
purposes in the process & the
method of treatment and
disposal of trade effluent
(scrubber bleed off) are given
in EIA Report (Refer Page No.
49 & 54).

14 | Plan of improvement of solar
evaporation pan taking into account of
expansion proposal as well as increase
in discharge during rainy season.

Existing trade effluent of
capacity 0.2 KLD is disposed
through existing solar
evaporation pan. No trade
effluent generation in the
expansion phase. Since, dry
scrubber will be used.

15 | Technical specification of melting
furnaces, re heating furnaces, mill
stand etc., and mentioning capacity
utilization in production process shall
be furnished in exiting & proposed
expansion project separately.

Enclosed as Annexure VI (Refer
page no. 206).

16 | Material balance for process activity
shall be furnished separately for
existing &  proposed expansion
project.

Material balance for existing &
proposed expansion is given in
Page No 48.

17 | Manufacturing process shall be
furnished in detail.

Detailed manufacturing process
is given in Page No 38-47.

18 | Details of storage of coal & metal
scraps, method of utilization in the
melting, reheating furnace, pollution
control measures proposed to control
dust emission during handling of coal
shall be addressed separately.

Coal is not utilized in our
industry. Metal scrap will be
stored inside the closed shed
with all safety measures. And it
will be handled by skilled
labourers with machineries.

14
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19 | Total capital cost and recurring | Enclosed as Annexure VII
cost/annum earmarked for | (Refer page no. 212).
environment pollution control
measures.

20 | Ambient air quality observed at 8 | The details are given in EIA
locations within 10 Km radius of the | Report (Refer Page No. 68 to
project site shall be furnished. 74).

Pictorial and tabular presentation of
meteorological data shall be
presented.

21 | The suspended particulate matter | The details are given in EIA
present in the ambient air should be | Report (Annexure XI, Refer
monitored. Chemical composition of | Page No. 220).
the RSPM shall be furnished.

22 | Air quality modeling for Steel Plant for | The details are given in EIA
specific pollutants should be applied. | Report (Refer Page No.113-
APC measures proposed for the 116).
control of emissions from all the
process sources shall also be included.

23 | Design details of APC measures | The details of APC measures
proposed for melting furnaces & |are given in EIA Report Page
reheating furnaces, mentioning No.56. ] )
quantity of water requirement initial Water requwem_ent sho_wn In

g i water balance diagram given in
and daily make up and quantity of page no. 51.
bleed off from each system.

24 | Details of management solar pan | Will be disposed off through
residue and oil/sludge/scale | TNWML. Details given in page
generation in the continuous recycling | N0 93
of water for cooling purposes in the
mill stand.

25 | Impact on the environment by | The details are given in EIA
transport and handling of all raw | Report Chapter 4. Page No. 106
materials and end products shall be
assessed and furnished.

26 | An action plan to control and monitor | The details are given in EIA
secondary and fugitive emissions as | Report Page no. 108, 116
per CPCB guidelines shall be included.

27 | Gaseous emissions for one season | The details are given in EIA
shall be observed other than monsoon | Report
season. (Refer Page N0.113-116)
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28 | Permission for the drawl of ground
water from the competent authority
and water balance data including
quantity of effluent generated,
recycled, reused and discharged shall
be provided. Scheme for STP for
treatment of sewage shall be
provided. Methods proposed to be
adopted for the water conservation
shall also be provided with acceptable
design criteria.

Water source : Local Panchayat
Water

Local Panchayat approval has
been attached (Annexure - X
Refer Pg.No-223)

Water balance data including
quantity of effluent generated,
recycled, reused and
discharged are given in Page
No. 49 - 52 & Scheme for STP
for treatment of sewage is
given in Page No 52 - 54.

29 | Monitoring of ground water for
assessing the level of pollutants
identifiable with process and products
at eight locations around the process
production site, raw material storage
area and near solid waste dump zone
shall be done and included in the
report. Geological and hydro
geological and ecological observations
made at the project site shall be
carried out and the data shall be
furnished.

The details are given in EIA
Report
(Refer Page No.78 & 153-156)

30 | Details of solid/hazardous waste such
as furnace slag, solar pan residue,
ash, waste oil etc., generated/to be
generated from the process operation
including scientific disposal of the
same shall be furnished.

The details are given in EIA
Report
(Refer Page No.55)

31 | Firm commitment obtained from
cement industries for utilization of
furnace slag generated in the process
for further beneficial use.

Slag from furnace will be send
to nearby cement industries for
further beneficial use.
Commitment letter will be
obtained from local cement
industries before getting EC.

32 | Modeling on risk assessment of fire

The details are given in EIA
Report
(Refer Page No0.130 - 148)

33 | Risk assessment and damage control
shall be addressed.

The details are given in EIA
Report
(Refer Page No0.130 - 148)

34 | Plan for implementation of scheme on
occupational health of the workers
shall be provided.

The details are given in EIA
Report
(Refer Page No.162 & 163)
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35

Green belt development plan (33% of
total project area) as per CPCB
guidelines shall be furnished.

We have provided greenbelt
area to an extent of 1.84
hectares covering 22% of total
land area. And in the expansion
phase, we have proposed to
develop greenbelt in a total of 2
hectares.

36

Scheme for implementation of
rainwater harvesting shall be
furnished.

The details are given in EIA
Report
(Refer Page No.154 - 156)

37

Socio-economic development activities
around the project site shall be
highlighted.

Enclosed as Annexure —-VIII
(Refer Page no. 214).

38

Determination of atmospheric
inversion level at the project site and
assessment of ground level
concentration of pollutants from the
stack emission based on site specific
meteorological features shall be done
and data shall be provided.

The details are given in EIA
Report
(Refer Page N0.113-116)

39

Necessary environmental protection
measures proposed for the generators
(DG sets) as per the norms of CPCB
shall be furnished.

The details are given in EIA
Report
(Refer Page No.112)

40

Integrated study on noise and
vibration including impacts from the
existing steel rolling mill.

The details are given in EIA
Report
(Refer Page No.117 & 118)

41

Surface water quality of nearby water
bodies (rivers and drains) if any at
upstream and downstream of the
project area shall be furnished.

The details are given in EIA
Report
(Refer Page No.78 & 79)

42

Location of national parks,
sanctuaries, biosphere reserves,
wildlife corridors, tiger/elephant
reserves (existing as well as
proposed) if any within 10 kms of the
project site, necessary clearance due
to proximity of the ecologically
sensitive areas should be obtained
from the State Wildlife Department /
Chief Wildlife Warden under the
Wildlife (Protection)Act, 1972. Hence,
Clearance from NBWL shall be

The location doesn’t have any
national parks, sanctuaries,
biosphere reserves, wildlife
corridors, tiger/elephant
reserves (existing as well as
proposed) within 10.0 km
radius from the project site.
(Refer Page no. 26, 31).
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obtained, if the project site comes
within 10 kms radius from Cauvery
North Wild Life Sanctuary formulated
vide Notification dated: 12.03.2014 by
Government of Tamil Nadu.

43

Points raised during public hearing
and commitment of the project
proponent on the issues raised by the
public shall be furnished. An action
plan to address the issue raised during
public hearing and necessary
allocation of funds for the same shall
also be furnished.

Action taken against the issues
raised public hearing has been
enclosed as Annexure XII Page
No: 222.

44

Details of existing CSR activity and
proposed CSR activity for the
expansion project shall be furnished.
CSR activity shall mainly focus on skill
development, providing water supply
& sanitation facility to the nearby
government school and maintaining
nearby kanmai/pond. Details in this
regard shall be furnished.

Details of existing CSR activity
is enclosed As Annexure IX
page no. 216 and CSR activity
for the expansion project are
given in EIA Report
(Refer Page No.164)

45

Besides the above, the below
mentioned general points should also
be followed

a. A note confirming compliance of the
TOR, with cross referencing of the
relevant sections / pages of the EIA
report should be provided.

b. Al documents may be properly
referred with index and continuous
page numbering.

c. Where data are presented in the
report especially in tables, the
period in which the data were
collected and the sources should be
indicated.

d. Where the documents provided are
in a language other than English, an
English  translation should be
provided.

a. Compliance of the TOR has
been provided. (Page No: 13
- 18).

b. Al documents have been
properly referred with index
and continuous page
numbering.

c. Yes Complied.

d. All the documents provided
are in English only.

18

33



Final EIA Report for the Proposed Expansion of Steel
Rolling Mill at Kalukondapalli Village

M/s. Indus TMT Industries
Limited

CHAPTER -1

e. While preparing the EIA report, the

instructions for the consultants
issued by MoEF vide O.M. No. J-
11013/41/2005-IA.I1 (I) dated 4™
August, 2009, which are available
on the website of this Ministry

f. Changes, if any made in the basic
scope and project parameters (as
submitted in Form-I and the F.R for
securing the TOR) should be
brought to the attention of SEIAA /
MoEF with reasons for such changes
and permission should be sought,
as TOR may also have to be
altered. Post  Public  Hearing
changes in structure and content of
the draft EIA / EMP (other than
modifications arising out of the
Public Hearing process) will entail
conducting the Public Hearing again
with the revised documentation.

instructions for the proponents and | e. Yes Complied.

should also be followed. f. Yes Complied
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1.4.1 METHODOLOGY

Environmental Impact Assessment (EIA) studies

include identification,

assessment, quantitative evaluation and prediction of possible impacts. To

minimize the impact of the project on various environmental attributes,

mitigation measures are suggested for implementation along with the

project.

The methodology of this study can be schematized as detailed below:

e To gather information on present environmental conditions and
relevant national environmental guidelines and EIA procedures.

e Scoping of impacts.
e Assessment of significant impacts.
e Description of residual impacts.

e Development of monitoring plans.

e To inform all relevant and involved authorities regarding the impact of
the project on the environment and the proposed mitigation

measures.
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CHAPTER - 2 PROJECT DESCRIPTION

2 PROJECT DESCRIPTION

2.1 INTRODUCTION

M/s. Indus TMT Industries Limited is a Public Company registered with
District Industries Center, Krishnagiri (Registration No: 33-031-13-009 Part
II). M/s. Indus TMT Industries Limited has an existing Steel rolling Mill at
Kalukondapalli Village, Denkanikotta Taluk, Krishnagiri District. The existing
unit is a rolling mill that produces TMT steel or steel bars and rods. The
proposed expansion unit will also include manufacture of M.S. Billet along
with Steel Bars and Rods. The existing production capacity of the unit is
72000 TPA of Steel Rods and Bars, with project cost of Rs.2000 Lakhs.

M/s. Indus TMT Industries Limited has proposed to construct an expansion
unit with a project cost of Rs.5000 Lakhs. The production capacity of the unit
after expansion is 1,45,000 TPA of Steel Bars and Rods and 1,56,000 TPA of
M.S. Billet.

2.2 NEED FOR THE PROJECT

Metal industries are the indispensable part of an economy. They form the
backbone of industrial development of any country. India Steel Industry has
grown by leaps and bounds, especially in recent times with Indian firms
buying steel companies overseas. The scope for steel industry is huge and
industry estimates indicate that the industry will continue to grow reasonable
in the coming years with huge demands for stainless steel in construction of

new airports and metro rail projects.

There exists enormous potential in the economy for higher growth of
domestic steel demand in medium and long term. In terms of actual steel
usage, India lags behind other major steel producing countries. In 2010 our

per capita consumption of steel was only 51.7 Kg as against the world
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average of 202.7 Kg. A massive investment to the tune of 1 trillion dollars
has been envisaged during Twelfth Five Year Plan in the infrastructure
sector. Besides, there is a greater emphasis on the growth of the
Manufacturing Sector in the country. This augurs well for expansion of the
base of steel consumption in the economy. A rough estimate of incremental
demand for steel in the country works out approximately to 40 million
tonnes in infrastructure alone. Hence it is likely to raise intensity of steel
consumption in the country measured in terms of steel consumption per unit
of Gross Domestic Product (GDP).

2.3 DEMAND SUPPLY GAP

e As per Joint Plant Commission (JPC), India’s total steel production
during April to January 2014 grew by 3.7% to 70 million tonnes against
67 million tonnes a year earlier.

e Crude steel production grew at the rate of 8.2% per annum from
50.817 million tonnes in 2006-07 to 78.001 million tonnes in 2010-11.

e Production of finished steel grew at an annual rate of growth of 5.8%
from 52.53 million tonnes in 2006-07 to 66.01 million tonnes in 2010-
11.

e Consumption of steel exceeded production and grew at an annual rate
of 8.8% from 46.78 million tonnes in 2006-07 to 65.61 million tonnes in
2010-11.

2.4 IMPORT VS INDIGENOUS PRODUCTION

In the last 20 years (i.e. 1991-92 to 2010-11) import of steel as a
percentage of total consumption in India has varied between a high of over
13% in 2007-08 and a low of 4.8% in 1998-99 and 2001-02.
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2.5 DOMESTIC/ EXPORT MARKETS
2.5.1 DOMESTIC DEMAND

Based on Planning Commission Report, the demand for steel has been

worked out on the basis of observed relationship between steel consumption

and selected macro-economic variables under four scenarios of GDP growth
(i.e. of 8%, 8.5%, 9% and 9.5%) by 2016-17. In the most likely growth

scenario i.e. 9% GDP growth, the demand for steel works out to be 113.3

million tonnes by 2016-17. Therefore, it is likely that in the demand will

grow at a considerably higher annual average rate of 10.3% as compared to
around 8.1% growth achieved during the last two decade (1991-92 to 2010-

11).

2.5.2 EXPORT DEMAND

India has enormous potential, necessary resources and capabilities to

become a global supplier of quality steel. Also there exists ample market

opportunities in the neighboring regions of Asia, Africa and the Middle

East.
Estimated Demand and Capacity Creation
S.No. ITEM 2010-11 2016-17

1 Demand for Carbon Steel 62.14 108.3
2 Demand for Alloy/Stainless Steel 3.47 5.0
3 Total Domestic Demand for Steel 65.61 113.3
4 Net Export -3.34 2.0
5 Production (net of double counting) 62.27 115.3
6 Category-wise consumption (Carbon steel)

Total Long 31.16 54.3

Total Flat 30.99 54.0

Total Carbon Steel 62.14 108.3
7 Total requirement of crude steel - 142.3
8 Likely Capacity of Crude Steel 78.0 149.0
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2.6 PROJECT LOCATION

M/s. Indus TMT Industries Limited is located at S.No. 251/1,2, 277/1A1,
1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E, 277/2, 278/1A,1B,1C,1D, 285/1A,
286/1,2,3,4,5,6,7, 287/1, Kalukondapalli Village, Denkanikotta Taluk,
Krishnagiri District, which is located within 10 Km radius of the interstate
boundary of Tamil Nadu and Karnataka. The site is located about 14 Km
from Hosur Town. The nearest railway station at Hosur at a distance of 14
Km. The nearest airport is Bangalore Airport (approximately 100 Km). The

proposed site falls under Thali Panchayat Union of Denkanikota Taluk.

The proposed site and the study area of 10 Km radius are covered in the
Survey of India Topo sheet No. 57H/10 & 14. The geographical co-ordinates
of the proposed expansion site is latitude 12°38'57.65”N and longitude
77°45'04.72"E.
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TOPO MAP
(10 Km Radius)

Fig 2.2: Topo Map within 10 Km Radius
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GOOGILE EARTH MAP OF THE PROJECT SITE

Fig 2.3: Google Earth Map of the project site
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Fig 2.4: CO- ORDINATES OF THE PROJECT SITE

2. 2002

Proposed Activities

1 12°39'6.53"N 77°45'4.42"E
2 12°39'6.27"N 77°45'5.79"E
3 12°39'2.69"N 77°45'5.04"E
4 12°39'2.57"N 77°45'5.57"E
5 12°38'59.73"N 77°45'4.82"E
6 12°39'0.16"N 77°45'2.45"E
7 12°39'0.85"N 77°45'2.68"E
8 12°39'0.59"N 77°45'3.68"E
9 12°39'2.60"N 77°45'4.15"E
10 12°39'2.80"N 77°45'3.60"E
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Existing Activities & Proposed Activities

A 12°39'8.13"N 77°45'2.96"E
B 12°39'6.61"N 77°45'9.13"E
C 12°39'3.16"N 77°45'7.93"E
D 12°39'2.06"N 77°45'9.63"E
E 2°38'58.28"N 77°45'8.53"E
F 2°38'59.98"N 77°45'1.98"E
G 2°38'58.32"N 77°45'1.96"E
H 2°38'55.97"N 77°45'1.23"E

12°38'56.27"N 77°44'59.74"E
J 2°38'59.62"N 77°45'0.48"E
K 12°38'59.45"N 77°45'0.99"E
L 12°39'4.13"N 77°45'6.39"E
M 12°39'4.23"N 77°45'6.13"E
N 12°392.11"N 77°45'5.75"E
0] 12°39'2.07"N 77°45'5.93"E
w 12°39'3.92"N 77°45'2.68"E
X 12°39'4.08"N 77°45'2.09"E
Y 12°39'3.17"N 77°45'1.91"E
Zz 12°39'3.05"N 77°45'2.49"E
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SATELLITE IMAGE
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Fig 2.5: Satellite imagery of the project site — 10 km radius
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DRAINAGE MAP
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2.7 SIZE OR MAGNITUDE OF THE PROJECT
LAND REQUIREMENT

2.7.1

The land requirement for the proposed expansion of the plant structures

is 10.38 Hectares. The land selected for the proposed project is

classified

as “Non-planned area”

by Department Local

Planning

Authority, Government of Tamil Nadu. The land proposed to be used for

establishment of expansion unit belongs to the project proponent.

(Refer Annexure - II for Land Documents & Annexure - III for Land

Use Classification Certificate).

Table.2.1. Land Requirement for the Project

Area in Hectares
S.No. Area Break - up Existing After Expansion
1 Building area 0.61 1.93
2 Solid Waste Storage 0.20 0.21
3 Green belt area 1.84 2.34
4 Vacant area 5.53 5.90
Total area 8.18 10.38
2.8 PRODUCT MANUFACTURING
Product Existing Expansion Total After
(TPA) (TPA) Expansion (TPA)
Steel Bars and 72,000 73,000 1,45,000
Rods
NIL 1,56,000 1,56,000
M.S. Billet

Kf-.. Enviro Care

INDIA PRIVATE LIMITED
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2.9 RAW MATERIAL

291 RAW MATERIAL FOR STEEL BARS AND RODS

Raw Material Existing (TPA)

After Expansion (TPA)

M.S. Billet 72,720

1,56,000

2.9.2 RAW MATERIAL FOR M.S. Billet

Existing (TPA)

After Expansion

S.No. Raw Material (TPA)
1 MS scrap/CI NIL 1,29,000
scrap/Turnings/Borings
2 Sponge Iron NIL 34,000
3 Other Additives NIL 5,000
TOTAL 1,68,000

Sponge iron purchased from Belgam transported By rail/road and Ms scrap
purchased from nearby local markets. And also will be imported if necessary.

The composition of MS billets is as follows:

Composition of MS Billets

S.No. Composition Percentage
1 Carbon 0.15-0.30 %
2 Manganese 0.55 -0.70 %
3 Silicon 0.15-0.30 %
4 Phosphorous 0.08 % Max
5 Sulphur 0.05% Max
6 Fe 98.5 %

Kf-.. Enviro Care

INDIA PRIVATE LIMITED
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The composition of raw materials for MS Billets making is as follows:

Table.3.5. Constituents of MS Scrap/Turnings/CI Scrap/borings

S.No. Constituent Percentage
1 Carbon 0.2-1.0%
2 Manganese 0.4-0.9%
3 Silicon 0.2 -0.6%
4 Sulphur and Phosphorous Max 0.15 %
5 Alumina 0.0015 %
6 Fe 97 %

Table.3.6.Composition of Sponge Iron

S.No. Constituent Values
A CHEMICAL
(i) Fe, Total 90 -92 %
(i) Fe, Metallic 81 -84%
(iii) Metallization 88 - 90 %
(iv) Sulphur 0.03 % max
(v) Phosphorous 0.05 % max

(vi) Carbon

0.10 % (approximately)

(vii) Gangue content

5.00 % (approximately)

B PHYSICAL (Size)

) Lump

+3 mm

(i) Fines

0-3mm

(iii) Bulk Density

1.9- 2.2 MT/m3

2.10 PROJECT DESCRIPTION WITH PROCESS DETAILS
2.10.1 PRODUCTION OF M. S. BILLET (PROPOSED)

Selected solid scrap is brought from scrap yard to furnace floor for charging.

Charging is the process of filling up the blank chamber of crucible with

meltable scrap. Charging may be done either using magnets or by hand -

both the methods are found to be effective. Heavy scrap cut in sizes charged

at the bottom first and lighter scrap above. Shredded scrap charged also

which helps to fill the gaps inside and make the volume compact. A small

quantity of cast iron is added purposely for fast melting.
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The furnace is induction type; so the metal is heated by its resistance to
induced currents. The scrap charging goes on periodically up to the molten
metal inside crucible come to a certain level of its capacity. A quantity of
sponge iron also charged by maintaining a balanced proportion with other
kinds of scrap. Slag taken out at intervals which has immediate cooling

tendency.

When solid scraps become liquid, first batch sample from molten metal sent
to laboratory for chemical analysis. This analysis determines the presence
and percentage of various elements in metal such as carbon, manganese,
silicon, sulfur, phosphorous etc. After completion of analysis and the molten
metal raised in a certain level inside crucible, calculated quantity of ferro
alloys like ferro manganese (FeMn), ferro silicon (Fe Si), silico manganese
(SiMn) added primarily with molten metal. All addition must be completed at
least half an hour before tapping the heat in order to permit them become

thoroughly mixed with the metal.

During the last part of the process, removal of the inherent gases and
nonmetallic impurities remaining in the metal to raise to the slag (A fused
mass formed by the action of the flux on the gangue of the scrap and ore is
known as slag produce in oxidation and desulfurization periods). Pieces of

aluminum also added as deoxidizer.

Temperature measured by a pyrometer. If it indicate the desired
temperature (1600°C - 1620°C) it means that the metal is ready for tapping.
The molten metal is tapped from the furnace to a pre-heated ladle and then
carried by the overhead crane to Continuous casting machine after
homogenizing done through nitrogen or argon gases in ladle. After placing
the ladle in pouring position, temperature measured again, once 1580 deg C
achieved, metal taken out through slide gate system in ladle to Tundish
(liquid metal holder lined with special refractory for handling high
temperature for more time) then into water cooled copper mold. The bottom

of this mold is sealed in the beginning by means of a dummy billet. As soon
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as the mold full, the dummy billet is withdrawn and as the casting proceeds,
the desired height of liquid metal in the mold is maintained by adjusting the

pouring speed and rate of with drawl.

The billet coming out of the bottom of the mold is passed through another
cooling chamber, which is sprayed with water to aid in complete solidification
of steel. The billet then passes through the withdrawal rolls and the

continuously cast billet is then cut into desired length.

An external inspection and chemical analysis taken place by our quality
department soon after the billets are somewhat cooling down, if no obvious
defects are apparent and the chemical analysis establish the desire grade, at
this point the solid billet temperature is around 1000 to 1040 deg C taken

through metal conveyors to the roughing mill of re-rolling mill.

Quenching & Self Tempering:

After finishing in the last stand, the material is passed through a quenching
box where pressurized water with the required flow is used for sudden
quenching of the periphery of the bar from 1020° to around 600°C. Then the
material is transferred to the cooling bed for cooling in atmospheric air. Due
to sudden quenching near the periphery the core remains hot, which
transfers heat towards the periphery of the bar on the cooling bed for self-
tempering of the hardened periphery of the bar. Due to this process a
hardened structure is formed near the periphery which is called as tempered
Marten site & the core is having ferrite — pearlite structure i.e., the core
remains hot and austenitic. This structure increases the strength & the
elongation of the bar. The above process is called as ‘Quenching & Self

Tempering’ (QST) Process.

Atmospheric Cooling:

This takes place on the cooling bed, where the austenitic core is transformed
into a ductile ferrite-pearlite structure. Thus the final structure consists of an
optimum combination of strong outer layer (tempered marten site) with a
ductile core (ferrite-pearlite). This gives Steel Rods and Bars a unique

combination of high strength and ductility.
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STEEL RODS AND BARS OR QST BARS:

After this process the finished product which are called as Steel Rods and
Bars or QST Bars, is cut in required length & sent to the Yard where the
Finished bars are bundled, bended & kept in lots with tags ready for
dispatch.

Handling of Slag:

Process slag taken during melting is filled in a box, due to its speed cooling ,
it forms like a rectangular block with high brittleness, transferred to slag
yard. Then it processed in slag crusher where iron is separated if any. The
crushed slag is used in buildings as space filler due to light weight. Powder
slag or particles collected from scrubber and machine is used as slag

thickener during melting which gives easy working.

Steel Slag — Material Description:

Steel slag, a by-product of steel making, is produced during the separation
of the molten steel from impurities in steel-making furnaces. The slag occurs
as a molten liquid melt and is a complex solution of silicates and oxides that
solidifies upon cooling. There are several different types of steel slag
produced during the steel-making process. These different types are referred
to as furnace or tap slag, raker slag, synthetic or ladle slags, and pit or
cleanout slag. Following figure presents a diagram of the general flow and

production of different slags in a modern steel plant.

The steel slag produced during the primary stage of steel production is
referred to as furnace slag or tap slag. This is the major source of steel slag
aggregate. After being tapped from the furnace, the molten steel is
transferred in a ladle for further refining to remove additional impurities still
contained within the steel. This operation is called ladle refining because it is
completed within the transfer ladle. During ladle refining, additional steel
slags are generated by again adding fluxes to the ladle to melt. These slags
are combined with any carryover of furnace slag and assist in absorbing

deoxidation products (inclusions), heat insulation, and protection of ladle
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refractories. The steel slags produced at this stage of steel making are

generally referred to as raker and ladle slags.

Induction Transfer Flux Ladle
Feed |___ | Furnace to Ladle Addition Waste &
Stock Dumped
Residue
v v
Furnace Raker Ladle Clean Out
Slag to Yard Slag Slag or Pit Slag
A y A
[ Metal Recovery ]

A 4

Non Metallic Slag will be send to Cement

manufacturers for further use.

Fig 2.11: Schematic of Billet Production Process
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STEEL RODS AND BARS PROCESS FLOW CHART - EXISTING

[ Feed of M.S. Billet in reheating furnace ]

!

[ Heated Billets fed into Rolling Stand ]

!

( )

Rolled and Re-rolled
(& J
( l )

P N Quenched in Water
i \ J

N
[ Finished Bars Passed at Cooling

|

Cutting of HSD bars

A

Bundle Making

1
E | Water Recvcled |
1

4>[ Physical Testing Checked ]

\ l J/
Tagging of Bundles
Ready for dispatch
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PROPOSED PROCESS FLOW CHART OF M.S. BILLET ->TMT BARS
Feed Stock (MS Scrap, Sponge Iron & Other
additives & others)
j v
[ Water Loss — 6 ]4— Melting in Induction Furnace
) '
Molted Metal Transferred to
Laddle
.
~\ ( l
[ Water Loss —6 |« Continuous Casting through
y L Copper Moulds
[ Water Loss —12 |« Spraying with Water for Cooling Billets ]
[ Gas Cutting of Billets in Required Length ]
Transfer of Hot Billets to Rolling
Mill through Conveyor
Rolled and Re-Rolled
Pomoooo- » Water Quenching in TMT Box |[-------- >
! L J ! | Water Recvcled

Finished Bars Passed at —>[ Physical Testing ]

|

( Cutting of Bars )
L l )
( Bending, Bundling and )
L l )
( Tagging )
L l y,
: Ready to Dispatch :
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2.11 OVERVIEW OF SLAG PRODUCTION IN MODERN INTEGRATED
STEEL PLANT

Pit slag and clean out slag are other types of slag commonly found in steel-

making operations. They usually consist of the steel slag that falls on the

floor of the plant at various stages of operation, or slag that is removed from

the ladle after tapping.

Because the ladle refining stage usually involves comparatively high flux
additions, the properties of these synthetic slags are quite different from
those of the furnace slag and are generally unsuitable for processing as steel
slag aggregates. These different slags must be segregated from furnace slag
to avoid contamination of the slag aggregate produced. In addition to slag
recovery, the liquid furnace slag and ladle slags are generally processed to
recover the ferrous metals. This metals recovery operation (using magnetic
separator on conveyor and/or crane electromagnet) is important to the
steelmaker as the metals can then be reused within the steel plant as

furnace feed material for production.

DISPOSAL
While most of the furnace slag is recycled for use as an aggregate, excess
steel slag from other operations (raker, ladle, clean out, or pit slag) is

usually sent to cement manufacturers.

MARKET SOURCES

Steel slag can normally be obtained from slag processors who collect the
slag from steel-making facilities. Slag processors may handle a variety of
materials such as steel slag, ladle slag, pit slag, and used refractory material
to recover steel metallics. These materials must be source separated, and
well-defined handling practices must be in place to avoid contamination of
the steel slag aggregate. The slag processor must also be aware of the
general aggregate requirements of the end user. The processing of steel
slags for metals recovery is not only important to remove excess steel at the
market source for reuse at the steel plant, but is also important to facilitate

the use of the nonmetallic steel slag as construction aggregate. This
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nonmetallic slag will be send to Cement manufacturers for further use.
Commitment letter will be obtained from local cement industries before
getting EC.

HIGHWAY USES AND PROCESSING REQUIREMENTS
Asphalt Concrete Aggregate, Granular Base, and Embankment or Fill

The use of steel slag as an aggregate is considered a standard practice in
many jurisdictions, with applications that include its use in granular base,
embankments, engineered fill, highway shoulders, and hot mix asphalt
pavement Prior to its use as a construction aggregate material, steel slag
must be crushed and screened to meet the specified gradation requirements

for the particular application.

MATERIAL PROPERTIES OF STEEL SLAG

Physical Properties

Steel slag aggregates are highly angular in shape and have rough surface
texture. They have high bulk specific gravity and moderate water absorption

(less than 3 percent). Table 18-1 lists some typical physical properties of

steel slag.
Physical Properties of Slag
Property Value
Specific Gravity > 3.2-3.6
Unit Weight, kg/m? 1600 - 1920
Absorption up to 3%
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Chemical Properties

The chemical composition of slag is usually expressed in terms of simple
oxides calculated from elemental analysis determined by x-ray fluorescence.
Undernoted table lists the range of compounds present in steel slag from a
typical base oxygen furnace. Virtually all steel slags fall within these
chemical ranges but not all steel slags are suitable as aggregates. Of more
importance is the mineralogical form of the slag, which is highly dependent

on the rate of slag cooling in the steel-making process.

Chemical Composition of Steel slag

S.No. Constituent Composition (%)
1 CaO 40 - 52
2 SiO; 10 - 19
3 FeO 10 - 40
(70 - 80% FeO, 20 - 30% Fe203)
4 MnO 5-8
5 MgO 5-10
6 Al,O5 1-3
7 P,Os 0.5-1
8 S <01
9 Metallic Fe 0.5-10

Mechanical Properties

Processed steel slag has favorable mechanical properties for aggregate use,
including good abrasion resistance, good soundness characteristics, and high

bearing strength.
Thermal Properties

Due to their high heat capacity, steel slag aggregates have been observed to
retain heat considerably longer than conventional natural aggregates. The
heat retention characteristics of steel slag aggregates can be advantageous

in hot mix asphalt repair work in cold weather.
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2.12 MATERIAL BALANCE CHART
2.12.1 EXISTING ACTIVITY
STEEL BARS & RODS

Raw Material
Product General Scrap
MS Ingots & - -
Billate > Steel Bars & Rods > Waste Scrap = 720 TPA
72,000 TPA
72,720 TPA
2.12.2  PROPOSED EXPASNION ACTIVITY
Steel Bars & Rods MS Billets -
Raw Material 1,56,000 TPA
MS Scrap/Cl Scrap/Turnings/Boring =1,29,000TPA
Sponge Iron =34,000 TPA
Other Additives = 5,000 TPA
Slag from
Total =1,68,000 TPA
Furnace
12,000 TPA
Product
—>»| Steel Bars & Rods
1,45,000 TPA
For Further
— Process
1,56,000 TPA General Scrap
MS Billets Misroll =2730 TPA
A | 1,56,000 > Mill Scale = 6970 TPA
TPA End Cutting =1300 TPA
Total =11,000 TPA
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2.13 SOURCE OF WATER AND POWER REQUIREMENT

The total raw water required for the unit will be around 56.0 KLD. The entire

raw water for the unit is to be met from local panchayat water. The existing

power consumption is 3000 KVA with a standby diesel generator of capacity

200 KVA. The total power requirement of this unit after expansion will be

22000 KVA. During shutdown/maintenance power will be drawn from diesel

generator for the capacity of 500 x 2 KVA (high speed diesel of 90 L/hr for

full capacity load for diesel generator). The required power supply for the

unit is met from TNEB.

2.14 MANPOWER REQUIREMENT
Purpose Existing Expansion Total After Expansion
Manpower 75 387 462
2.15 WATER REQUIREMENT DETAILS
Purpose Existing Expansion Total After Expansion
(m®/day) (m®/day)
(m®/day)
A. Process 10 30 40
B. Domestic 05 11 16
Total 15 41 56
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2.16 WATER BALANCE CHART FOR EXISTING AND AFTER
EXPANSION
Existing
Raw Water Consumption
15 KLD
\ 4
K mmmeeoos »  Total Water Consumption (One time requirement)
! Recycle 60 KLD 75 KLD (15 KLD (raw water) + 60 KLD (recvcle)
E 4
E v v v
E Scrubber For Quenching Billet Cooling Domestic
5 3KLD 40 KLD 27 KLD 5 KLD
E —> Evaporation Evaporation
| A Loss 5 KLD Loss 2 KLD
Bleed off v Sewage
! 0.2 KLD Storage Tank Storage Tank 4.5KLD
! 35 KLD 27KLD
| v
. \ 4
i Solar v v Septic Tank
E Evaporation Recycle Recycle 4.5KLD
: Pan 35KLD 25 KLD
E : | v
14_______________________________'_ ___________________ \ 4 On Industry’s
own land

Fig 2.14: Existing water balance chart
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After Expansion
Local Panchayat Water | Raw Water Consumption
56 KLD 56 KLD
Total Water Consumption (One time requirement)
e
E Recycle 414 KLD 470 KLD (56 KLD (raw water) + 414 KLD (recycle)
i A
E v v
E Scrubber For Quenching Billet Cooling Domestic
! 4 KLD 300 KLD 150 KLD 16 KLD
E Evaporation Evaporation L »Loss 18 KLD
! v Loss 3.8 KLD v Loss 18 KLD v Y
E Bleed off Storage Tank Storage Tank Sewage
. 0.2 KLD 282 KLD 132 KLD 13 KLD
i \ 4
. v v v
! Solar Recycle Recycle STP
i Evaporation 282 KLD 132 KLD 13KLD
I Pan
: | i v
lm = = m e Yoo ... 4 For
Gardening
Fig 2.15: Water balance chart for after expansion
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2.17 WASTE WATER GENERATION AND METHOD OF TREATMENT
2.17.1 WASTE WATER GENERATION

Waste Existing | After Expansion Mode of disposal
water (KLD) (KLD) Existing After Expansion
Disposed off to Septic [Treated by the sewage
tank and dispersion ftreatment plant of]
and further on [capacity 15 KLD and
Sewage 4.5 13.0 industry’s own land. the treated sewage
will be used fon
gardening.
0.2 Disposed through Disposed through
T (No trade effluent | existing solar |existing solar
rade L . .
Effluent - genera_t|on in the | evaporation pan of |evaporation pan off
0.2 expansion phase. | adequate area. adequate area.
scrubber .
bleed off Since, dry
scrubber will be
used.)
2.17.2 DESIGN DETAILS FOR SEWAGE TREATMENT PLANT
FLOW RATE LOGISTICS:
Design capacity: 15 KLD
Operating Hours: 20 hrs
Average Flow Rate: 0.75 m3/hr
QUALITY LOGISTICS:
S.No | Description Unit Inlet Outlet Standards
1 pH - 6-8 6.5-7.5 55-9
2 TSS mg/l | 150 - 250 <20 < 30
3 BOD mg/l | 300 - 350 <10 <20
4 COoD Mg/l | 400 - 500 < 100 < 250
5 Oil & Grease | Mg/l | 75 - 100 <5 <10
BAR SCREEN CHAMBER
Bar Screen Size -15mx06mx1.2mTH
Volume of Bar Screen Chamber V - 1.08 cum
Flow Rate Q - 1.0 cum/hr
Retention time T -V/Q
- 1.08/ 1.0
- 1.08 hrs
Standard retention hrs for Bar screen Chamber is 15 mins - 20 mins
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COLLECTION TANK
Size of collection tank -18mx1.8mx2.5m+1.6 MFB
Volume of Collection tank V - 7.5 cum
Flow rate Q - 0.75 cum/hr
Retention time T -V/T=75/7.5=10 hrs

Standard retention time for Collection tank is 8 — 10 hrs.

AERATION TANK
Size of Aeration tank

2.0 mx2.0 mx3.5 m SWD+ 0.5m fb

Volume of Aeration tank V - 15.0 cum

Flow rate Q - 0.75 cum/hr

Volume of the Aeration Tank Required - BOD Load/ (F/M * MLVSS)
BOD Load - 4.5 Kg of BOD per day
MLVSS - 80% of MLSS

MLSS - 3500 - 4000 PPM

F/M Ratio 0.1 to 0.15

Hence required volume of the Aeration tank (4.5/ (3*0.1)) = 15.0 KLD
The available volume of the Tank: 15.0 KLD

AIR BLOWER
Assume O2 requirement

2 kg of 02/ 1 kg of BOD
- 1kg of BOD / 2 kg of 02

Assume BOD for sewage - 300 mg/l = 0.3 kg/m3

BOD Load - 15x 0.30 = 4.5 kg of BOD/day

02 requirement - 4.5 x2 = 9.0 kg of 02/day

Oxygen transfer @ 16% of SOTR - 9.0/ (0.16 x 0.23x 0.65 x 0.95)
- 9.0/0.023 =391

a=0.65; 3 =0.95

Density = 1.2 => 391/1.2 - 326 m3/day

Air requirement - 326/ 24 = 13.5 m3/hr

SECONDARY CLARIFIER TANK

Size : 1.5x1.5mx2.5mTH

Depth : 2.0m

Surface loading rate : 0.3 to 0.35 cu.m/hr

Capacity : 4.5 KLD

Normal retention time in secondary settling tank will be 3-4 hours. (There is
no reduction in the secondary settling tank, since it functions only for
settling of bio sludge generated in the aeration tank and separation of solids
and liquid)

FILTER FEED TANK

Size of the Filter feed tank - 1.2mx1.2mx2.5m
Volume of Filter Feed tank V - 2.8 cum

Flow rate Q - 0.75 cum/hr

Retention time T - V/T=2.8/0.75= 3.8 hrs

Standard retention time for Filter Feed tank is 2 — 3 hrs
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PRESSURE SAND FILTER:
Flow rate Q 0.75 cum/hr
Filtration rate for PSF V) 8 m3/m2 hr
Q AXxV
A 0.75 /8 =0.094 sg.m
D2 0.094x 4 / 3.14 = 0.119
D : 0.34 m
The Size vessel required is 400 mm dia x 1.5 m TH
ACTIVATED CARBON FILTER
Flow rate Q : 0.75 cum/hr
Filtration rate for ACF (V) 8 m3/m2 hr
Q AXxV
A 0.75 /8 =0.094 sg.m
D2 0.094x 4/ 3.14 = 0.119
D : 0.34 m
The Size of the Vessel Required: 0.4 M Dia X 2.0 M HOS
SLUDGE DRYING BED
Size of Sludge drying bed - 2.0mx2.0mx 1.0m
Plant Capacity - 15 KLD
Inlet TSS - 250 mg/I
Outlet TSS - 20 mg/I
Sludge Produced per day - [(250 - 20) x 15000] / (1000 x 1000)
- 3.45 kg/day
Standard Drying Rate - 5 Kgs/Sgm
Area required - 0.69 sq.m / day
Area of bed provided - 2.0mx2.0mx 1.0 mTH X 3 Nos
- 12.0 sgq.m

We have taken higher area in Sludge drying bed.
SEWAGE TREATMENT PLANT FLOW CHART (15KL CAPACITY)

Sewage
Collection
Tank

Bar Screen

Raw Sewage —

Aeration Tank Secondary
(FBBR } Clarifier

Filter Feed Tank

Sludpe
Drying

To Gardening +— Bed

Pressure
Sand
Filter

Activated
Carbon
Filter
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DETAILS OF SOLAR EVAPORATION PAN

The unit has a solar evaporation pan of dimensions 13.0 x 4.5 x 0.3 covering

an area of 58.5 sg.m.

2.18 SOLID WASTE GENERATION
2.18.1 GENERAL SCRAP

Quantity (T/A)

Method of Disposal

S.No Solid
Wastes Existing Afte|: Existing Afte':
Expansion Expansion
1 Waste Scrap 720 -- Sold Out --
2 End Cutting -- 1,300
3 Misroll - 2,730 Re-Used in
-- Steel Melting
4 Mill Scale -- 6,970 Furnace
Total 720 11,000

2.18.2 OTHER SOLID & HAZARDOUS WASTE

Quantity (T/A)

Solid
S.No. Method of Disposal
Wastes | gxisting Afte':
Expansion
Used as
1 STP Sludge NIL 0.5 Used as manure
manure
D f
ust from Reused in the For slag
2 Dry NIL 0.01 melting furnace | thickenin
Scrubber 9 g
Hazardous Wastes
Evaszlr::cion Stored in the MS dichllslelf:leoff
1 P 0.015 0.015 Drums inside the P
Pan closed shed through
Residues TNWML
Will be sent
Slag from Collected and intclou(s:SrTee;n:or
2 g NIL 12,000 | stored inside the
Furnace remises further
P ' beneficial
use.
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2.19 SOURCE OF EMISSION AND AIR POLLUTION CONTROL MEASURES

Existing
Stack
No Sources of Emission Details of APC measures
Re-heating furnace
1 ing fur Wet scrubber with stack height of 30 m
18 TPH - 1 No.
Stack height of 5.5 m from ground level
5 DG set has been provided. After Expansion
200 KVA - 1 No. existing stack height will be increased to
10.5 m with acoustic enclosures.

After Expansion

Stack SOUI-‘CE-S of Details of APC measures
No. Emission
1 Rel_g(:_a::_ln? flurl’\ln:-ce Wet scrubber with stack height of 30 m
Stack height of 5.5m from ground level has
5 DG set been provided. After Expansion existing stack
200 KVA - 1 No. | height will be increased to 10.5 m with
acoustic enclosures.
Dry scrubber is proposed to be installed to
Induction Furnace | control the emissions from the furnace.
3 25 TPH - 2 Nos. Common stack of 40 m height with 1.25 m
30 TPH - 1 No. dia, bag filters and solenoid valve for the
induction furnace.
DG set Stack height of 10.0 m will be provided for
4 500 KVA — 2 Nos. each with acoustic enclosures.
2.19.1 NOISE POLLUTION

The major sources of noise in the plant are blowers, compressor, furnace
operation, DG set etc., Several noise suppression and attenuation features
shall be designed into the plant for the protection of personnel at all
normally accessible locations within the plant boundary, both inside and
outside the plant and for the protection of the inhabitants living in the

vicinity of the plant.
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3 DESCRIPTION OF THE ENVIRONMENT

In order to predict the anticipated impacts due to any project, it is necessary
to obtain baseline information of the environment, as it exists, which would
serve as a datum. The interaction of baseline environment and the
anticipated impacts are the basis for the environmental management plan
for the activities of the proposed expansion of steel rolling mill. This chapter
includes existing scenario for various environmental components of the study

area.

The baseline environmental quality status is assessed through field studies
within the study area for various components of environment, viz, air, noise,
water, land, biological and socio-economic. Baseline data collection for each
of the environmental components is based on the location of proposed
project and anticipated distance of the significant impact. The study area is
defined for each of the environmental components independently taking into
consideration the vulnerability of the environmental component with respect
to the activity of the proposed project. Majority of data on water quality,
vegetation, air and noise quality was collected during field studies in April to
June 2015.

3.14 ENVIRONMENTAL COMPONENT

Considering the environmental setting of the project, project activities and
their interaction, environmental regulations and standards, following
Environmental attributes have been included for the EIA study. Study Area

will be covering 10 Km Radius from project boundary.

e Site specific micrometeorological data for the parameters Wind Speed
& direction, Temperature, Humidity, Cloud Cover and Rainfall.

e Ambient Air Quality (at 8 locations) for the parameters: PM10, PM, s,
SO,, NO,.
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e Noise Level Measurements at 8 Locations for both Leg-Day and Leg-
Night values.

e Water Quality-both Surfaces Waters (2 Locations) and Ground Waters
(6 Locations) for IS: 10500 Norms.

e Soil Quality (8 Locations) for Textural & Physical Parameters,
Nutrients, etc.

e Present & Post-project Land Use Pattern based on Satellite Imagery.

e Biotic Attributes: Flora & Fauna -Core zone & Buffer zone-Diversity
Index.

e Socio-Economic Profile (2011 Census): Total Population, Household
Size, Age, Gender Composition, SC/ST, Literacy Level, Occupational

Structure, etc.

3.15 SAMPLING LOCATIONS

Locations of sampling stations for micrometeorology, air, noise, and water

and soil quality are presented in Fig 3.4 - 3.7respectively.

3.16 MICROMETEOROLOGY

As a part of the study, the micrometeorology and microclimatic parameters
were recorded by installing a weather monitoring station in the Plant site at
9 m height. Data of wind velocity, wind direction, ambient temperature,
relative humidity, cloud cover and atmospheric pressure were recorded at
hourly intervals along with rainfall for 24 hours throughout the monitoring

period.
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Micrometeorological Data (On Project Area)
Meteorological Data-Project Site for the Month of April 2015

. Wind
Tem?gg? ture Di‘lf\gcTi:lon Velocity Relative
Date (m/s) Humidity
01-04-2015 33 130 2 72
02-04-2015 33.4 225 3 79
03-04-2015 35 180 4 78
04-04-2015 34.8 220 3 67
05-04-2015 36.1 215 2 61
06-04-2015 36.5 210 3 60
07-04-2015 354 225 4 74
08-04-2015 35.5 130 3 70
09-04-2015 34.3 205 3 72
10-04-2015 35 210 3 71
11-04-2015 35 230 3 64
12-04-2015 34.4 270 2 73
13-04-2015 29 250 3 75
14-04-2015 28.3 240 2 79
15-04-2015 30.5 245 2 91
16-04-2015 29.3 195 1 88
17-04-2015 30.5 205 2 78
18-04-2015 30.5 215 2 71
19-04-2015 31.3 220 1 70
20-04-2015 32.3 230 2 76
21-04-2015 31.7 235 2 69
22-04-2015 32.3 240 3 71
23-04-2015 33.5 245 3 79
24-04-2015 31.9 240 3 71
25-04-2015 33.4 235 2 83
26-04-2015 31.3 230 2 74
27-04-2015 30.8 230 1 87
28-04-2015 31.1 235 3 84
29-04-2015 32.6 240 3 84
30-04-2015 33 230 3 71
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Micrometeorological Data (On Project Area)
Meteorological Data-Project Site for the Month of May 2015

. Wind

Tem?gg? ture Di‘lf\gcTi:lon Velocity Relative

Date (m/s) Humidity
01-05-2015 33.4 220 3 70
02-05-2015 33.8 230 3 79
03-05-2015 33.3 225 4 77
04-05-2015 32 235 2 84
05-05-2015 31.1 240 2 74
06-05-2015 31.5 230 2 78
07-05-2015 30.7 225 2 75
08-05-2015 31.7 235 3 75
09-05-2015 33.4 240 3 75
10-05-2015 33.1 235 3 77
11-05-2015 31.2 215 2 76
12-05-2015 31.5 210 3 76
13-05-2015 32 220 1 83
14-05-2015 28.5 215 1 80
15-05-2015 29.6 230 2 82
16-05-2015 31.2 205 2 78
17-05-2015 30.1 210 2 89
18-05-2015 29.6 235 4 90
19-05-2015 31.2 220 2 76
20-05-2015 32 225 4 85
21-05-2015 33 230 6 81
22-05-2015 32 225 7 84
23-05-2015 32 240 7 79
24-05-2015 31.1 235 6 82
25-05-2015 33.3 230 6 80
26-05-2015 33 220 6 77
27-05-2015 32.2 225 6 79
28-05-2015 29.8 235 5 88
29-05-2015 28.2 240 3 84
30-05-2015 32.4 230 5 71
31-05-2015 32.2 315 4 81
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Micrometeorological Data (On Project Area)
Meteorological Data-Project Site for the Month of June 2015

. Wind
Tem?gg? ture Di‘lf\gcTi:lon Velocity Relative
Date (m/s) Humidity
01-06-2015 32.5 225 5 86
02-06-2015 31 215 4 82
03-06-2015 28.6 210 3 79
04-06-2015 30.5 215 3 78
05-06-2015 29.4 230 2 96
06-06-2015 30.6 235 4 81
07-06-2015 32 220 5 68
08-06-2015 31.2 235 7 79
09-06-2015 31.2 250 6 80
10-06-2015 30.7 245 6 85
11-06-2015 32 230 5 88
12-06-2015 31.4 215 6 86
13-06-2015 28.9 210 5 86
14-06-2015 29.7 220 6 91
15-06-2015 27.2 225 13 83
16-06-2015 29 235 6 88
17-06-2015 28.3 230 6 81
18-06-2015 27.2 250 7 84
19-06-2015 27.4 215 7 86
20-06-2015 26.4 230 7 91
21-06-2015 28.3 205 8 93
22-06-2015 25.7 220 8 85
23-06-2015 28.7 240 9 86
24-06-2015 28.2 225 10 86
25-06-2015 30.3 180 9 83
26-06-2015 30.6 220 9 86
27-06-2015 27.4 225 8 83
28-06-2015 29 220 8 83
29-06-2015 30.4 215 7 83
30-06-2015 32 225 5 88
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3.16.1 TEMPERATURE

The average daily maximum and minimum temperature for each of the 12
months for the period of 2011-2014 recorded at Dharmapuri District has
been furnished in the Table 3.2. July is the hottest month with maximum
temperature of 41°C. January is the coolest month with minimum

temperature of 11.9°C.

3.16.2 RAINFALL
The rainfall data collected for the period from 2011-2014 are presented in Table 3.2.

While the predominant rainy season is the north-east monsoon (Oct - Dec). The
region is also influenced to some extent by south-west monsoon (June - Sep). While
maximum rainfall of 301 mm is received during the month of October 2014, the
minimum of traces is received during June (1.0 mm). Monthly average rain fall &

yearly average rainfall are shown in Table 3.2.

3.16.3 WIND SPEED
The minimum wind speed was 1 km/h and the maximum average speed was

13 km/h. The Pasquill stability class for wind speed is given in Table 3.1.

Table 3.1 Pasquill Stability Class

Day Night

Surface Wind

Speed (m/s) Incoming Solar Radiation

(at 10m) Strong | Moderate | Slight 1Z-I:|-I7;y|o(\)l\‘llilig?lilt or flo3u/ d8

<?2 A A-B B E F

2-3 A-B B C E F

3-5 B B-C C D E

5-6 C C-D D D D

> 6 C D D D D
Note: A = extremely unstable, B = moderately unstable, C = slightly

unstable, D = neutral, E = slightly stable, F = moderately stable. Neutral

class D should be assumed for overcast conditions during day or night.
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Fig.3.1. Wind Rose for April 2015
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Fig.3.2. Wind Rose for May 2015
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Fig.3.3. Wind Rose for June 2015
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Table 3.2 Meteorological Data
Station: Dharmapuri Period : 2011- 2014

INDIA METEOROLOGICAL DEPARTMENT

STATION: DHARMAPURI

PERIOD: JANUARY 2011 TO DECEMBER 2014

1. ELEMENT: MONTHLY MEAN MAXIMUM TEMPERATURE (DEG C)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 29.2 | 31.3 | 348 | 353 | 34.7 | 333 33.6 32.0 32.3 31.5 28.4 28.4

2012 | 293 | 325 | 36.2 | 37.0 | 36.0 | 352 | 33.2 32.7 | 331 | 300 30.2 29.5

2013 314 | 325 | 358 | 378 | 37.8 | 33.3 33.0 33.5 31.7 31.8 29.7 29.0

2014 | 28.8 | 32.7 | 355 | 386 | 36.7 | 349 | 335 335 | 336 | 312 28.9 28.1

2. ELEMENT: MONTHLY HIGHEST MAXIMUM TEMPERATURE (DEG C)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 | 31.1 | 335 | 372 | 378 | 399 | 355 | 410 36.0 | 35.0 | 34.0 30.8 31.0

2012 31.0 | 364 | 379 | 39.2 | 39.1 | 39.0 36.4 35.6 36 34.5 33.0 32.4

2013 33.3 | 352 | 38.7 | 39.8 | 40.5 | 35.0 35.1 36.1 35.5 34.8 32.2 32.0

2014 | 32.0 | 34.7 | 395 | 40.2 | 39.2 | 38.0 | 358 36.0 | 355 | 347 32.0 313

3. ELEMENT: MONTHLY MEAN MINIMUM TEMPERATURE (DEG C)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 | 17.4 | 182 | 20.2 | 23.0 | 240 | 240 | 234 26.0 | 23.0 | 220 20.0 18.0

2012 17.0 | 176 | 19.8 | 23.7 | 24.2 | 239 22.7 22.0 21.8 20.0 18.2 17.6

2013 | 16.6 | 18.0 | 20.0 | 235 | 23.2 | 221 | 216 21.3 | 20.0 | 20.0 19.5 17.7

2014 17.2 | 184 | 20.0 | 24.0 | 23.6 | 23.6 23.2 22.5 22.2 21.3 18.7 18.4

4. ELEMENT: MONTHLY LOWEST MINIMUM TEMPERATURE (DEG C)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 139 | 13.0 | 154 | 21.1 | 21.1 | 21.8 22.2 22.0 20.6 20.8 15.1 13.2

2012 | 119 | 140 | 16.2 | 19.7 | 21.0 | 22.0 | 21.0 21.0 | 200 14.2 13.3 14.5

2013 | 129 | 140 | 159 | 205 | 18.2 | 205 | 20.0 19.6 18.6 18.2 16.5 14.5

2014 16.0 | 13.6 | 155 | 21.1 | 195 | 21.0 215 21.0 20.5 19.0 15.5 14.7

5. ELEMENT: MONTHLY MEAN R.H. AT 0830 HRS IST (%)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 79 73 67 72 72 71 70 76 75 84 82 83
2012 83 73 70 67 67 61 70 74 71 83 82 84
2013 79 69 69 65 61 66 67 68 79 80 86 80
2014 79 74 64 59 67 65 62 71 69 84 82 82
] .
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6. ELEMENT: MONTHLY HIGHEST R.H. AT 0830 HRS IST (%)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 89 84 93 95 91 96 84 96 90 96 96 96
2012 96 91 91 84 88 78 96 90 88 96 93 98
2013 94 90 88 84 92 87 88 90 96 93 94 96
2014 87 91 83 77 91 84 79 90 90 93 93 96

7. ELEMENT: MONTHLY LOWEST R.H. AT 0830 HRS IST (%)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 62 51 39 57 58 52 57 61 62 76 60 58
2012 71 38 41 54 53 46 56 59 54 55 65 58
2013 59 51 49 48 45 57 49 39 55 64 67 66
2014 76 55 32 39 50 55 49 39 55 64 67 66

8. ELEMENT: MONTHLY MEAN R.H. AT 1730 HRS IST (%)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 47 38 25 40 49 53 53 60 59 69 82 58
2012 45 35 29 33 46 43 48 55 50 68 57 56
2013 39 38 30 34 39 9 52 47 64 62 67 53
2014 45 38 30 27 46 44 a7 55 52 67 65 64

9. ELEMENT: MONTHLY HIGHEST R.H. AT 1730 HRS IST (%)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 7 76 45 96 66 88 78 90 92 95 98 93
2012 62 57 64 92 90 95 87 88 88 96 85 93
2013 49 72 59 70 92 71 87 67 93 93 92 77
2014 67 76 53 37 91 65 71 88 91 95 93 97

10. ELEMENT: MONTHLY LOWEST R.H. AT 1730 HRS IST (%)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 29 15 15 18 37 26 37 37 38 48 43 35
2012 21 17 15 18 29 26 32 32 26 37 36 34
2013 29 18 16 22 23 34 33 33 43 32 53 34
2014 33 22 16 16 27 28 34 36 31 39 48 41

11. ELEMENT: MONTHLY TOTAL RAINFALL (MM)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 0.0 0.0 0.0 176 142 20 35 167 26 148 197 23
2012 0.0 0.0 4 25 91 98 97 107 84 227 49 14
2013 0.0 7 0.0 17 190 10 15 33 274 131 132 0.0
2014 0.0 4 2 4 166 99 8 56 79 301 20 12
] .
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12. ELEMENT: MONTHLY HEAVIEST RAINFALL IN 24 HRS. (MM)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 0.0 0.0 0.0 50 47 10 14 65 13 33 45 14
2012 0.0 0.0 4 11 43 55 45 30 38 83 39 6
2013 0.0 7 0.0 9 75 10 6 19 65 37 49 0.0
2014 0.0 4 2 4 46 42 6 17 30 70 6 3

13. ELEMENT: NUMBER OF RAINY DAYS [2.5 MM AND ABOVE]

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 0 0 0 8 8 3 4 9 4 10 7 3
2012 0 0 1 3 5 6 4 10 4 11 2 2
2013 0 1 0 2 6 1 2 3 9 7 4 0
2014 0 1 0 1 9 4 1 8 5 13 4 3

14. ELEMENT: MONTHLY MEAN WINDSPEED (KMPH)

YEAR | JAN | FEB | MAR | APR | MAY | JUN JUL AUG | SEP | OCT NOV | DEC

2011 3 4 4 4 5 7 7 6 5 3 4 4
2012 4 4 4 4 6 8 6 6 5 4 4 4
2013 4 4 4 4 5 7 4 11 5 4 3 4
2014 5 4 4 3 4 6 7 5 5 3 3 4

3.17 AMBIENT AIR QUALITY

The ambient air quality with respect to the study zone of 10 km radius
around the project site forms the baseline information. The prime objective
of the baseline air quality study was to assess the existing air quality of the
area. This will also be useful for assessing the conformity to standards of
the ambient air quality during the operation of the proposed project. The
study area represents mostly residential environment. This section describes
the selection of sampling locations, methodology adopted for sampling,
analytical techniques and frequency of sampling. The results of monitoring
carried out for study period of April to June 2015.

3.17.1 AMBIENT AIR QUALITY STANDARDS

Ambient Air Quality standards has been notified by the MoEF vide Gazette
Notification dated 18™ November 2009 are presented in Table 3.9.
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Table 3.3: National Ambient Air Quality Standards
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Drying Bed
K_é. Enviro Care 70

INDIA PRIVATE LIMITED

85



Final EIA Report for the Proposed Expansion of Steel
Rolling Mill at Kalukondapalli Village

M/s. Indus TMT Industries
Limited

CHAPTER -3

3.17.2 SELECTION OF SAMPLING LOCATIONS

The baseline status of the ambient air quality has been assessed through a

scientifically designed ambient air quality monitoring network. The design of

monitoring network in the air quality surveillance program has been based

on the following considerations:

e Meteorological conditions are synoptic scale

e Topography of the study area

e Representative of regional background air quality for obtaining

baseline status

e Representatives of likely impact areas

Ambient Air Quality Monitoring (AAQM) stations were set up at eight

locations with due consideration to the above mentioned points. The AAQM

locations are depicted in Figure 3.8.

3.17.3 PARTICULATE MATTER (PMy & PM35)

The PM,, and PM,s among the eight sampling stations covering the study

region varied from 31 to 58 yg/m® and 14 to 26 ug/m? respectively. These

results are presented in Table 3.10 and 3.11

3.17.4 SULPHUR DIOXIDE (SOy)

During the present study SO, concentration is from 07 to 18 pg/m?

presented in Table 3.12.

3.17.5 OXIDES OF NITROGEN (NOy)

Nitrogen dioxide was in the range of 13 to 34 pg/ m? presented in Table

3.13.

3.17.6 CARBON MONOXIDE (CO)

CO during the present study was below the detectable limit.
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Table 3.4—-Ambient Air Quality Status (PM1g) — (April —June 2015)
Averaging Time: 24 Hrs Unit: pg/m?®
Sampling . . . . th
SA. . , Distance | Max | Min | Arithmetic | Standard 98
No. Station Bearing (KM) Mean Deviation | Percentile
AAQ1 Project Site -- -- 53 41 50 3.6 53
Chinna
AAQ2 Balagondapalli ENE 4.3 53 46 50 2.8 53
AAQ3 | Nangandopalli ENE 3.8 58 43 48 3.8 58
AAQ4 | Muduganapalli ESE 3.6 51 40 47 3.6 51
AAQ5 Devaganapalli ESE 4.6 49 38 43 2.7 49
AAQ6 Sathanur WNW 3.9 41 34 38 2.3 41
AAQ7 | Madagondapalli | SSW 3.5 43 31 39 3.7 43
AAQS8 Sarakapalli S 4.3 47 38 43 3.4 a7
* With respect to project site
Permissible limit for industrial, Residential, Rural and other area 100 pg/m?®
Table 3.5 — Ambient Air Quality Status (PMj5) April = June 2015
Averaging Time: 24 Hrs Unit : pyg/m?®
SA. Sampling Bearing | Distance Max | Min Arithmeti | Standard | 98"
No. Station * * (KM) ¢ Mean Deviation | Percentile
AAQ1 | Project Site -- -- 26 21 24 1.6 26
Chinna
AAQ2 Balagondapalli ENE 43 25 18 23 1.8 25
AAQ3 | Nangandopalli ENE 3.8 23 18 22 15 23
AAQ4 | Muduganapalli ESE 3.6 25 18 21 1.8 25
AAQS5 | Devaganapalli ESE 4.6 21 16 19 1.2 21
AAQ6 | Sathanur WNW 3.9 20 15 17 1.4 20
AAQ7 | Madagondapalli SSW 3.5 21 14 18 20 21
AAQ8 | Sarakapalli S 4.3 22 16 19 1.8 22
* With respect to project site
Permissible limit for industrial, Residential, Rural and other area 60 pg/m?®
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Table 3.6 — Ambient Air Quality Status (SO,) Apri

Averaging time: 24 hrs.

| = June 2015.

Unit : pg/m?®

SA. Sampling Bearing | Distance Max | Min Arithmetic | Standard | 98"
No. Station * * (KM) Mean Deviation | Percentile
AAQ1 | Project Site -- -- 18 13 15 1.6 18
Chinna

AAQ2 Balagondapalli ENE 4.3 13 08 11 1.6 13
AAQ3 | Nangandopalli ENE 3.8 10 07 9.0 1.0 10
AAQ4 | Muduganapalli ESE 3.6 19 09 12 23 19
AAQ5 | Devaganapalli ESE 4.6 15 11 13 1.4 15
AAQ6 | Sathanur WNW 3.9 12 07 10 1.6 12
AAQ7 | Madagondapalli SSW 3.5 17 12 14 1.7 17
AAQ8 | Sarakapalli S 4.3 16 10 13 1.6 16

* With respect to project site

Permissible limit of SO, for Industrial, Residential, Rural and other area =

80 pug/m?

Table 3.7 — Ambient Air Quality Status (NO;) March - April — June 2015.

Averaging Time: 24 hrs.

Unit : yg/m?®

SA. Sampling Bearing | Distance* Max Min Arithmetic Staqda_trd 98" _
No. Station * (KM) Mean Deviation |Percentile
AAQ1 | Project Site - - 34 24 27 2.8 34
AAQ2 gg;gggﬂ dapali | ENE 43 20 | 17 19 1.1 20
AAQ3 | Nangandopalli ENE 3.8 16 13 15 1.0 16
AAQ4 | Muduganapalli ESE 3.6 21 15 19 1.6 21
AAQ5 | Devaganapalli ESE 4.6 24 18 22 2.9 24
AAQ6 | Sathanur WNW 3.9 18 | 14 17 1.4 18
AAQ7 | Madagondapalli | SSW 35 30 21 26 2.6 30
AAQ8 | Sarakapalli S 4.3 27 18 24 3.2 27
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Fig 3.4 AAQ Sampling Location Map
K_é. Enviro Care 74

INDIA PRIVATE LIMITED

89



M/s. Indus TMT Industries

Final EIA Report for the Proposed Expansion of Steel o
I b b xpansi Limited

Rolling Mill at Kalukondapalli Village

CHAPTER -3

3.17.7 NOISE ENVIRONMENT

The noise monitoring has been conducted for determination of noise levels at
eight locations around the study area. Levels of noise have been monitored
during 6am to 10 pm and night levels during 10pm to 6am. In the
residential cum rural areas equivalent day night noise levels ranges from 45
to 68 dB(A). The details of sampling locations with respect to the plant site
and the equivalent day night levels are tabulated in Table 3.14.

3.17.8 AMBIENT NOISE STANDARDS

Ambient Noise level standards have been notified by the MoEF vide Gazette
Notification dated 26th December 1989 and also in the Schedule Ill of the
Environmental (Protection) Rules 1986. It is based on the ‘A’ weighted

equivalent noise level (Leq). These are presented in Table 3.13.

Table 3.8: National Ambient Noise Standards

Leq in dB(A)
Category of Zones
Day * Night+
Industrial 75 70
Commercial 65 55
Residential 55 45
Silence Zone ** 50 40

Source: Central Pollution Control Board
* Day Time is from 6.00 AM and 9.00 PM.

+ Note —2: Night Time is reckoned between 9.00 PM and 6.00 AM

*x Silence Zone is defined as an area up to 100m around premises
of Hospitals, Educational Institutions and Courts. Use of vehicle
horn, loudspeaker and bursting of crackers is banned in these
zones.

Note: Mixed categories of areas be declared as one of the four above
mentioned categories by the competent Authority and the
corresponding standards shall apply.
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3.17.9 IDENTIFICATION OF SAMPLING LOCATIONS

A preliminary reconnaissance survey has been undertaken to identify the
major noise generating sources in the study area. Noise at different noise
generating sources have been identified based on the activities in the village
area, ambient noise due to small scale industries, traffic and noise at

sensitive areas like hospitals and schools.

Table 3.9- Equivalent Day-Night Noise Level Details

Equivalent Levels
SA. . Distance dB(A)
No, | Village Bearing * | (km)
Day Night
SNL | project site . - 68.7 60.8
SN2 | Chinna | ENE 4.3 65.9 | 59.2
Balagondapalli
SN3 Nangandopalli ENE 3.8 46.8 45.9
SN4 Muduganapalli ESE 3.6 55.2 51.3
SN5 Devaganapalli ESE 4.6 50.6 46.5
SN6 Sathanur WNW 3.9 51.6 46.5
SN7 Madagondapalli SSwW 3.5 52.9 45.1
SN8 | sarakapalli S 4.3 51.6 47.9
* With respect to project site
Day Night
Permissible limit for Industrial Area - 75 70
Permissible limit for Rural Area - 55 45

Kf-.. Enviro Care 76

INDIA PRIVATE LIMITED



M/s. Indus TMT Industries

Final EIA Report for the Proposed Expansion of Steel o
I b b xpansi Limited

Rolling Mill at Kalukondapalli Village

CHAPTER -3

Fig 3.5 Noise Sampling Location Map
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3.18 WATER QUALITY

The water samples are collected from eight locations in the study area. We

have submitted the permissible limit for the drinking purposes as well as the

permissible limits in the absence of alternative sources.

Generally, the

desirable limit is obtained by the river water only, whereas we have received

the water samples from bore well & open wells. The water from sampled

location falls in the range mentioned for drinking water when there is no

alternative source. In case, water for drinking purposes to be used is no

alternative source.

Table 3.10 — Water Analysis Results

Parameters Units GW1 GW2 GW3 GW4 GWS5 GW6 Swi SW2
Calci
aleium mg/l 182 90 182 339 151 306 13 174
as Ca
Chlorides
mg/l 188 487 179 901 272 975 16 247
as Cl
Color Hazen <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <1.0 <0.1
Electrical umhos/c
o 1535 1431 1372 2410 1798 5661 137 1498
Conductivity m
Fluoride as F mg/l 0.4 0.4 0.2 0.4 1.2 0.6 <0.1 0.4
Iron as Fe mg/l 0.16 0.12 0.09 0.18 0.11 0.51 <0.01 0.14
Magnesium
mg/l 67 34 45 85 58 112 7.4 59
as Mg
Nitrate Nitrogen
mg/l 22 1.6 18 3.2 2.2 4.8 <1.0 2.0
as NO3
odour Agreea | Agreea | Agreea | Agreea | Agreea | Agreea | Agreea | Agreea
ble ble ble ble ble ble ble ble
pH 7.3 7.8 7.6 7.0 7.2 7.1 8.9 7.9
Sulphates mg/l 18 106 26 114 114 244 12 28
Total Alkalinity
mg/l 460 332 277 138 449 510 55 389
as CaCO3
TOtél Dissolved mg/l 998 930 892 1564 1169 3680 89 973
Solids
Total Hardness mg/l 619 365 640 1191 613 1222 44 675
Turbidity NTU <0.5 <0.5 <0.5 <0.5 <0.5 <0.5 <0.5 <0.5
° .
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Ground Water Surface Water

Sampling Location Sampling Location
GW1 Project Site Swi Uliveeranapalli Lake
GW2 Chinna Balagondapalli SW2 Madagondapalli Lake
GW3 Nangandopalli
GW4 Muduganapalli
GWS5 Devaganapalli
GW6 Sathanur

Fig.3.6 Water Sampling Locations
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3.19 SOIL QUALITY

It is essential to determine the potential of soil in the area and identify the
impacts of urbanization and industrialization on soil quality. Accordingly, a

study of assessment of the soil quality has been carried out.

3.19.1 DATA GENERATION

For studying soil profile of the region, sampling location was selected to
assess the existing soil condition in and around the plant representing
various land use conditions. The physical, chemical and heavy metal
concentrations were determined. The samples were collected by ramming a
core-cutter into the soil up to a depth of 90 cm. Simultaneously, in-situ
infiltration test using double ring infiltrometer was carried out at all location

to determine the permeability.

The present study on the soil profile establishes the baseline characteristics
and identifies the incremental concentrations if any, due to the existing and

proposed activities.

The sampling locations have been identified with the following objectives:

e To determine the baseline soil characteristics of the study area;
e To determine the impact on soil more importantly from agricultural

productivity point of view.

Eight locations within 10 km radius of the plant site were selected for soil
sampling. At each location, soil samples were collected from three different
depths viz. 30 cm, 60 cm, and 90 cm below the surface and homogenized.
The homogenized samples were taken during March- May 2014 to identify

soil conditions.

The details of the sampling location are given in Table - 3.16 and are shown

in Figure - 3.11.
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Table 3.11 — Soil Quality
RESULTS
S.No | PARAMETERS UNITS
SA-1 SA-2 | SA-3 | SA-4 SA-5 | SA-6 | SA-7 SA-8
1 pH No. 8.0 6.8 6.8 6.9 8.3 7.4 84 7.2
2 EC mmhos/cm | 425 95 95 97 178 134 216 160
3 Texture Loamy Silty | Silty Loamy | Silty Loamy | Loamy | Silty
sand | sand | sand sand | sand sand sand
sand
Macro Nutrients:
4 Nitrogen % 34 12 14 0.8 0.4 14 1.2 1.0
5 Phosphorus % <0.1 ;.1 <01 |<01 |<01 [<01 |<o01 ;.1
6 Potassium Kg/Ac 38 18 58 12 64 92 26 108
Micro Nutrients:
7 Iron mg/Kg 14164 | 8868 | 9344 | 9144 11615 | 11618 | 10144 | 9654
8 Manganese mg/Kg 165 121 | 166 116 194 208 158 156
9 Zinc mg/Kg 1.6 54 14 14 10 12 1.0 1.0
10 Copper mg/Kg 1.9 1.0 6.9 1.0 14 14 1.2 4.4
Table — 3.12 — Standards of Soil Classification
Sl.No. Soil Test Classification
<4.5 Extremely acidic
4.51 — 5.00 Very strongly acidic
5.51 — 6.0 moderately acidic
6.01 — 6.50 slightly acidic
1 pH
6.51 — 7.30 Neutral
7.31 — 7.80 slightly alkaline
7.381 — 8.50 moderately alkaline
8.51 — 9.0 strongly alkaline
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9.01 very strongly alkaline

Salinity Electrical
2 Conductivity
(mmhos/cm)

Upto 1.00 Average
1.01 — 2.00 Harmful to germination

2.01 - 3.00 Harmful to crops (Sensitive to salts)

3 Organic Carbon

Upto 0.2 : Very less
0.21 — 0.4 : Medium,
0.51 — 0.8 : On an average sufficient
0.81 — 1.0 : Sufficient

>1.0 : More than sufficient

4. Nitrogen (kg/ha)

Upto 50 : Very less
51-100 :Less
101 - 150 : Good
151 — 300 : Better

> 300 : Sufficient

5 Phosphorus (kg/ha)

Upto 15 Very less

16 -30 Less

31 -50 Medium,

51 — 65 On an average sufficient
66 — 80 Sufficient

> 80 More than sufficient

6 Potash (kg/ha)

0 - 120 Very less
120 - 180 Less
181 - 240 Medium
241 — 300 Average
301 - 360 better

> 360 More than sufficient
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S. No. Location Name
SA1l Project Site
SA2 Chinna Balagondapalli
SA3 Nangandopalli
SA4 Muduganapalli
SAS Devaganapalli
SA6 Sathanur
SA7 Madagondapalli
SA8 Sarakapalli
Fig.3.7. Soil Sampling Locations
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3.20 LAND ENVIRONMENT
3.20.1 INTRODUCTION

The site is located at Kalukondapalli Village, Krishnagiri District, Tamil Nadu.
3.20.2 TOPOGRAPHY

Topography of the proposed site is plain.

3.20.3 DRAINAGE

The average elevation of the area is about 950 meter from Mean Sea Level
(MSL). River Chinnar is about 5.2 Km from the project site. The area in general is
not intersected by large water courses and small gullies, which remains

flooded during most part of the year.

3.21 BIOLOGICAL ENVIRONMENT
3.21.1 BIOLOGICAL ENVIRONMENT ASSESSMENT

A habitat or an area comprises of different kinds of plants and animals within
its boundary. The distribution of flora and fauna in the given area represents
the biological environment. The biological portion of the environment
includes, what is present in the study area, its values, and its responses to
impacts description of community uniqueness, the dominant species, and an

evaluation of rare or endangered species.

Natural vegetation is scanty and the bio-diversity of the area is low and it
forms a part of deciduous area. Species diversity and food web index of the
surrounding area will be negligible. However, the proposed proper re-
vegetation techniques and development of green belt around the ultimate pit

limit, the impact on the terrestrial environment will be hominal.

The unit has earmarked more than 33% of total area of for developing the
Green Belt and Lawns as per the existing Environmental Quality Policy of the
Company. The proposed Green Belt will have significant long term impact

during the Operation Phase.
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Flora-fauna: An ecological survey of the study area was conducted
particularly with reference to recording the existing biological resources. The

objectives of the survey were intended to:

» Generate baseline data from field observations from various terrestrial
ecosystems,

» Collect secondary data from Government records,

» Compare the data so generated with authentic past records to
understand changes,

» Understand the impact of the proposed activity on vegetational
structure in the site.

To accomplish the above objectives, a general ecological survey covering an
area of 10 km radius area was conducted. The locations were identified for
phyto-sociological aspects to assess the current status. Phyto-sociological
studies were carried out by using least count quadrate method. Trees
species were surveyed by taking quadrates of 100 m x 10 m distributed
randomly. Shrub species were surveyed by taking quadrates of 10 m x 10
m. Herb species were surveyed by taking quadrates of 1 m x 1 m. The data
obtained was further used to estimate Relative Dominance, Relative Density
(RD), Relative Frequency (RF) and Importance Value Index (IVI) as per the

formula.

Faunal survey covers the Terrestrial Fauna, Avian Fauna and Aquatic Fauna.
The survey was based on Personal observation, Enquiry with local population
and Records available. This survey will include identification of endangered

and rare species as per Red Book.
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Flora and Fauna

Survey Methodology

An ecological survey of the study area was conducted particularly with
reference to recording the existing biological resources. The objectives of the

survey were intended to:

> Generate baseline data from field observations from various terrestrial
ecosystems,
» Collect secondary data from Government records,
» Compare the data so generated with authentic past records to
understand changes,
» Understand the impact of the proposed activity on vegetational
structure in the site.
To accomplish the above objectives, a general ecological survey covering an
area of 10 km radius area was conducted. The locations were identified for
phyto-sociological aspects to assess the current status. Phyto-sociological
studies were carried out by using least count quadrate method. Trees
species were surveyed by taking quadrates of 100 m x 10 m distributed
randomly. Shrub species were surveyed by taking quadrates of 10 m x 10
m. Herb species were surveyed by taking quadrates of 1 m x 1 m. The data
obtained was further used to estimate Relative Dominance, Relative Density
(RD), Relative Frequency (RF) and Importance Value Index (IVI) as per the

formula.

Faunal survey covers the Terrestrial Fauna, Avian Fauna and Aquatic Fauna.
The survey was based on Personal observation, Enquiry with local population
and Records available. This survey will include identification of endangered

and rare species as per Red Book.

The flora and fauna studies were carried out in the entire study area
of 10 km radius around the proposed site. The diversified plant genera
distributed in this area. The natural vegetation of the study area had more
population with variety of species. Many varieties of plant species were

growing naturally.
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The overall aerial and close observations lead to the conclusion that the

diversity of plant species was more in the buffer zone.

Flora: The Study of flora involved intensive sample survey of vegetation in
the project site and other locations applying standard methods (e.g., Greig-
Smith 1983, Caustan 1988). To examine the trees and shrubs, quadrats of
25 x 25 m and for herbs 2 x 2 m were laid. In each of the larger quadrats
(i) Species (ii) their number, and (iii) Girth at Breast Height (GBH), were
measured. (Chaturvedi and Khanna,1982). The species of vegetation found
in each station were identified and listed according to their families, both in
dicotyledons and monocotyledons of the plant kingdom. The plant species
were classified as per the classifications of “Bentham and Hooker” and
identified by using Gambles book on “Flora of Madras Presidency” and

Mathew’s book on “Flora of the Tamil Nadu Carnatic”.

Fauna: Both direct and indirect observation methods were used to survey
the fauna. Visual encounter (search) method was employed to record
vertebrate species. Additionally survey of relevant literature was also done to
consolidate the list of vertebrate fauna distributed in the area (Smith 1933-
43, Ali and Ripley 1983, Daniel 1983, Prater 1993, Murthy and
Chandrasekhar1988). Since birds may be considered as indicators for
monitoring and understanding human impacts on ecological systems

(Lawton, 1996) attempt was made to gather quantitative data on the group.

Point Survey Method: Observations were made in each site for 15 minutes

duration.

Road Side Counts: The observer traveled from site to site, all sightings were
recorded (this was done both in the day and night time). An index of

abundance of each species was also established.

Pellet and Track Counts: All possible animal tracks and pellets were identified
and recorded (South Wood, 1978).

Kf-._ Enviro Care 87

INDIA PRIVATE LIMITED

102



Final EIA Report for the Proposed Expansion of Steel
Rolling Mill at Kalukondapalli Village

M/s. Indus TMT Industries
Limited

CHAPTER - 3

Based on the Wildlife Protection Act, 1972 (WPA 1972, Anonymous 1991,
Upadhyay 1995, Chaturvedi and Chaturvedi 1996) species were short-listed

as Schedule II or I and considered herein as endangered species.

Species listed in Ghosh (1994) are considered as Indian Red List species.

Baseline Status-Fauna

The list of Flora & Fauna is given below:

LIST OF FLORA IN THE STUDY AREA

Technical name Family Distribution
Acacia leucoflora Mimosaceae Abundant
Mimosa pudica Mimosaceae Frequent

Calotropis gigantia

Ascelpidaceae

Very common

Calotropis procera

Ascelpidaceae

Very common

Datura strumarium

Solanaceae

Common

Croton bonplandium

Euphorbiaceae

Very common

Tridax procumbens

Compositae

Very common

Tephrosia purpurea

Fabaceae

Very common

Cassia tora

Caesalpinaceae

Very common

Cassia occidentalis

Caesalpinaceae

Very common

Achyranthes aspera Amaranthaceae Common
Amaranthus Amaranthaceae Common
Zizyphus jujube Rhamanaceae Common
Andrographis Spp. Acanthaceae Common
Mangifera indica Anacardiaceae Common

Parthenium hysterophorous Asteraceae Very abundant
Echinops echinatus Asteraceae Common
Eclipta alba Asteraceae Common
Anona squamosa Annonaceae Common
Anona racemosa Annonaceae Common
Polyalthia longifolia Annonaceae Common
Aristolochia spp. Aristolochaeae Common
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Technical name Family Distribution

Allemande spp. Spocyanaceae Common

Pongamia pinnata

Caesalpinaceae

Planted, Common

Cassia auriculata Caesalpinaceae Common
Cassia occidentalis Caesalpinaceae Common
Cassia fistula Caesalpinaceae Common
Bauhinia purpurea Caesalpinaceae Common
Cleome viscose Capparidaceae Common
Cleome icosandra Capparidaceae Common
Ipomoea palmate Covulvalaceae Common
Tamarindus incica Caesalpinaceae Common
Euphorbia hirta Euphorbiaceae Common

Butea monosperma Fabaceae Planted, Common
Abrus precatorius Papillonaceae Rare

Dasmodium triflorum Fabaceae Common
Caesalpina pulcherima Caesalpinaceae Common
Lawsonia innermis Lythraceae Rare

Asparagus Lilliaceae Rare

Ocimum basillicum Labiatae Common
Ocimum americanum Labiatae Common

Leucae aspera Labiatae Common
Azadirachta indica Meliaceae Planted, Common

Peltoforum ferruginum

Caesalpinaceae

Planted, Common

Ficus bengalensis Moraceae Planted
Casuarina spp. Casuarinaceae Common
Acacia Arabica Mimosaceae Common
Ficus hispida Moraceae Rare
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The list of few animals is given below (Fauna of the Study area)

Technical Name Common Name Distribution
Acridotheres tristicus Common myna Common
Alcedo atthis Common Kinafisher Common
Anas acuta Common Teal Rare

Anas cresa Common teal Observed

Anas paecilarhynacha

Spotbilled duck

Pond in TVS campus

Ardea alba Large egret Common
Ardea cinerea Grey heron Common
Bubo Indian great horned Owil Common
Bubulcus ibis Cattle Egret Common
Caorimulaus asiaticus Common Indian iar Common
Centropus sinensis Crow Pheasant Common
Cinnvris lotensis Loten's sunbird Common
Corvus corvus Jungle crow Common
Corvus splendens House crow Common
Coryllis vaeralis Lorikeet Common
Dicrurus macrocerus Black Drongo Common
Egretta garzetta Little Egret Common
Estrilda amanda va Red munia Rare

Gallinula chloropus Moor hen Rare

Gallus gallus Red Jungle fowl Common
Haliastur Indus Brahmny kite Common
Hierococys varius Common Hawk Cuckoo Common
Holcyons mysoorensis Indian roller Common
Lalage Sykesi Black headed cochoo Common

Shrike

Megalaima merulinus Indian Cuckoo Common
Merops leschenaultia Chestnut headed Bee Eater | Common
Microfus affinis House swift Common
Micropterus brachyrus RufoursWoodoecker Observed
Muscicapa latirostris Brown flycatcher Rare

Myctrea leucopcephala

Painted stork

Pond in TVS campus
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Nectarinia asiatica Purple sunbird Observed
Nycteria leucopceohala Painted stork Observed
oriolus oriolus Indian Oriole Common
Passer domisticus House Sparrow Common
Phalococorax carbo Large coramant Common
Phalococorax nicer Little coramant Common
Ploceus phillppines Weaver bird Common
Podiceps yuficolis Little grebe Observed
Pycnonotus cafer Red vented bulbul Common
pychonotus jokonus White brewed Bulbul Common
Temenuchus pagodarum Brahmny Myna Common

Tringa ochropus

Green sandpiper

Pond near TVS campus

Turdoides striatus White headed babler Common
calotes versicolor Common garden lizard Rare
Bangarus spp Krait Rare

Naja Naja Indian cobra Rare
Vipera spp Russels viper Rare

Rana hexadactyla Frog Common
Rana tigrina Bull frog Common
Lepus nigricollis Hare Herbivorous
Funabulus palmarum Squirrel Herbivorous
Rattus norvegicus Field mouse Herbivorous

Herpestes edwardii

Common mongoose

Carnivorous

Bandicota indica

Bandicoot

Herbivorous

Vulpus benghalensis

Wild fox

Scavenger

Source: DFO

3.21.2 TERRESTRIAL ECOLOGY

The site is proposed in a remote dry agricultural and predominantly barren

lands covered with some thorny bushes in patches. There is no tree cutting

or removal of plantations is anticipated. There is no forest land is involved.

There is no Wild Life Sanctuary or National Park or Biosphere or Hotspots

within the study area of 10 km.
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3.22 SOCIOECONOMIC ENVIRONMENT

Total population of the selected 11 villages within 10 km radius from the
project site is 92044. The detail of population is given in the below table.

Interstate Boundary.

-

Propoé'ed Expansion Unit g
o

F

Fig 3.8 Villages Selected for Population Study

S.No. Villages Selected within 10 Km Study Area

Anekal (Rural)

Anekal (TMC)

Belagundapalli

Binnamangalam

Geratiganabele

Hanumanthapuram

Kalugundapalli

Saragapalli

Sathanur

Vanakanahalli

==
LleloloNourwN |-

Mathigiri (TP)
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DETAILS OF VILLAGES (ASPER 2011 CENSUS)
Villages Selected
S.No. within 10 Km STATE DISTRICT SUB-DISTRICT VILLAGE NAME LEVEL
Study Area
1 Anekal (Rural) Karnataka (29) Bangalore (572) Anekal(05545) Anekal (Rural)(613326) VILLAGE
2 Anekal (TMQC) Karnataka (29) Bangalore (572) Anekal(05545) Anekal (TMC)(803163) TOWN
3 Belagundapalli Tamil Nadu (33) Krishnagiri (631) Denkanikotta(05892) Belagundapalli(644000) VILLAGE
4 Binnamangalam Tamil Nadu (33) Krishnagiri (631) Denkanikotta(05892) Binnamangalam(644039) VILLAGE
5 Geratiganabele Karnataka (29) Bangalore (572) Anekal(05545) Geratiganabele(613340) VILLAGE
6 Hanumanthapuram Tamil Nadu (33) Krishnagiri (631) Denkanikotta(05892) Hanumanthapuram(644050) VILLAGE
7 Kalugundapalli Tamil Nadu (33) Krishnagiri (631) Denkanikotta(05892) Kalugundapalli(644001) VILLAGE
8 Saragapalli Tamil Nadu (33) Krishnagiri (631) Denkanikotta(05892) Saragapalli(644003) VILLAGE
9 Sathanur Tamil Nadu (33) Krishnagiri (631) Denkanikotta(05892) Sathanur(644035) VILLAGE
10 Vanakanahalli Karnataka (29) Bangalore (572) Anekal(05545) Vanakanahalli(613334) VILLAGE
11 Mathigiri (TP) Tamil Nadu (33) Krishnagiri (631) Hosur(05890) Mathigiri (TP)(803952) TOWN
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Population Status of KALUGUNDAPALLI
Population Persons | Males | Females
Total 3,640 1,890 1,750
In the age group 0-6 years 396 212 184
Scheduled Castes (SC) 378 183 195
Scheduled Tribes (ST) 0 0 0
Literates 2,294 1,302 992
Illiterate 1,346 588 758
Total Worker 1,696 1,166 530
Main Worker 1,645 1,128 517
Main Worker - Cultivator 564 450 114
Main Worker - Agricultural Labourers 355 163 192
Main Worker - Household Industries 6 4 2
Main Worker - Other 720 511 209
Marginal Worker 51 38 13
Marginal Worker - Cultivator 8 6 2
Marginal Worker - Agriculture Labourers 0
Marginal Worker - Household Industries 0 0
Marginal Workers — Other 42 32 10
Marginal Worker (3-6 Months) 47 35 12
Marginal Worker - Cultivator (3-6 Months) 7 6 1
Marginal Worker - Agriculture Labourers (3-6 Months) 1 0 1
Marginal Worker - Household Industries (3-6 Months) 0 0 0
Marginal Worker - Other (3-6 Months) 39 29 10
Marginal Worker (0-3 Months) 4 3 1
Marginal Worker - Cultivator (0-3 Months) 1 0 1
Marginal Worker - Agriculture Labourers (0-3 Months) 0 0 0
Marginal Worker - Household Industries (0-3 Months) 0 0 0
Marginal Worker - Other Workers (0-3 Months) 3 3 0
Non Worker 1,944 724 1,220
Number of Households 925
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Population Status of ANEKAL (RURAL)

Population Persons | Males | Females
Total 1,575 800 775
In the age group 0-6 years 135 76 59
Scheduled Castes (SC) 440 234 206
Scheduled Tribes (ST) 20 7 13
Literates 916 516 400
Illiterate 659 284 375
Total Worker 696 474 222
Main Worker 577 409 168
Main Worker - Cultivator 38 33 5
Main Worker - Agricultural Labourers 16 14 2
Main Worker - Household Industries 22 14 8
Main Worker - Other 501 348 153
Marginal Worker 119 65 54
Marginal Worker - Cultivator 3 0 3
Marginal Worker - Agriculture Labourers 30 16 14
Marginal Worker - Household Industries 1 0 1
Marginal Workers - Other 85 49 36
Marginal Worker (3-6 Months) 111 63 48
Marginal Worker - Cultivator (3-6 Months) 3 0 3
Marginal Worker - Agriculture Labourers (3-6 Months) 30 16 14
Marginal Worker - Household Industries (3-6 Months) 0 0 0
Marginal Worker - Other (3-6 Months) 78 47 31
Marginal Worker (0-3 Months) 8 2 6
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 0 0 0
Marginal Worker - Household Industries (0-3 Months) 1 0 1
Marginal Worker - Other Workers (0-3 Months) 7 2 5
Non Worker 879 326 553

Number of Households 370
Eg'Enuiro Care 95
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CHAPTER - 3
Population Status of ANEKAL (TOWN)

Population Persons Males Females
Total 44,260 | 22,539 21,721
In the age group 0-6 years 4,803 2,477 2,326
Scheduled Castes (SC) 4,833 2,445 2,388
Scheduled Tribes (ST) 524 261 263
Literates 32,268 | 17,297 14,971
Illiterate 11,992 5,242 6,750
Total Worker 18,125 | 13,453 4,672
Main Worker 16,865 12,871 3,994
Main Worker - Cultivator 326 282 44
Main Worker - Agricultural Labourers 316 210 106
Main Worker - Household Industries 1,056 816 240
Main Worker - Other 15,167 | 11,563 3,604
Marginal Worker 1,260 582 678
Marginal Worker - Cultivator 37 19 18
Marginal Worker - Agriculture Labourers 97 43 54
Marginal Worker - Household Industries 187 48 139
Marginal Workers - Other 939 472 467
Marginal Worker (3-6 Months) 1,149 543 606
Marginal Worker - Cultivator (3-6 Months) 37 19 18
Marginal Worker - Agriculture Labourers (3-6 Months) 81 39 42
Marginal Worker - Household Industries (3-6 Months) 170 46 124
Marginal Worker - Other (3-6 Months) 861 439 422
Marginal Worker (0-3 Months) 111 39 72
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 16 4 12
Marginal Worker - Household Industries (0-3 Months) 17 2 15
Marginal Worker - Other Workers (0-3 Months) 78 33 45
Non Worker 26,135 9,086 17,049

Number of Households 10322
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CHAPTER - 3
Population Status of BELAGUNDAPALLI

Population Persons | Males | Females
Total 4,092 2,073 2,019
In the age group 0-6 years 470 247 223
Scheduled Castes (SC) 686 347 339
Scheduled Tribes (ST) 0 0 0
Literates 2,824 1,575 1,249
Illiterate 1,268 498 770
Total Worker 1,839 1,255 584
Main Worker 1,623 1,144 479
Main Worker - Cultivator 309 230 79
Main Worker - Agricultural Labourers 394 192 202
Main Worker - Household Industries 20 13 7
Main Worker - Other 900 709 191
Marginal Worker 216 111 105
Marginal Worker - Cultivator 1 0 1
Marginal Worker - Agriculture Labourers 131 64 67
Marginal Worker - Household Industries 2 0 2
Marginal Workers — Other 82 47 35
Marginal Worker (3-6 Months) 216 111 105
Marginal Worker - Cultivator (3-6 Months) 1 0 1
Marginal Worker - Agriculture Labourers (3-6 Months) 131 64 67
Marginal Worker - Household Industries (3-6 Months) 2 0 2
Marginal Worker - Other (3-6 Months) 82 47 35
Marginal Worker (0-3 Months) 0 0 0
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 0 0 0
Marginal Worker - Household Industries (0-3 Months) 0 0 0
Marginal Worker - Other Workers (0-3 Months) 0 0 0
Non Worker 2,253 818 1,435

Number of Households 1018
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CHAPTER - 3
Population Status of BINNAMANGALAM

Population Persons | Males | Females
Total 2,463 1,246 1,217
In the age group 0-6 years 257 137 120
Scheduled Castes (SC) 641 320 321
Scheduled Tribes (ST) 0 0 0
Literates 1,423 803 620
Illiterate 1,040 443 597
Total Worker 1,241 823 418
Main Worker 1,238 822 416
Main Worker - Cultivator 608 455 153
Main Worker - Agricultural Labourers 370 174 196
Main Worker - Household Industries 1 1 0
Main Worker - Other 259 192 67
Marginal Worker 3 1 2
Marginal Worker - Cultivator 2 0 2
Marginal Worker - Agriculture Labourers 1 1 0
Marginal Worker - Household Industries 0 0 0
Marginal Workers — Other 0 0 0
Marginal Worker (3-6 Months) 3 1 2
Marginal Worker - Cultivator (3-6 Months) 2 0 2
Marginal Worker - Agriculture Labourers (3-6 Months) 1 1 0
Marginal Worker - Household Industries (3-6 Months) 0 0 0
Marginal Worker - Other (3-6 Months) 0 0 0
Marginal Worker (0-3 Months) 0 0 0
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 0 0 0
Marginal Worker - Household Industries (0-3 Months) 0 0 0
Marginal Worker - Other Workers (0-3 Months) 0 0 0
Non Worker 1,222 423 799

Number of Households 590
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CHAPTER - 3
Population Status of GERATIGANABELE
Population Persons | Males | Females
Total 1,078 517 561
In the age group 0-6 years 118 56 62
Scheduled Castes (SC) 380 178 202
Scheduled Tribes (ST) 1 0 1
Literates 637 341 296
Illiterate 441 176 265
Total Worker 499 331 168
Main Worker 356 254 102
Main Worker - Cultivator 109 97 12
Main Worker - Agricultural Labourers 139 81 58
Main Worker - Household Industries 4 3 1
Main Worker - Other 104 73 31
Marginal Worker 143 77 66
Marginal Worker - Cultivator 6 5 1
Marginal Worker - Agriculture Labourers 119 61 58
Marginal Worker - Household Industries 4 3
Marginal Workers — Other 14 8 6
Marginal Worker (3-6 Months) 140 75 65
Marginal Worker - Cultivator (3-6 Months) 5 4 1
Marginal Worker - Agriculture Labourers (3-6 Months) 119 61 58
Marginal Worker - Household Industries (3-6 Months) 2 2 0
Marginal Worker - Other (3-6 Months) 14 8 6
Marginal Worker (0-3 Months) 3 2 1
Marginal Worker - Cultivator (0-3 Months) 1 1 0
Marginal Worker - Agriculture Labourers (0-3 Months) 0 0 0
Marginal Worker - Household Industries (0-3 Months) 2 1 1
Marginal Worker - Other Workers (0-3 Months) 0 0 0
Non Worker 579 186 393
Number of Households 218
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CHAPTER - 3
Population Status of HANUMANTHAPURAM

Population Persons | Males | Females
Total 5,241 2,712 2,529
In the age group 0-6 years 705 366 339
Scheduled Castes (SC) 652 328 324
Scheduled Tribes (ST) 739 373 366
Literates 2,667 1,578 1,089
Illiterate 2,574 1,134 1,440
Total Worker 2,983 1,653 1,330
Main Worker 2,694 1,497 1,197
Main Worker - Cultivator 1,011 545 466
Main Worker - Agricultural Labourers 1,367 723 644
Main Worker - Household Industries 17 10 7
Main Worker - Other 299 219 80
Marginal Worker 289 156 133
Marginal Worker - Cultivator 217 113 104
Marginal Worker - Agriculture Labourers 65 36 29
Marginal Worker - Household Industries 1 1 0
Marginal Workers - Other 6 6 0
Marginal Worker (3-6 Months) 282 150 132
Marginal Worker - Cultivator (3-6 Months) 216 113 103
Marginal Worker - Agriculture Labourers (3-6 Months) 60 31 29
Marginal Worker - Household Industries (3-6 Months) 0 0 0
Marginal Worker - Other (3-6 Months) 6 6 0
Marginal Worker (0-3 Months) 7 6 1
Marginal Worker - Cultivator (0-3 Months) 1 0 1
Marginal Worker - Agriculture Labourers (0-3 Months) 5 5 0
Marginal Worker - Household Industries (0-3 Months) 1 1 0
Marginal Worker - Other Workers (0-3 Months) 0 0 0
Non Worker 2,258 1,059 1,199

Number of Households 1125
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CHAPTER - 3
Population Status of SARAGAPALLI

Population Persons | Males | Females
Total 2,862 1,451 1,411
In the age group 0-6 years 284 137 147
Scheduled Castes (SC) 778 393 385
Scheduled Tribes (ST) 0 0 0
Literates 1,712 964 748
Illiterate 1,150 487 663
Total Worker 1,270 888 382
Main Worker 824 712 112
Main Worker - Cultivator 476 458 18
Main Worker - Agricultural Labourers 231 166 65
Main Worker - Household Industries 13 9 4
Main Worker - Other 104 79 25
Marginal Worker 446 176 270
Marginal Worker - Cultivator 142 26 116
Marginal Worker - Agriculture Labourers 254 132 122
Marginal Worker - Household Industries 8 2 6
Marginal Workers — Other 42 16 26
Marginal Worker (3-6 Months) 314 140 174
Marginal Worker - Cultivator (3-6 Months) 123 15 108
Marginal Worker - Agriculture Labourers (3-6 Months) 160 110 50
Marginal Worker - Household Industries (3-6 Months) 7 2 5
Marginal Worker - Other (3-6 Months) 24 13 11
Marginal Worker (0-3 Months) 132 36 96
Marginal Worker - Cultivator (0-3 Months) 19 11 8
Marginal Worker - Agriculture Labourers (0-3 Months) 94 22 72
Marginal Worker - Household Industries (0-3 Months) 1 0 1
Marginal Worker - Other Workers (0-3 Months) 18 3 15
Non Worker 1,592 563 1,029

Number of Households 709
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CHAPTER - 3
Population Status of SATHANUR

Population Persons | Males | Females
Total 2,330 1,221 1,109
In the age group 0-6 years 247 131 116
Scheduled Castes (SC) 691 356 335
Scheduled Tribes (ST) 0 0 0
Literates 1,415 822 593
Illiterate 915 399 516
Total Worker 1,148 751 397
Main Worker 934 698 236
Main Worker - Cultivator 418 401 17
Main Worker - Agricultural Labourers 352 164 188
Main Worker - Household Industries 2 2 0
Main Worker - Other 162 131 31
Marginal Worker 214 53 161
Marginal Worker - Cultivator 12 10 2
Marginal Worker - Agriculture Labourers 93 28 65
Marginal Worker - Household Industries 0 0 0
Marginal Workers — Other 109 15 94
Marginal Worker (3-6 Months) 211 52 159
Marginal Worker - Cultivator (3-6 Months) 12 10 2
Marginal Worker - Agriculture Labourers (3-6 Months) 91 28 63
Marginal Worker - Household Industries (3-6 Months) 0 0 0
Marginal Worker - Other (3-6 Months) 108 14 94
Marginal Worker (0-3 Months) 3 1 2
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 2 0 2
Marginal Worker - Household Industries (0-3 Months) 0 0 0
Marginal Worker - Other Workers (0-3 Months) 1 1 0
Non Worker 1,182 470 712

Number of Households 508
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CHAPTER - 3
Population Status of VANAKANAHALLI

Population Persons | Males | Females
Total 1,374 716 658
In the age group 0-6 years 142 82 60
Scheduled Castes (SC) 352 188 164
Scheduled Tribes (ST) 20 7 13
Literates 888 527 361
Illiterate 486 189 297
Total Worker 519 409 110
Main Worker 515 407 108
Main Worker - Cultivator 161 151 10
Main Worker - Agricultural Labourers 183 118 65
Main Worker - Household Industries 1 1 0
Main Worker - Other 170 137 33
Marginal Worker 4 2 2
Marginal Worker - Cultivator 1 1 0
Marginal Worker - Agriculture Labourers 2 0 2
Marginal Worker - Household Industries 0 0 0
Marginal Workers - Other 1 1 0
Marginal Worker (3-6 Months) 4 2 2
Marginal Worker - Cultivator (3-6 Months) 1 1 0
Marginal Worker - Agriculture Labourers (3-6 Months) 2 0 2
Marginal Worker - Household Industries (3-6 Months) 0 0 0
Marginal Worker - Other (3-6 Months) 1 1 0
Marginal Worker (0-3 Months) 0 0 0
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 0 0 0
Marginal Worker - Household Industries (0-3 Months) 0 0 0
Marginal Worker - Other Workers (0-3 Months) 0 0 0
Non Worker 855 307 548

Number of Households 326
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CHAPTER - 3
Population Status of MATHIGIRI

Population Persons Males Females
Total 23,129 | 11,725 11,404
In the age group 0-6 years 2,900 1,471 1,429
Scheduled Castes (SC) 5,128 2,620 2,508
Scheduled Tribes (ST) 33 14 19
Literates 17,357 9,165 8,192
Illiterate 5,772 2,560 3,212
Total Worker 8,510 6,635 1,875
Main Worker 8,130 6,431 1,699
Main Worker - Cultivator 227 172 55
Main Worker - Agricultural Labourers 308 198 110
Main Worker - Household Industries 153 57 96
Main Worker — Other 7,442 6,004 1,438
Marginal Worker 380 204 176
Marginal Worker - Cultivator 22 16 6
Marginal Worker - Agriculture Labourers 20 6 14
Marginal Worker - Household Industries 21 4 17
Marginal Workers - Other 317 178 139
Marginal Worker (3-6 Months) 312 168 144
Marginal Worker - Cultivator (3-6 Months) 22 16 6
Marginal Worker - Agriculture Labourers (3-6 Months) 18 5 13
Marginal Worker - Household Industries (3-6 Months) 10 2 8
Marginal Worker - Other (3-6 Months) 262 145 117
Marginal Worker (0-3 Months) 68 36 32
Marginal Worker - Cultivator (0-3 Months) 0 0 0
Marginal Worker - Agriculture Labourers (0-3 Months) 2 1 1
Marginal Worker - Household Industries (0-3 Months) 11 2 9
Marginal Worker - Other Workers (0-3 Months) 55 33 22
Non Worker 14,619 5,090 9,529

Number of Households 5627

3.23 BASELINE STATUS SUMMARY

The findings of baseline environmental
summarized below:

status of the study area are

¢ The monitored ambient air quality in the study area was found to be in

compliance with the National Ambient Air Quality (NAAQ) Norms of
100 ug RPM/m?, 200 ug SPM/m?, 80 ug SO,/m* and 80 ug NO,/m? for

Residential, Rural and other areas.
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¢ Ambient equivalent noise levels (Leq) during day and night times were
found to be well within the MoEF Norms.

e The water quality of surface waters was found to be in compliance
with CPCB norms.

e The ground water quality was found to be in compliance with the
IS:10500 Norms.

e The absence of Oil & Grease, Phenols, Cyanides, low BOD & COD
levels, trace metals below their detectable limits, etc. confirm the fact
that the water quality in the vicinity was not getting polluted due to
any industrial activity.

e The soil in the study area would very well support vegetation after
amending it suitably.

e There is no Wild Life Sanctuary or National Park or Biosphere or
Hotspots within the study area of 10 km.

¢ Domesticated animals and common fauna only exist in the study area.

e The area is thinly populated. All the villages are electrified, road
connected and provided with water supply. The basic amenities are

there almost at all villages.

Thus, there is adequate buffer for the proposed Project in the physical,
biological and edaphic environments of the study area.

There are significant numbers of non-workers in the area and the project
would provide direct or indirect job opportunities to them. Also, there will be
some migration of labour force from outside also during construction phase
which may result in social stress on the local settlements. However, this
impact is envisaged to be marginal and temporary in nature.

Thus, the overall impact on environment during construction phase due to
the proposed Project would be short term and insignificant.
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CHAPTER -4  ANTICIPATED ENVIRONMENTAL IMPACTS AND
MITIGATION MEASURES

4 GENERAL

In this chapter, identification of environmental impacts and the proposed
mitigation measures for the proposed expansion scrap melting plant have
been described. Generally, the environmental impacts can be categorized as
either primary or secondary. Primary impacts are those, which are attributed
directly to the project. Secondary impacts are those, which are indirectly
induced and typically include the associated investment and changed
patterns of social and economic activities by the proposed expansion

activities.

The impacts have been prepared for the proposed project, assuming that the
status of existing site conditions has already been covered under baseline
environmental monitoring and continue to remain same during the operation

of the project.

41 IMPACTS AND MITIGATION MEASURES DUE TO PROJECT SITING

The construction and operation of the proposed project comprises of various
activities each of which will have an impact on same or other environmental
parameters. Various impacts during the operation phase on the environment
parameters have been studied to estimate the impact on the environment

and are discussed briefly below and elaborated in the subsequent sections.

The proposed scrap melting plant is located in the premises of existing steel
rolling mill of Indus TMT Industries Limited. The existing roads will be used

for transportation during construction and operation phase.
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4.2 IMPACTS AND MITIGATION MEASURES DURING CONSTRUCTION
PHASE

This includes the activities related to leveling of site, construction of
additional buildings for scrap melting plant and other related structures

and installation of equipment.

4.2.1 LAND USE AND SOIL QUALITY
4.2.1.1 IMPACT ON LAND USE

The proposed project does not involve any removing of vegetation and
reshaping topography as the land is vacant under non-planning area land

use category. Thus, the overall impact will be beneficial in nature.

4.2.1.2 IMPACT ON SOIL QUALITY

The soil at the plant site predominantly consists of sandy loam. The
construction activities will results in minimum loss of top soil to some extent
in the plant area. The top soil requires proper handling like separate stacking
so that it can be used for green belt development. Apart from localized
constructional impacts at the proposed plant site, no significant adverse

impact on soil in the surrounding area is anticipated.

4.2.1.3 MITIGATION MEASURES

As soon as construction is over, construction debris and surplus earth will be
utilized to fill up low-lying areas. The rubbish will be cleared and all un-built
surface reinstated. During construction phase, the top soil from excavated
areas shall be preserved in separate stack for reuse during additional
plantation. Development of green belt shall be taken up along with
construction works, so plantation will grow to adequate height by the time of

plant commission. Thus green belt will be effective.
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4.2.2 AIR IMPACT
4221 IMPACT ON AIR QUALITY

During the construction phase, suspended particulate matter will be the main
pollutant which would be generated from the site development activities and
vehicular movement on the road. Further concentration of NO, and CO may
also slightly increase due to increased vehicular traffic movement. However
the increase in ambient concentrations of air quality will be negligible. As
most of the constriction equipment will be mobile, the emissions are likely to
be fugitive. The dust generated will also be fugitive in nature which will be

controlled by sprinkling of water.

4.2.2.2 MITIGATION MEASURES

To mitigate the constructional impacts, regular sprinkling of water will be
done at the site. The approach roads will be black carpeted and vehicle kept
in good order to minimize automobile exhaust. Construction equipment shall
be maintained and serviced regularly such that the gaseous emissions from
this equipment are maintained within the design specification. Sufficient
vegetation around the site is some of the measures will be taken to reduce

the impacts during the construction phase.
4.2.3 NOISE IMPACT
4.2.3.1 IMPACT DUE TO NOISE LEVEL

The major sources of noise during the construction phase are vehicular
traffic, construction equipment like dozers, scrapers, concrete mixers,
cranes, pumps, compressors, pneumatic tolls, vibrators etc. The operation of
these equipments will generate noise ranging between 85-90 db (A) near the
source at 1.0 m distance. These noises will be generated within the plant

boundary and will be transient in nature.
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4.2.3.2 MITIGATION MEASURES

Equipments will be maintained appropriately to keep the noise level within
85 db (A). Whenever possible, equipment will be provided with silencers and
mufflers. Construction activities will be restricted to day time only. Green
belt will be developed from construction stage. Further, workers working in
high noise areas will be provided with necessary protective devices example

ear-plug, ear-muffs etc.

4.2.4 WATER IMPACT
4241 IMPACT ON WATER QUALITY

The estimated water requirement during construction phase is 5- 6 KLD and
water source will be local panchayat water. The wastewater generation
during construction phase will be from sanitary units provided for the
workers. This wastewater will be treated in the existing septic tank and
discharged into soak pits. Hence there will not be any impact on the water

regime due to discharge of sanitary treated waste water.

4.24.2 MITIGATION MEASURES

The earthwork (cutting and filling) will be avoided during rainy season and
will be completed during summer season. Settling pond is planned for
storage and recycling of surface water for use in the plant area. Soil binding
and fast growing vegetation will be grown within the plant premises to arrest

the soil erosion.

4.2.5 ECOLOGICAL IMPACT

The expansion activities will be carried out in the existing plant premises. In
addition, the topographical map shows that the surroundings of the plant
area are barren and vacant land. There is no fauna habitat recorded in the
proposed project area. The site is neither an ecologically sensitive nor a
place of ecological importance. Therefore, it is envisaged that the expansion

activities doesn’t make significant impact on biotic and abiotic environment.
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4.2.6 SOCIO-ECONOMIC IMPACT

The construction workers will be mainly employed from the adjacent villages.
There will be considerable beneficiary impact on social life of the people
around the site. Displacement of the people is not required, as site is free of
habitation. Therefore, livelihood of the people will not alter. Hence

rehabilitation & resettlement (R&R) is not required.

4.3 IMPACTS AND MITIGATION MEASURES DURING OPERATIONAL
PHASE

The envisaged operation that will impact the environment would be the
production activities of the scrap melting plant. Activities related to the

operational phase will have varying impacts on the following attributes.

e Land Use

e Soil

e Topography and Climate

e Air Quality

e Water Resources and Quality

¢ Noise Levels

e Terrestrial and Aquatic Ecology and

e Demography and Socio — Economics

4.3.1 LAND USE

No significant change in land use was observed in the project site. The
existing plant features the good infrastructure development and hence, any

additional impact on land use will be insignificant.
4.3.2 SOIL QUALITY

The soil quality remains the same as the proposed expansion project doesn’t
involve a change in land use pattern. The solid waste generated from the

plant includes the following;
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General scrap

(End Cutting, Misroll and Mill Scale) and Dust from Dry Scrubber will be re-

used in steel melting furnace

Other wastes STP Sludge will be used as manure and Solar Pan Residue
will be disposed off through TNWML.

4.3.3 AIR QUALITY
4.3.3.1 IMPACTS ON AIR QUALITY

Being a scrap melting plant, the major source of air pollution is from melting
machineries like furnace. The furnaces generate pollutant like SO,, NO,, and
PM. Air pollution dispersion modeling has been carried out for SO,, NO,, and
PM. These emissions will disperse in the atmosphere depending on the
atmospheric conditions. The atmospheric conditions that affect the
dispersion of pollutants are:
e Wind direction and wind speed
e Ambient temperature
e Atmospheric stability: Atmospheric stability depends on the wind
speed and solar radiation intensity or cloud cover. During night time,
the cloud cover, wind speed is considered for the stability calculation.
More unstable condition will lead to better dispersion and stable
condition will have less dispersion.
e Mixing Height: Mixing height is the region between the bottom of the
inversion layer and the ground. The inversion layer is a dynamic

region, which changes depending on the atmospheric condition.

INPUTS USED FOR DISPERSION MODELING

The important pollutant of the proposed scrap melting plant is mainly SO,,
NOy, and SPM. Therefore, predictions of GLCs are considered for SO,, NO,,
and PM. The emission from the stack is considered to be constantly
distributed throughout the day for the dispersion analysis. The stacks

considered for the model are as follows,
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TABLE 4.1
SOURCE OF EMISSION FOR EXISTING & PROPOSED EXPANSION:
Existing
Stack Sou|_-ce_s of Details of APC measures
No. Emission
Re-heating furnace . .
1 18 TPH - 1 No. Wet scrubber with stack height of 30 m
DG set Stack height of 5.5 m has been provided.
2 After Expansion existing stack height will be

200 KVA - 1 No.

increased to 10.5 m with acoustic enclosures.

After Expans

ion

500 KVA - 2 Nos.

Stack Sou|_-ce-s of Details of APC measures
No. Emission
Re-heating furnace . .
1 18 TPH - 1 No. Wet scrubber with stack height of 30 m
DG set Stack height of 2.8 m has been provided.
2 After Expansion existing stack height will be
200 KVA - 1 No. |. . .
increased to 10.5 m with acoustic enclosures.
Dry scrubber is proposed to be installed to
Induction Furnace | control the emissions from the furnace.
3 25 TPH - 2 Nos. Common stack of 40 m height with 1.25 m
30 TPH - 1 No. dia, bag filters and solenoid valve for the
induction furnace.
Stack height of 10.0 m will be provided for
DG set . ,
4 each with acoustic enclosures.

Where,

Calculation of Stack Height

The minimum height of stack to be provided with each generator set can be worked
out by using the following formula:

H = h+0.2 x Y KVA

H = Total height of stack in meter, h = Height of the building in meters where the
generator set is installed, KVA = Total generator capacity of the DG set in KVA.

Diesel Generator Capacity 200 KVA -1 No

=3+ 0.2
= 5.83

x V200

Required Height of Stack = 5.83 m, Hence Unit will provide 10.5 m height stack.

Diesel Generator Capacity 500 KVA -1 No

=3+0.2
= 7.47

x V500

Required Height of Stack = 10.0 m, Hence Unit will provide 10.0 m height stack.
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METEOROLOGICAL PARAMETERS

The surface meteorological parameters for the site were monitored from
April 2015 to June 2015. The air pollutant dispersion modeling was done for

this season.

MODELING PROCEDURE

US-Environmental Protection Agency’s (US-EPA) Industrial Source Complex

Short Term Model (ISCST3) was used for the air quality dispersion analysis.

DESCRIPTION OF THE MODEL

The Industrial Source Complex Short-Term (ISCST-3) model provides
options to model emissions from a wide range of sources that might be
present at a typical industrial source complex. The basis of the model is the
straight-line steady state Gaussian Plume equation, which is used with some

modifications, to model simple point source emissions from stacks.

The ISCST-3 model accepts hourly meteorological data records to define the
conditions for plume rise, transport, diffusion and deposition. The model
estimates the concentration or deposition value for each source and receptor
combination for each hour of input meteorology, and calculates user-selected

short-term averages.

RESULTS OF DISPERSION MODELING

The incremental SO,, NO,, and PM were predicted and concentrations are
likely to be well within the prescribed limits after proposed machineries come

into operation.
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TABLE 4.2
MAXIMUM INCREMENTAL CONCENTRATION
Pollutant Concentration Distance in Direction
(ug/m? Meter

PM 0.7 4000 W

SO, 0.0 4000 W

NO, 0.1 4000 W

Indns Ter
a6pim?
Q6pg/m®
Q5pg/m*
a4 pgim?*
E. % a3pg/m*
H A I 02 pg/ms
I 02pg/m*
I @1 pgfm?*
a1pg/m?
I GO0pg/m?
ISOPLETH FOR TSP CONCENTRATIONS (pg/m*) <¥» Source Group: ALL <> Values: Z4-HR <» Receptors: 3&0

Fig 4.1 Short Term 24 Hourly Incremental GLCs of SPM
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Broject Title
Indus TMT

Distance, m

-10000 -s000 -6000 -4000 -z000 o 2000 4000 6000 5000 10000
10000
Opg/ m?

8000

000

4000

4000

2000 2000

E g
@ @
§ e £ H
= =
7] 0
o o
-] ]
-2000 -2000
-4000 -4000
- 6000 -6000
-8000 -3000
-10000 -10000
-10000 -8000 -6000 -4000 -2000 o 2000 4000 6000 8000 10000
Distance, m
ISOPLETH FOR S0Z CONCENTRATIONS (pg/m*) <> Source Group: ALL <> Values: Z4-HR <> Receptors: 380
EAMODEL [Bsas: < Infosal Esivate Limitad

Fig 4.2 Short Term 24 Hourly Incremental GLCs of SO,
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Broject Title:
Indus THMT

Distance, m

-10000 -8000 -6000 -4000 -z000 o 2000 4000 6000 8000 10000
10000 10000

Q1pg/m?

8000 a000

01pg/m?
01pg/m3
01 pg/m*
4000

01 pg/m*

01pg/m?

2000 2000

01pg/m?

a1pg/m?

Distance, m
o
a
Distance, m

o1pg/m?
-2000 -2000

01 pg/m?
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Q0pg/m?
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Q0pg/m?
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-10000 -10000
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ISOPLETH FOR NOH CONCENTRATICNS (pg/m*®) <» Scurce Group: ALL <> Values: Z4-HR <> Receptors: 3&0

ATRMODC1n=A [Peafanaisnal] - Emediteans Infogelurisns B=ivata Limitad

Fig 4.3 Short Term 24 Hourly Incremental GLCs of NOy

Sources of Fugitive emission

The major source of fugitive emission will be due to general transportation
activity of workers and due to trucks carrying equipments, raw material and
product. Vehicular emissions will principally arise out of emissions from the
exhausts of vehicles used for the transport of Raw materials and product.
Dust generated from raw material unloading areas will be controlled by
providing dust suppression system. Required quantities of M.S. scraps from
the stock yard are transported through Containers into the furnace yard. By
the electro magnet and crane fed into furnace. A minimum manual shoveling

is required.
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4.3.3.2 MITIGATION MEASURES

Dry scrubber is proposed to be installed to control the emissions from the
Induction Furnaces. Common stack of 40 m height with 1.25 m dia, bag
filters and solenoid valve for the induction furnace. Stack height of 2.8 m has
been provided for exiting DG set of capacity 200 KVA and after expansion
existing stack height will be increased to 10.5 m. Separate stack height of
10.0 m will be provided for the proposed expansion of DG set 500 KVA - 2
Nos. The DG set is provided with acoustic enclosure to reduce the noise

level.

4.3.4 WATER RESOURCES & WATER QUALITY
43.4.1 WATER RESOURCES

Water requirement for the proposed expansion of scrap melting plant will be

56 KLD. The entire water will be met from local panchayat.

43.4.2 IMPACT ON WATER QUALITY & MITIGATION MEASURES

As scrap melting plant will be operated on the dry process, water is mainly
used at certain stages in the process like cooling tower make up. No
wastewater is generated from the process and there is no cooling blow down
and the entire quantity of makeup water lost into the atmosphere due to
evaporation. There will not be any trade effluent generation from the

scrubber, since dry scrubber will be used.

Sewage water of capacity 13 KLD will be generated from the domestic uses
and will be treated in the Sewage Treatment Plant of capacity 15 KLD and

the treated sewage water will be used for gardening.

4.3.5 NOISE IMPACT
43.5.1 IMPACT ON NOISE

The major source of noise in a rolling mill will be due to furnace operation,
motor, engine, DG sets etc. No worker is working continuously at high noise
generating source, however the workers going for the inspection of such

machines are provided with earplugs. For computing the noise levels due to
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the proposed project at various distances with respect to the plant site, noise
levels are predicted using a user-friendly model.
Input for the Model

The prediction of incremental noise levels due to the operation phase of the
proposed plant has been carried out using mathematical model. The noise

sources have been defined with respect to plant.

Work Zone Noise Levels:

The damage risk criteria as enforced by OSHA (Occupational Safety and
Health Administration) to reduce hearing loss, stipulates that noise level up
to 90 dB (A) are acceptable for 8-hour working shift per day. It was
observed from the existing plant, noise level ranging from 71 - 73 dB (A) are
limited to work zone only. At the corners of the plant boundary, a noise level
is varying between dB (A) to dB (A).

Community Noise Levels:

Day and Night sound pressure levels Ldn is often used to describe the
community noise exposure, which includes 10 dB (A) night time penalty. The
predicted noise levels at a distance of 0.5 Km and above from plant site,
would be less than <45.0 dB (A). Most of the human settlements are at a
distance greater than 0.5 km from the plant site. Hence, impact on general

population would be insignificant.
Vibration:

In this unit there is some minor source of vibration in existing and in After
expansion. So there will not be any impacts due to the vibration in the

surrounding.
4.35.2 MITIGATION MEASURES

Adequate protective measures in the form of ear muffs/ear plugs will be
provided to personnel working in high noise areas. All the necessary noise
protective equipment will be supplied to workmen operating near high noise

generating sources. In addition, reduction in noise levels in the high noise
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machinery areas could be achieved by adoption of suitable preventive
measures such as suitable building layout in which the equipment are to be
located. The greenbelt proposed around the boundary of the plant will

attenuate the noise emitted by the various sources in the plant.

4.3.6 IMPACT ON ECOLOGY
43.6.1 IMPACT ON ECOLOGY

The baseline flora and fauna has been described in chapter 3. There are no
ecologically sensitive areas like wildlife sanctuaries in 10 km radius from the
plant. Similarly there is no endangered or rare species of flora and fauna are

reported or observed in the study area.

The impact on terrestrial ecology will be due to emission of pollutants like
SPM, NOx and SO2. However, the incremental concentrations of these

pollutants are less and the impacts on terrestrial ecology will be insignificant.
4.3.6.2 MITIGATION MEASURES

Extensive greenbelt is recommended to reduce the impact on ecological
environment. Greenbelt is a set of row of trees planted in such a way that
they form an effective barrier between the working zone and the

surroundings.

e Plantation Species

The plantation species will be considered based on the following

e Adoption to the geo-climatic condition of the area;

e Mix of round, spreading, oblong and conical canopies;
e Different height ranging from 4m to 20m

e Preferably green trees;

e Fast growing type;

e A thick canopy cover;

e Preferably of native origin; and

e Having large leaf area index.
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4.3.7 SOCIO-ECONOMIC IMPACT

It is obvious to assume that the activities of the proposed scrap melting
plant will produce some improvements in the Socio - economic levels in the
study area. The anticipated impact of this project on various aspects is

described in the following sections.
e Impact on Human Settlements

The proposed project will be carried in the existing plant area and hence no

impact on human settlement is envisaged.
e Impact on Population Growth

This project will not have any impact on the population growth, as the
proposed increase in manpower for the expansion project is not meager.
Hence, increase in the population and related strain on infrastructure of the

study area is not anticipated.
e Impact on Economic Aspects

The impact of industrialization on the economic aspects was clearly
observed. The existing plant activities already provided the employment to
persons of different skills and trades. The local population is the largest
beneficiary among the employees. The proposed expansion will enhance the
opportunities in both directly and indirectly in the area surrounding the

project site.
e Impact on Human Health

Impact on health, if any, will be primarily due to air pollution i.e. emissions
of PM, NOyx and SO, and noise generation. Adequate air pollution and noise
pollution control measures will be provided to conform to regulatory
standards. Employees working in high noise work place will be provided
protective with Personal Protective Equipments (PPEs) like ear plugs/ear
muffs for ensuring minimum impact on human health. The environmental

management and emergency preparedness plans are proposed to ensure
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that the probability of undesired events and consequences are greatly

reduced and adequate mitigation is provided to face any emergency.
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CHAPTER -5 ANALYSIS OF ALTERNATIVES

5.0INTRODUCTION

Alternative sites and design process should be critically examined to
maintain the positive environmental impact, socio-economic benefits &
profitability and minimize the temporary adverse impact. Normally, the
extent of displacement of people, the loss of agricultural land, relocation of
flora & fauna and irreversible loss of natural resources permanently, will be
deciding factors in selection/rejection of site. Project planning and the design
process need to be flexible enough to adopt the modified basic project

alternatives. The following steps will help in this process.

5.1ANALYSIS OF ALTERNATIVE SITE

Since this project is to be developed in the existing facility of steel rolling
mill and proposes to continue the similar process along with manufacture of
M.S. Billet for expansion phase, the site chosen in the existing premises is

most suitable and the project site is in accordance with MoEF guidelines.

» Uliveeranapalli Village at a distance of 2.0 Km. from the Plant.
» There are no National Parks, Wild life Sanctuaries and Bird Sanctuaries

within 10 Km radius.
» No forest land is involved in the plant.

» There are no Reserve Forests within 10 Km. radius.

Hence there is no alternative site considered.
5.2ANALYSIS OF ALTERNATIVE TECHNOLOGIES
Induction Furnace to produce Billets and Rolling Mill to produce Steel Bars &

Rods are well proven technologies all over the world. Hence no technological

failures are anticipated. Hence no alternative technologies are considered.
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CHAPTER - 6 ENVIRONMENTAL MONITORING PROGRAM

6.0 GENERAL

This Chapter includes the technical aspects of monitoring the effectiveness of
mitigation measures (including measurement methodologies, data analysis,
reporting schedules, emergency procedures, detailed budget & procurement
schedules). The details include summary matrix of environmental monitoring
during construction and operation stage; requirement of monitoring facilities
and frequency, location, parameters of monitoring; compilation and analysis
of data; comparison with base line data and compliance to accepted norms

and reporting system and plantation monitoring programme.

6.1 ENVIRONMENTAL MANAGEMENT SYSTEM

Environmental policy at Industry level is yet to be defined formally.
Standards are stipulated by various regulatory agencies to limit the emission
of pollutants in air and water. Similarly, a mandatory practice is
recommended for preparing an Environment Statement each year in order to
encourage the industries to allow efficient use of resources in their
production processed and reduce the quantities of waste per unit of product.
This in itself is not sufficient since this does not provide an assurance that its
Environmental performance not only meets, will continue to meet, legislative

and policy requirements.

Hence Environmental Management System (EMS) are suggested at the
industry level for ensuring that the activities, products and services of the
region conform to the carrying capacity (Supportive and Assimilative
capacity) of the Environment. Since this is more in line with the quality
systems, it is proposed to develop one as outlined in the following sub

sections. The EMS- its set-up, role and responsibilities — is given below.
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6.1.1 FORMATION OF AN ENVIRONMENTAL MANAGMENT SYSTEM

The environmental management system for the scrap melting plant will
enable it to maximize its beneficial effects and minimize its adverse effects

with emphasis on prevention. It will:

e Identify and evaluate the environmental effects arising from the plant’s
activities;

e Identify and evaluate the environmental effects arising from incidents,
accidents and potential emergency situations;

e Identify the relevant legislative and regulatory requirements;

e Enable priorities to be identified and pertinent environmental objectives
and targets to be set;

e Facilitate planning, control, monitoring, auditing and review of activities
to ensure that the policy is compiled with; and

e Allow periodic evaluation to suit changing circumstances so that it

remains relevant.

6.2 IMPLEMENTATION SCHEDULE OF MITIGATION MEASURES

The top management of the scrap melting plant is committed to develop its
activities in an environmentally sound manner and supports all efforts in
achieving this objective. In pursuance of this, formal environmental
management system shall be established during the operating phase of the
plant which shall carry out periodic environmental review, covering the

following four areas:

e Legislative and regulatory requirements;

e Evaluation and registration of significant parameters and their
environmental impacts;

e Review of environmental management practices and procedures being
proposed; and

e Assessment of feedback from investigation of previous environmental
incidents and non-compliance with legislation, regulations or existing

policies and procedures.
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The environmental review shall address the following:

e The nature and extent of problems and deficiencies;
e The priorities to be accorded to rectify them; and
e An improvement program designed to ensure that the personnel and

material resources required are identified and made available.

Environment Management Records

The plant shall establish and maintain a system of records to demonstrate
compliance with the environmental management systems and the extent of
achievement of the environmental objectives and targets. In addition to the
other records (legislative, audit and review reports), management records

shall address the following:

e Details of failure in compliance and corrective action;
e Details of complaints and follow-up action

e Appropriate contractor and supplier information;

e Inspection and maintenance reports;

¢ Monitoring data; and

e Environmental training records

Environmental Management Reviews

The senior management shall periodically review the Environmental
Management System (EMS) to ensure its suitability and effectiveness. The
need for possible changes in the environmental policy and objectives for
continuous improvement shall be ascertained and revisions made

accordingly.

Implementation Schedule of Mitigation Measures

The mitigation measures suggested in Chapter - 4 shall be implemented so
as to reduce the impact on environment due to the operations of the
proposed project. In order to facilitate easy implementation of mitigation
measures, the phased priority of implementation is given in the below
Table.6.1.
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Table.6.1. Implementation Schedule
S. No | Recommendations Time Requirement Schedule
Air Pollutions Control | Before Commissioning of .
1 . : Immediate
Measure respective units
Water Pollution Before Commissioning of .
2 Immediate
control measures the plant
Noise Control Alolng. W'.th the .
3 commissioning of the Immediate
Measures
plant
Ecologlcal_ Stage wise Immediate &
4 Preservation and up . - .
. implementation Progressive
gradation

6.3 ENVIRONMENTAL MONITORING

(a)A technical plan which spells out in detail the methodologies for
measurement, the required frequencies of measurement, the planned
location of measurement, data storage and analysis, reporting schedules

and emergency procedures, and

(b) Detailed budgets and procurement schedules for, necessary equipment

and supplies, technical and administrative manpower.

The environmental monitoring for the proposed plant operations shall be

conducted as follows:

) Air quality;

o Water and wastewater quality;
o Noise levels;

o Soil Quality; and

. Greenbelt Development.
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6.4 ENVIRONMENTAL MONITORING CELL

A Centralized environmental monitoring cell will be established for
monitoring of important and crucial environmental parameters which are of
immense importance to assess the status of environment during Plant
operation. With the knowledge of baseline conditions, the monitoring
program can serve as an indicator for any deterioration in environmental
conditions due to operation of the plant, and helps in planning suitable
mitigatory steps that of control of pollution since the efficiency of control
measures can only be determined by monitoring. The following routine
monitoring program will be implemented under the post-project monitoring
in the proposed plant. The Monitoring program proposed to be implemented

is given below.

6.5POST PROJECT MONITORING SCHEDULE OF ENVIRONMENTAL
PARAMETERS

Environmental Monitoring Programme

The environment, safety and health monitoring programme in the factory are as
follows:

Particulars Parameter Frequency of Monitoring

Stack Emissions SPM, SO,, NOx, CO Once in a month

PM10, PM;s, SO,,

Ambient Air Quality Once in a month

NO,
Waste water pH, TDS Continuous
Monthly (I ial Noi
Noise monitoring Noise Levels onthly (Industrial Noise)

Seasonal (Ambient Noise)

Vegetation density

Ecology and Biodiversity

Once a year

Safety and

Occupational Health | Once a year
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6.6 MONITORING EQUIPMENTS AND CONSUMABLES

A well-equipped laboratory (NABL Certified) with consumable items will be

provided for the monitoring of Environmental parameters.

The following equipments will

Environmental parameters.

be provided for the monitoring of

EQUIPMENT DETATILS FOR ENVIRONMENTAL MANAGEMENT

Name of the Equipment

Purpose

High Volume/ Respirable Dust Sampler

AAQ Monitoring

Stack Monitor

Particulates, SO,, NOx and Fluoride

Automatic Weather monitor

Meteorological data collection at

Site

Sound level meter

Noise levels

UV-Spectrophotometer

Chemical Analysis

Atomic Absorption Spectrophotometer

(AAS)

Chemical Analysis

Micro Balance

Chemical Analysis

BOD Incubator

BOD Estimation

COD Reflux set up

COD Estimation

Refrigerator

Preserving Samples

Oven Heating

pH Meter pH Analysis
Distilling Unit Distilled water
DO Analyser DO Analysis

Burette & Pipette Box

Chemical Analysis

Titration Setup

Chemical Analysis

Chemicals

Chemical Analysis
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6.7BUDGETARY ALLOCATION FOR ENVIRONMENTAL PROTECTION

Budgetary Allocation for Environmental Management programme

Capital Annual Operating
Category Investment Costs
(Rupees in lakhs)
Air Pollution Management 95 15
Water and Wastewater
20 5.0
Management
Solid Waste Management 10.0 0.25
Greenbelt 2.0 0.5
Environmental Monitoring and
- 1.8 2.5
Training
CSR Activities 10.0 2.00
Total 131 25.25
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CHAPTER -7 ADDITIONAL STUDIES

7. RISK ASSESSMENT

Any

new industrial activity involving any hazardous chemical named or

classified in the various schedules under the Environment (Protection) Act,

1986/Hazardous Waste (Management and Handling) Rules 1989 attracts

com

pliance with the rules. A brief risk assessment study was undertaken for

the proposed unit.

The

The

major elements of the Risk Assessment include:
Hazard & Operability (HAZOP) Studies for identification of hazards and
vulnerable sections of the storage,
Consequence Analysis for various release scenarios,
Presentation of damage contour for worst damage from fire or
explosion,
Risk Assessment and
Provision of guidelines for emergency preparedness based on the

findings of the risk analysis.

details of the present study are:

1. Hazard Identification and Visualization of Credible Accident Scenarios

e Identification of hazards,
e Analysis of past accident data to develop the credibility of worst
accident scenarios and

e Visualization of Credible Accident scenarios (CAS).
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2. Analysis of CAS

Analysis of identified CAS and quantification of effects pertaining to the

cases of:

e Outflow and releases

¢ Heat radiation

e Explosion

e Application of damage criteria for heat radiation and explosion.

e Presentation of damage contours for worst damages from fire or
explosion.

o Effect of the proposed project on neighboring areas (including

cascade effects if any).

3. Guidelines for emergency planning and other safety recommendations
based on the studies.

7.0.1 Hazard Classification Based on External Factors

The extent of the consequences of an accident in a M.S. Billet manufacturing
Plant installation depends on type and quantity of the product stored,
handled, mode of containment, and external factors like location, density of
population in the surrounding area, etc. In many cases realization of hazard
and its potential also is depended on prevailing meteorological conditions
and availability of ignition source. Thus the most serious consequence would

arise from a large inventory of products located in a density populated area.

Analysis of past accidents to establish the credibility of accident
scenarios

A scientific analysis of past accidents has been made to establish the
credibility of accident scenarios. This helps to check the soundness of the

engineering analysis.
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Based on Fire & Explosion Index

The next stage of hazard identification involves the estimation of Fire &
Explosion Indices (Fand EI) for all the units in the facility to give the relative
severity of the units from the fire angle. These are evaluated from the
knowledge of the Material Factor (MF), General Process Hazard (GPH) and
Special Process Hazard (SPH) factors. Material Factor (MF) is the measure of
the energy potential of a particular chemical or its mixture with other
chemicals. GPH and SPH are evaluated by taking into account the exotherm
or endotherm of a reaction, material handling and transfer hazards,
accessibility, severity of process conditions and possibilities, dust and other
explosions, inventory level of flammable material, etc. The F & El value is
then calculated as the product of MF, (GPH and SPH). Detailed fire and

explosion Indices were carried out for the major sections of the unit.

Analysis of F & El Results

A summary of the results including the material factors for each of the
chemicals or metals processed on site is given in the following Table. From
the results of the F & EI studies, it can be observed that all the
manufacturing units having F & EI values with index of Steel Bars & rods and
M.S. Billet fall under the light degree of fire and explosion hazard index.

F & EI Calculations

Units Material Fire & Explosion Degree of
Factor MF Index (F & EI) Hazard
1.Iron as
(Steel Bars & Rods 14 29.4 Light
and M.S. Billet)

Material factor for iron metal is derived from NFPA ratings as 14.

NH (Health) - 1
NF (Flammability) - 2 or Iron
NR (Reactivity) - 1
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Material factor is the measure of energy potential of the most hazardous
material. Material factor is the number in the range 1 to 40 and it is

determined using only two properties, the flammability and reactivity.

Tabulation for Material Factor

Nr Material Factor

NFf 0 1 2 3 4
0 1 14 24 29 40
1 4 14 24 29 40
2 10 14 24 29 40
3 16 16 24 29 40
4 21 21 24 29 40

Toxicity Index (TI)

The toxicity index is calculated for the purpose of evaluating the process

exposure level for Toxic hazard.

It is expressed as

TI = Ty (P+S)

100

Where T, is the factor for the most hazardous material in the process that is
present in an appreciable quantity with lowest threshold limit value (TLV), P
the total GPH and, S the total SPH penalties used.
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The chart for the T, value is

N, -- Th
0 -- 0

1 -- 50
2 -- 125
3 -- 250
4 -- 325

Add to the above T, value if TLV value is less than 100 ppm. The chart is

TLV -- Add to Ty
<5 ppm -- 125
5-50 ppm -- 75

50 - 100 ppm -- 50

From the above Toxic Index values, category of Toxic hazard is prepared as
follows

Category -- Toxity Index (TI)
Category -1 -- <6
Category - I1 -- 6 to 10
Category - III -- > 10

Category - I is less toxic hazard, Category - II is medium toxic hazard

whereas category - III is highly toxic hazard.

By Toxic Calculation, Steel Bars & Rods and M.S. Billet manufacturing
process, the Toxic Index value is Nil. Hence it comes under nontoxic hazard

category.

Fire & Explosion Indices (F & EI) for all the storage units in the facility have
been estimated to give the relative degree of severity of the units using the

criteria given below,
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Index Range Degree of Hazard
1-20 Mild
21 - 40 Light
41 - 60 Moderate
61- 75 Moderately heavy
76-90 Heavy
91 - 115 Extreme
116 - 150 Very Extreme
151 - 200 Potentially catastrophic
> 200 Highly catastrophic

The worksheet for the F & EI estimated for the M.S.Billet, Steel Bars and Rods

is given in Annexure — 4 Refer page no: 197.

7.0.2 Hazard and Operability Study (HAZOP)

A HAZOP study identifies hazards and operability problems. The concept
involves investigating how the plant might deviate from the design intent. If,
in the process of identifying problem during a HAZOP study, a solution
becomes apparent, it is recorded as part of the HAZOP result; however, care
must be taken to avoid trying to find solutions which are not so apparent,
because the prime objective for the HAZOP is problem identification.
Although the HAZOP study was developed to supplement experience-based
practices when a new design or technology is involved, its use has expanded
to almost all phase of a plant’s life. HAZOP is based on the principle that
several experts with different backgrounds can interact and identify more
problems when working together than when working separately and

combining their results.

The success or failure of the HAZOP depends on several factors:

» The completeness and accuracy of drawings and other data used as a
basis for the study

» The technical skills and insights of the team

Kf-.. Enviro Care 135

INDIA PRIVATE LIMITED

150



151

M/s. Indus TMT Industries

Final EIA Report for the Proposed Expansion of Steel o
I b b xpansi Limited

Rolling Mill at Kalukondapalli Village

CHAPTER -7

» The ability of the team to use the approach as an aid to their
imagination in visualizing deviations, causes and consequences
» The ability of the team to concentrate on the more serious hazards

which are identified.

The process is systematic and it is helpful to define the terms that are used:

a. STUDY NODES - The locations (on piping and instrumentation
drawings and procedures) at which the process parameters are
investigated for deviations.

b. INTENTION - The intention defines how the plant is expected to
operate in the absence of deviations at the study nodes. This can take
a number of forms and can either be descriptive or diagrammatic:
e.g., flow sheets, line diagrams, P & IDs.

c. DEVIATIONS - These are departures from the intention which are
discovered by systematically applying the guide words.

d. CAUSES - these are the reasons why deviations might occur. Once
deviations has been show to have a credible cause. It can be treated
as a meaningful deviation. These causes can be hardware failures,
human errors, an unanticipated process state, external disruptions,
etc.

e. CONSEQUENCES - These are the results of the deviations
GUIDE WORDS - These are simple words which are used to qualify or
quantify the intention in order to guide and to discover deviations. The
guide words are the ones most often used in a HAZOP: Each guide
word is applied to the process variables at the point in the plant

(study node).
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Guide words Parameter Deviation
No Flow No flow
More Pressure More pressure
Less Pressure Less pressure
As well as Temperature Less temperature
Part of Temperature Less temperature
Reverse Flow Reverse flow
Others Composition Other material

These guide words are applicable to both the more general parameters (e.g.

react, transfer) and the more specific parameters (e.g., pressure,

temperature).
HAZOP GUIDE WORDS AND MEANINGS
Guide words Meaning
No Negation of the Design intent
Less Quantitative Decrease
More Quantitative Increase
Part of Quantitative Increase
As well As Quantitative Increase
Reverse Logical Opposite of the Intent
Other Than Complete substitution

Guidelines for using procedure

The concepts presented above are put into practice in the following steps:
1. Define the purpose, objectives, and scope of the study
2. Select the team

3. Record the results

It is important to recognize that some of these steps can take place at the
same time. For example, the team reviews the design, records the findings,
and follows up on the findings continuously. Each step will be discussed

below as separate items.
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Define the purpose, objectives, and scope of the study

The purpose, objectives, and scope of the study should be made as simple

as possible. These objectives are normally set by the person responsible for

the plant or project, assisted by the HAZOP study leader. It is important that

this interaction take place to provide the proper authority to the study and to

ensure that the study is focused. Also, even though the general objective is

to identify hazards and operability problems, the team should focus on the

underlying purpose or reason for the study. Examples of reasons for a study

might be to:

>

YV V VY V

Check the safety of a design

Decide whether and where to build
Check operating / safety procedures
Improve that safety of an existing facility

Verify that safety instrumentation is reacting to best parameters

It is also important to define what specific consequences are to be

considered:

>

YV V VY V

Employee safety

Loss of plant or equipment
Loss of production

Public safety

Environmental impacts

Select the team

The team leader should have experience in leading a HAZOP. The rest of the

team should be experts in areas relevant to the plant operation. For

example, a team might include:

>

YV V VYV V

Design engineer

Process engineer
Operations supervisor
Instrument design engineer

Chemist
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» Maintenance supervisor

> Safety engineer

The team leader’s most important job is to identify problems, not necessarily
to solve them.

Record the results

The recording process is an important part of the HAZOP. It is impossible to
record manually all that is said, yet it is very important that all ideas are

kept. It is very useful to have the team members review the final report.

Hazard work sheet for M.S. Billet, Steel Bars & Rods process is attached

HAZOP WORK SHEETS

Node : Induction furnace (Proposed)
Parameter : Flow of molten Iron liquid

Intention : Mold into Billet and rolled into rods.

154

Guide . Safety Recommen
Deviation Causes Consequences .
words guards dations
Limit switch
More More flow of Over flow Spillage Controlled for
material prilag transfer controlled
flow
Less Less flow of Less flow Less weight Controlled -
material transfer
Higher
. Temperat
Temperature | Over melting of
More . Process upset ure -
of molten Iron ingots indicator
metal
Lesser Temperat
Temperature Induction Molten metal P
Less ure -
of molten Furnace freeze o
indicator
metal
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7.0.3 ONSITE EMERGENCY PLAN

Introduction

Disaster may be defined as a sudden’ occurrence of such magnitude as to
affect normal pattern of life inside or in the vicinity of plant which have the
potential to cause extensive injury or loss of life and/or damage to property,

and which tend to cause disruption inside/outside the site.

Although a great deal of efforts and money are spent to reduce the scale and
probability of accidents, there always remain a finite but small probability
that disaster may occur. The accidents of Texas City, Mexico and Feyzin are
grim reminders to the necessity of an effective emergency planning. There
have been many cases where, because of effective action taken, the full

potential loss has been avoided or minimized.

Disaster Management Plan is an essential part of the loss prevention
strategy. This is a preplan to handle any emergency situation effectively —
so as to reduce the possibility of serious loss/damage to public, plant,
machinery, documents etc. Losses can be measured in both human and

monetary terms.

The plan is a comprehensive one detailing the procedures to tackle an
emergency situation both on-site and off-site depending upon the magnitude
of the disaster. Hence Disaster Management Plan is outlined in TWO parts,
viz.

a) On-site Emergency Plan utilizing only internal resources,

b) Off-site Emergency Plan utilizing the combined resources.

Disaster Management Plan assumes great importance particularly in case of
a plant like ours, which handles MS Scrap and Sponge Iron into mold as
Steel Bars & Rods and MS Billet.
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Effective and timely action can be taken to tackle a major disaster, only if a

comprehensive and practiced procedure in line with the Disaster

Management Plant is existing.

Main Objective of the Plan

>
>

>
>

Provide resources & method for effective control of emergency,
Prevent emergency turning into disaster,

Synchronize actions from all coordinating agencies in the least
possible

time.

Minimize damage to people, property & environment,

Timely execution of rescue operations & treatment of casualties,

Restore normality in least possible time.

Possible Causes for Disasters

Nature of Disaster Causes

1. Fire

- Static Electricity

- Friction

- Lightning

- Smoking

- Naked Electrical Connection
- Unapproved Hot Work

2. Explosion - Bursting of Pipelines
- Failure of Valves, Joints
- Rise of temperature

3. Other Disasters - Earthquakes

- Not using protection equipments

- Flouting operating procedures

- Lack of proper inspection and Preventive
maintenance

- Lack of alertness

- Unsafe walkways & driveways

- Poor Housekeeping

- Unsafe design & constructions

- Poor illumination of workplace

- Unguarded equipments

- Violating Safety Precautions.
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Scope

This Plan is expected to provide general guidelines for handling cases of
emergencies inside the Plant — Involving molten metal and Al / Mg granules.
It must be kept in mind that any unusual incident may develop into a major
emergency, if remedial & controlling measures are not taken in time. The
emergency response, therefore are planned in such a fashion as to

adequately avert this eventuality.

Appointment of Key Personnel

Key Persons are the Site Controller, Incident Controller, Administrative
Coordinator, Fire & Safety Coordinator and Communications & Maintenance

Coordinator who are designed as follows:

Site Controller : Plant Manager, Also Designated

as the Chief Coordinator

Incident Controller : Senior Operations Officer
Administrative Coordinator : Accounts Officer

Fire & Safety Coordinator : Safely Officer & Operations officer
Communication & Maintenance : Maintenance Officer, Operations

Coordinator Officer

Security Controller : Security Supervisor

Emergency Control Centre

The Administrative Office is our Emergency Control Centre. This Centre will
be the pivotal point in case of an emergency from where the operation to
handle the emergency will be directed and coordinated. It is having the
facilities of external & internal telephones and furnished with important
information like List of Key Persons, their Addresses with Telephone Nos. and
a copy of the Material Safety Data Sheet. This centre will also act as an

operating point for Public Address System.
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Assembly Points

Assembly Points are the place inside plant premises where predesignated
persons from the plant, contractors and visitors would assemble in case of
emergency. Obviously, these are set up farthest from the location of likely
hazardous events. In our plant, following area is identified as the Assembly
Point:

1. Open Area

Escape Route

Following are the escape routes provided for evacuees in case of

emergencies:

1. Emergency Gate
2. Main Gate

Responsibilities of Key Personnel

1. Site Controller or, Chief Coordinator

> Analyse & review the possible impact of the emergency
Clarify & declare emergency

> Assess the magnitude of the situation and decide whether the staff
need to be evacuated from the Assembly Points

> Establish contact with District Emergency Authorities like Police,
Fire Brigade, Hospital, District Collector, Inspector of Factories etc.

» Monitor and review the events and also the possible developments
in consultation with Incident Controller, Administrative, Safety and
Maintenance Coordinators.

» Contact Mutual Aid partners, and alert them for any possible
assistance, if needed,

> Ensure that record of all events, decisions taken, Government
directives etc. are preserved for future analysis.

> Assess the damage after the Emergency is over.
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II. Incident Controller.

» On hearing the emergency alarm/siren, he will rush to the incident
spot and taken overall charge, and report to the Site Controller.
> Direct all operations within the affected area with the priorities for
safety of personnel minimize damage to the plant, property and
environment and minimize loss of materials.
» Pending arrival of Site Controller, assume the duties of his post and
in particular
a. Direct closure and evacuation of plant areas likely to be
adversely affected by the emergency, and
b. Ensure that all key personnel and outside help are called in.
> Provide information and assistance to the Fire & Safety Officer and
the local fire Brigade, as and when they arrive at the plant.
> Ensure that all non-essential workers/staff of the areas affected are
evacuated to the appropriate Assembly Points, and the areas are
searched for casualties.
> Report on all significant developments to the Communication

Coordinator.

III. Administrative Coordinator

> Handle, under the direction of Site Controller, Police, Press and
other enquiries.

> Receive reports from Assembly Points, and pass on the information
to the Incident Controller.

» Ensure that casualties receive adequate attention, and arrange
additional help, if required and inform relatives.

» Control traffic movements into the plant, and ensure that alternate
transport is available when need arises.

> Make arrangements for relief of personnel and organise

refreshments/catering facility.
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IV. Communication and Maintenance Coordinator

» On hearing the alarm, proceed to Control Centre and maintain
communication with incident Controller.

» Advise Site Controller of the situation recommending, if necessary
evacuation of staff from Assembly Points.

» Recruit suitable staff to act as runners between Incident Controllers
and himself (if the telephone and other mode of Communications
fail).

Maintain a log of the Incident.

> In case of prolonged emergency involving risk to outside areas by

wind flown materials, contact Police & Fire Brigade for warning,

and if necessary, evacuating the nearby localities.

V. Fire & Safety Coordinator.

» On heating the alarm, reach the emergency spot immediately, and
analyse & review the situation.

> Organize and give instructions to the plant staff to fight
emergency.

> Advise the Site Controller, Incident Controller & Communication
Coordinator through intercom/messengers about the nature and
spot of the incident.

> Ensure adequate materials and manpower to handle the
emergency.

> Review the situation periodically, and inform the Site Controller.

> Advise Site Controller to seek help, if necessary from outside

agencies like Police, Fire Brigade, and Medical etc.

VI. Security Controller

» Coordinate with Police, Ambulance and Fire Brigade, as required
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> Ensure protection to all corporation personnel and their property,
Close public traffic on Corporation roads as advised by Site
Controller.
> Assist in evacuating personnel from affected areas.
» Control law & order in Corporation premises.
7.0.4 OFF-SITE EMERGENCY PLAN

An integral part of the Disaster Management Plan is the Off-site Emergency
Plan, which is based on assessment of those incidents, which have the
potential to affect the environment outside the plant premises. Obviously,
the plan is mainly dependent upon a very close coordination and assistance

from the local administration like Police, Fire Brigade, Medical Service etc.

Though according to the ‘Manufacture, Storage and Import of Hazardous
Chemicals Rules, 1989’ categorically states that responsibility to prepare and
keep up-to-date an adequate ‘Off-site Emergency Plan’ solely rests with the
District Emergency Authority’ (Item No. 9 of Schedule —5), the Plant has
developed a realistic Off-site Plan detailing the responsibility of local

agencies during such emergencies.

Off-site Action
The Chief Coordinator will inform about the incidents like fire, explosion to

Police,
Fire Brigade,
Medical Services,

Technical Agencies,

LA

Rehabilitation Agencies.

Responsibilities of the Service

1. Police
» Traffic & mob control by cordoning of the area,
> Arrangement for evacuation of people on advice from the Chief

Coordinator/Chief Executive of local authority,
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» Inform relatives about details of injured and casualties.

II. Fire Brigade

» Fighting fire & preventing its spread,
» Rescue and salvage operation.
III. Medical/Ambulance

> First Aid to the injured persons.
» Shifting critically injured patients to the hospitals,
» Providing medical treatment.

IV. Technical

Factory Inspectorate, Pollution Control Board, Technical Experts from
Industries, Research & Training Institutions.

» Provide all technical informations to the emergency services, as
required,
» Investigate the cause of the disaster.

V. Rehabilitation

Local Administration

» Arrange for rehabilitation of persons evacuated, and arrange for their
food, medical and hygienic requirements,

» Coordinating with the Insurance Companies for prompt disbursement
of compensation to the affected persons,

» Maintain communication channels of the affected industry like
telephone, telex etc. in perfect working condition.

7.0.5 CONCLUSION

Since the unit does not have any toxic or flammable gases in large quantity,

the off-site emergency plan does not arise at all.
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7.0.6 RECOMMENDATION
7.0.6.1 Worker’s safety

It is gratifying to note that the workers safety have been given importance in
M/s. Indus TMT Industries Limited it is advisable to provide adequate
training for the workers to keep the plant clean. The fire extinguishers
should be provided in important sections and it is necessary that the workers

are given training in handling them during emergency.

7.0.6.2 Conclusion

M/s. Indus TMT Industries Limited will follow the recommendations and
design the plant area to keep the plant to minimize fire, if it occurs to

eliminate the damage to men, mechanics and materials.
7.0.7 HYDROGEOLOGY & GEOLOGY STUDY OF THE AREA
7.0.7.1 INTRODUCTION

The project site is located in Hosur and part of the Krishnagiri District of
Tamil Nadu State, lies at 12 : 44 Northern Latitude and 77 : 50 Eastern
Longitude and at a distance of 294 km from Chennai city and 40 km from
Bangalore city. It is also known as “Little England” because of its climate
which is summer 25°C to 30°C and in winter 13°C to 25°C. This town is in the
border area of Tamil Nadu, Karnataka and Andhra Pradesh states. During
British period, Hosur was the head quarters for Salem district. Hosur is
known for its manufacturing industries. Hosur is known on these days, not
only for its climatic condition, but for the Thousands of industries located
here. Hosur houses of industries from abrasives, automobiles, bakery to
wielding and wire mesh industries. Hosur is at the height of about 900
meters above the sea level. Study area Covers 12.62 Sq. KM. The population

exceeds 2, 00,000 in Hosur.
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7.0.7.2 RAINFALL AND CLIMATE

The study area receives the rain under the influence of both southwest and
northeast monsoons. The normal annual rainfall over the district varies from
about 750 to about 900 mm. It is the minimum around Hosur (767.7 mm)
and Rayakottai (768.0 mm) in the northern and central parts of the district.
It gradually increases towards west and east and is the maximum around
Denkanikotai (910.7 mm) in the western part. The climate of the study area
is comparatively more pleasant than that of the surrounding districts due to
general dryness of atmosphere and appreciable drop in temperature in the
monsoon season. The year may be divided into four season’s namely dry
season from January to March, summer season April and May, southwest
monsoon season from June to Sept. and northeast monsoon season from
October to December. During summer season (April to May) the maximum

temperature is about 37°C, and the mean daily minimum temperature of
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about 25°C in the plains. There is a gradual decrease of both day and night
temperatures from June onwards till December, when the mean daily
maximum temperature is about 30°C and the mean daily min. is about 19°C
in plains. The day temperature increases gradually from January onwards.
The lowest temperature is reached in January when the mean daily minimum
is about 19°C. However, in higher areas i.e., Hosur, Thally and Krishnagiri
taluks day and night temperature is lower by about 2 to 3°C. In these areas

weather is comparatively pleasant round the year.

7.0.7.3 DRAINAGE

The study area forms parts of Cauvery and East Coast Minor Rivers basins.
Cauvery River forms the southwestern boundary of the district. Dodda Halla
is the most important tributary of Cauvery draining the rugged terrain in the
northwestern part of the district. Ponnaiyar is the major river draining the
district and is ephemeral in nature. It originates from Nandhi hills in
Karnataka, enters Tamil Nadu west of Bagalur and flows almost in a
southeasterly direction till it reaches Manjamedu from where it flows along
the district boundary before entering the district, again near Hanuman
Tirtham. After flowing for a short distance in an easterly direction, it again
follows the district boundary before entering the neighboring Dharmapuri
district. Pambar and Burgur are among the important tributaries of

Ponnaiyar draining part of the district.

7.0.7.4 IRRIGATION PRACTICES

The chief irrigation sources in the district are dug wells, tanks, canals and
bore wells. Dug well irrigation is highest in Uthangarai block followed by
Kaveri Pattanam. Highest canal and tank irrigation are seen in

Kaveripattinam and Krishnagiri respectively.
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7.0.8 GEOMORPHOLOGY AND SOIL TYPES
7.0.8.1 GEOMORPHOLOGY

The prominent geomorphic units identified in the district through
interpretation of satellite imagery are structural hills in the southwestern
part of the district, denudational land forms like buried pediments in the
plains and inselbergs and plateaus represented by conical hills aligned with
major lineaments. Krishnagiri district forms part of the upland plateau region
with many hill ranges and undulating plains. The western part of the district
has hill ranges of Mysore plateau with a chain of undulating hills and deep
valleys extending in NNE-SSW direction. The plains of the district have an
average elevation of 488 m amsl. The plateau region along the western
boundary and the northwestern part of the district has an average elevation
of 914 m amsl. The Guthrayan Durg with an elevation of 1395 m amsl is the

highest peak in the district.

7.0.8.2 SOILS

Soils have been classified into Black soil, mixed soil, red loamy soil, gravelly
and sandy soils. Red loamy and sandy soils are predominant in Hosur taluk.

Vast stretches of loam soils and black soils occur in Krishnagiri district.

7.0.9 GEOLOGY

Krishnagiri district forms part of the upland plateau region with many hill
ranges and undulating plains. The western part of the district has hill ranges
of Mysore plateau with a chain of undulating hills and deep valleys extending
in NNE-SSW direction. The plains of the district have an average elevation of

488 m amsl.

Krishnagiri district is underlained by Archaean crystalline formations with
Recent alluvial deposits of limited areal extent and thickness along the

courses of major rivers.

K_é. Enviro Care 151

INDIA PRIVATE LIMITED

166



M/s. Indus TMT Industries

Final EIA Report for the Proposed Expansion of Steel o
I b b xpansi Limited

Rolling Mill at Kalukondapalli Village

CHAPTER -7

7.0.10 HYDROGEOLOGY

The district is underlain by Archaean Crystalline formations with recent
alluvial deposits of limited areal and vertical extents along major rivers. The
important aquifer systems in the district are constituted by i) unconsolidated
& semi consolidated formations and (ii) weathered and fractured crystalline
rocks. In the areas underlain by crystalline rocks, occurrence of ground
water is essentially limited to zone of weathering and fracturing. Generally
the hard rock aquifers are heterogeneous in nature, which is indicated by the
variations in lithology, structure and texture. Ground water occurs under
phreatic condition in the weathered mantle and semi confined to confined
condition in the fracture and fissured zones of these rocks. Thickness of
weathered material varied widely from less than 1m bgl to more than 15m
bgl.The yield of large diameter wells in the district, tapping the weathered
mantle of crystalline rocks ranges from 150-400 m3/day and are able to
sustain pumping for 2 to 5 hours per day. The yield of large diameter wells
tested in crystalline rocks ranges from 150 to 200 m3/day for drawdown of 2
to 3 m. The yield characteristics of wells vary considerably depending on the
topographic set-up, litho logy and nature of weathering. The transmissivity
of weathered formations computed from pumping test data using empirical
methods range from 14 to 24 m2/day. The specific capacity in the fissured
formation ranges from 2.52 to 151.24 Ipm/m/dd. In the porous formation

the specific capacity values vary from 5.31 to 26.7 Ipm/m/dd.

STATUS OF GROUNDWATER DEVELOPMENT

The water requirements of rural and urban areas in the district are met with
either thorough surface water sources or through various mini water supply
schemes or integrated water supply schemes utilizing the available ground
water resources. There are more than 100 medium and large-scale industrial
units in the district. Most of the units are located in Hosur taluk. Besides
there are nine textile units in the large-scale sector were functioning in

Krishnagiri and Hosur taluks. In the absence of any major water intensive
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industry, the industrial water requirements of the district are met with from

either surface water or ground water resources available locally.

7.0.11 GROUND WATER QUALITY

Eight water samples in post-monsoon season collected in poly ethelyene
bottles from various bore wells and in surface water covering the study area.
Utmost care was taken during the collection of samples to avoid any kind of
contamination. Volumetric and instrumental techniques were adopted for
systematic analysis of the water samples using Standard procedures. The
analysis was carried out immediately for pH, EC and for all other parameters
within three hours of sampling time.Ground water in general, is colorless,
odorless and predominantly alkaline in nature. The specific electrical
conductance (EC) of groundwater (Micro Siemens at 25°C) during the study
period was in the range of 1673 to 3218. Total hardness as CaCO3 is
observed to be in excess of permissible limits in some of the samples
analyzed, whereas nitrate is found in below permissible limit of 45 mg/I. The
incidence of high total hardness is attributed to the composition of litho-units
constituting the aquifers in the district, whereas nitrate pollution is most
likely due to the use of fertilizers and other improper waste disposal.The
hydro chemical analysis of the study reveals that the groundwater in the
study area is hard to moderately hard and alkaline in nature. The quality
assessment of groundwater shows that in general, the water is suitable for

domestic purposes

S.No | Village Name pH| EC | TDS | TH | Cl |[NO;3| SO, | Mg | Ca
1 Malugundapalli 7.1 | 2376 | 1520 | 578 | 253 | 12 | 112 | 71 | 149
2 Kemeranapalli 7.3 118791202 342|197 | 16 | 93 | 67 | 126
3 Nagondapalli 7.2 12147 | 1374 1493|221 | 10 | 107 | 82 | 107
4 Muthuganapalli 7.2 118671194 2751196 | 18 | 87 | 63 | 98
5 Mugalur 7.1 | 3218 | 2058 | 788 | 324 | 23 | 234 | 138 | 397
6 Anekal 7.7 | 2498 | 1600 | 437|211 | 29 | 128|112 | 135
7 Gumlapuram 7.4 | 1673|1070 | 368|178 | 18 | 113 | 59 | 96
8 Devaganapalli 7.3 117861143 1476|167 | 15 | 97 | 74 | 87
9 Panchakshipuram | 7.2 | 2100 | 1344 | 397 | 186 | 21 | 121 | 89 | 104

Kf-.. Enviro Care 153

INDIA PRIVATE LIMITED

168



M/s. Indus TMT Industries

Final EIA Report for the Proposed Expansion of Steel o
I b b xpansi Limited

Rolling Mill at Kalukondapalli Village

CHAPTER -7

7.0.12 ARTIFICIAL RECHARGE AND RAINWATER HARVEST DESIGN

The factors influencing surface runoff at any place is as follows:

Intensity of rainfall

Soil moisture condition

Type of soil in the catchment

Type of the vegetative cover and interception by vegetation

Slope and orientation of the catchment

Amount of infiltration and evaporation

The annual volume of runoff is computed by using the formula

Q= kAP where Q = runoff; k= runoff co-efficient depending upon the surface

VVVVYVYYVY

of the drain area (0.36-0.95); A=catchment area; P=Annual rainfall. The
effective catchment area after applying the runoff coefficient is calculated for
the design. Surface run off can be used to recharge the ground water. This is
achieved by recharge wells and/or direct tube-well recharge. Following are
important Components of Rainwater Harvesting system.

Conduit / Pipes
Filtration

Storage Structures
Recharge Structures

YV VYV

Conduits/Pipes: Rainwater pipes/conduits carry water from the roof top to
the ground. These pipes have to be connected and drawn to the required
location by providing sufficient slope so that the water flows with gravity and
no water is stored in the pipes after rain stops. The pipes can also be laid
underground but sufficient care has to be taken in order to avoid damage to
the pipe because of the vehicular movement. The cost of piping depends on
various factors like quality of pipe and length of piping works to be done and

many other site conditions.

Filtration: Rainwater has to be filtered for silt and suspended impurities
before allowing into any of the storage structures in order to store it for a
longer time. Below are some of the filtration methods which can be
implemented. Rainwater pipes/conduits carry water from the roof top to the
ground. These pipes have to be connected and drawn to the required
location by providing sufficient slope so that the water flows with gravity and
no water is stored in the pipes after rain stops. The pipes can also be laid

underground but sufficient care has to be taken in order to avoid damage to
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the pipe because of the vehicular movement. The cost of piping depends on
various factors like quality of pipe and length of piping works to be done and

many other site conditions.

First Rain Separator: First rain separator is a mechanism where in first few
minutes of rain which carries most of the impurities from the roof are not
allowed to pass into the filter or storage structures. First rain separators play
a major role in rainwater harvesting structures by reducing the amount of
silt / debris flowing into the filter or storage structures. This in turn reduces
maintenance of filter and cleaning of the storage structure. First rain
separators can also act as bypass arrangement if the rain water is not to be
collected. Provide a capacity of 0.2 to 0.3 Litres per square meter of the roof
area in case the roof is maintained clean.

Filter: Rainwater from the roof carries dust and suspended particles from
the roof top. These impurities have to be filtered before allowing the water
for storage. This can be achieved by passing the rain water through a
chamber having layers of graded aggregates and a layer of charcoal. The
suspended particles get trapped in the aggregate bed and charcoal adsorbs
gases and odour if any. Filter also reduces the velocity of water and hence
helps in sedimentation of fine particles in the filter. The size of the filter
depends on the roof area and the cleanliness of the roof. The filter can be
designed to a capacity of 0.5 to 0.8 Liters per square meter of the roof area

Schematic Diagram of Filter
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STORAGE STRUCTURES
Design of Underground Sump:
Source: Rain water from terrace & open areas
RWH system includes:
e Rainwater down take pipes
e Storm water manholes/channels
e Sumps
INTENSITY SURFACE TOTAL
DE(S)(I::RAIRP;I\ON A';EANTN OF RAINFALL RUNOFF RUNOFF
Q. (M/HR) COEFFICIENT CUM/HR
Roof Area 19300 0.1 0.95 1833.5
Greenbelt Area | ¢, 160 0.1 0.15 1236
& Open space
Total Rainwater recharging (KL/Hr) 3069.5

The storage of rain water on surface is a traditional techniques and

structures used were underground tanks, ponds, check dams, weirs etc.

Recharge to ground water is a new concept of rain water harvesting and the

structures generally used are:-

Pits Size

1. 30 x15x 10 Ft

Pond Size

1. 100 x 50 x 10 Ft
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CHAPTER -8 PROJECT BENEFITS

8. GENERAL

This chapter includes the benefits accruing to the locality, neighborhood,

region and nation as a whole. It should bring out details of benefits by way

of:

Improvements in the physical infrastructure by way of addition of
project infrastructure, ancillary industries that may come up on
account of the project

Improvements in the social infrastructure like roads, railways,
townships, housing, water supply, electrical power, drainage,
educational institutions, hospitals, effluent treatment plants, improved
waste disposal systems, improved environmental conditions, etc.
Employment potential -skilled; semi-skilled and unskilled labour both
during construction and operational phases of the project with specific
attention to employment potential of local population as well as
necessity for imparting any specialized skills to them to be eligible for
such employment in the project on a long term basis i.e., during
operational and maintenance stages of the project and

Other tangible benefits like improved standards of living, health,

education etc.

8.0.1 CONSTRUCTION PHASE

The community structure will be benefited by generation of employment

during construction phase.

8.0.2 OPERATION PHASE

The lessee shall extend social benefits like drinking water, health care

measure and educational benefits to the neighboring villagers in addition to

his own employees. Further, this project is expected to yield a positive

impact on the socio-economic environment of the region. It helps in
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sustainable development of this area including further development of
physical infrastructural facilities. During operation phase, the unit will create

a considerable amount of jobs.

8.0.3 HEALTH, SAFETY & ENVIRONMENTAL POLICY

The company has its Environment policy approved by all directors. It
prescribes to avoid violation of the environment for standard operating
process / procedures to bring into focus. The hierarchical system or
administrative order of the company to deal with the environmental issues
will be done in the premises. The company will report suddenly to the board
of directors of the company and /or share holders or stake holders without

absence.
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CHAPTER -9 ENVIRONMENTAL MANAGEMENT PLAN

9. GENERAL

The chapter deals with the Environmental management Plan for construction
and operational phase of the proposed expansion of steel rolling mill. The
construction and operation phase environmental management plan has been

aimed to achieve the following objectives:

e To ensure that the environmental control systems installed at the
plant and are operating satisfactorily

e To ensure that quality of pollutants discharged from the plant is within
the stipulated standards

e To ensure that pollutants concentration in the surrounding area does
not exceed NAAQS

e To monitor impacts on the surrounding environment and the
effectiveness of mitigation measures during the construction and

operation

9.0.1 CONSTRUCTION PHASE ENVIRONMENTAL MANAGEMENT PLAN

The following construction engineering practices are recommended to

minimize construction phase impacts:

a. Proper disposal of construction wastes
b. Minimize noise by using appropriate noise control measures

c. Spraying of dust suppressants at regular intervals

9.0.2 OPERATION PHASE ENVIRONMENT MANAGEMENT PLAN

Important features of the Environmental Management Plan are the following:

a. Environment management cell

Ambient air and noise quality monitoring

Water quality monitoring

Meteorological data collection

Periodic preventive maintenance & Occupational safety & health

maoo
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9.0.3 ENVIRONMENT MANAGEMENT CELL

The major environmental considerations involved in the construction and
operation will be taken up by a full-fledged multidisciplinary Environment
Management Cell with key functions of environmental, safety and
occupational health for management of the entire plant and surrounding
environment. The Environment Management Cell will comprise a team of
environmental engineers, chemists, safety specialists and well-trained staff
for operation and maintenance of pollution control equipment. Staff training
program in the areas of environment, ambient air, water quality monitoring,
solid waste management, noise abatement, safety and health aspects would
be conducted. The pollution control equipment would be provided with
spares and maintenance facilities. Staff would be trained to operate ESP and
other pollution control equipment at optimum efficiency. Environment
Management Cell will be headed by a senior manager, assisted by a team of
engineers, chemists, operating staff, etc. This management cell will take up
additional responsibility of environmental functions related to proposed

expansion of steel rolling mill.

9.0.4 ENVIRONMENTAL MONITORING PROGRAM

An environmental monitoring program is required to provide scientifically
defensible information for determining the status of the environmental
quality of the surrounding area of the project and to check whether the
levels of critical pollutants are within the environmentally acceptable limits.
This will help to obtain an early warning of unacceptable environmental
conditions so that control measures can be taken immediately. It also helps
to determine in a timely fashion, changes in local environmental quality.
a) Air Environment
The major emission sources are:

e Roads within the plant are properly maintained and water spraying will

be done regularly.
e Mobile sweeper bobcat is continuously engaged for sweeping the roads.

e Saplings will be provided
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e All storage and material handling system will be properly enclosed.

e All leakage point to be plugged thoroughly.

e In short, the fugitive emission shall be controlled by installation of dust
extraction and / or dust suppression systems.

e An ambient air quality monitoring will be carried out on a regular basis
throughout the year for the parameters SPM, SO,, NO,.

e Suitable sampling ports will be provided at the stack for in-situ
monitoring of SPM, SO,, NO, emissions in the flue gas discharged

through the stack.

b) Noise Environment

The major sources of noise in the plant are blowers, compressor, furnace
operation, DG set etc., Several noise suppression and attenuation features
shall be designed into the plant for the protection of personnel at all
normally accessible locations within the plant boundary, both inside and
outside the plant and for the protection of the inhabitants living in the

vicinity of the plant.

c) Water Environment

The water quality monitoring program consists of parameters monitoring prior to
discharge. The pH, BOD and TSS will be monitored in boiler blow down, treatment

plant effluent.

d) Land Environment

e It should be ensured that there is no industrial solid waste from the
Plants.

e Solid wastes from STP Plant shall be used as manure for Green Belt.

Green Belt

Green belt will be developed in lines with "CPCB Guidelines for Developing

Greenbelts”.
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Corporate social responsibilities
The unit will carry out various Socio Measures as follows

Road side plantation in nearby areas
. Construction and renovation of school & hospital buildings
. Laying and maintenance of local village roads

1.
2
3
4. Construction and renovation of temples
5. Street lights fittings

6

. Free Medical Camps

Occupational Health, Safety & Protective measures

For protective of Occupational and relative hazards the Management already

implemented the following measures to protective its works forces.

Occupational Health Centre.
Pre-employment Medical Examination.
Periodical Medical Examination.

Provision of First-Aid and treatment of common ailments.

LA

Counseling and Health education to the employees and their wards.

Occupational Health Centre

The Management maintaining in good order an Occupational Health Centre
with a services and facilities as per the Rules 62 - O Tamil Nadu Factories
Rules 1950 is Occupational Health Centre headed by the Factory Medical
Officer acting as residential Medical Officer. Our work force can availing

Medial Assistance round the clock.

Occupational Health Safety

e Pre-periodic post medical checks for Employees

e Occupational health and Audit surveillance will be carried for workers

e Medical surveillance as prescribed in the section 41C of Factories act
1948

e For safety of working personnel the following steps will be undertaken
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Training for all working personnel

All moving parts will be freely fenced

Arrangement for prompt power cut from transmission equipment
Hoist Crane etc., maintained and examined at intervals

All working places will have safe means of access and exit
Emergency fresh water for hazardous chemical handling areas

PPEs use will be mandatory in the required places

VvV V V V V VYV VYV VY

Boilers will be examined in proper manner by Authority as per
statutory requirement
Post Project Monitoring

Periodical monitoring of the ambient air quality, stack emissions, noise
levels, water and soil quality, etc. in and around the Plants shall be
undertaken as per the MoEF/TNPCB Norms either departmentally or by

appointing external agencies wherever necessary.
Environmental Monitoring Programme

(a) The environment, safety and health monitoring programme in the factory are as

follows:
Particulars Parameter Frequency

Stack Emissions SPM, SO,, NOx Once in a month
Ambient Air Quality PM10, PM, 5, SO,, NO, Once in a month
Waste water pH, BOD, TSS Continuous

. . . Monthly (Industrial Noise)
Noise monitoring Noise Levels Seasonal (Ambient Noise)

Vegetation density

Ecology and Biodiversity Once a year
Safety and Occupational
Health Once a year
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(b) Budgetary Allocation for Environmental Management

Category

Capital
Investment

Annual Operating
Costs

(Rupees in Crores)

Air Pollution Management 95 15
Water and Wastewater Management 20 5.0
Solid Waste Management 10.0 0.25
Greenbelt 2.0 0.5
Environmental Monitoring and Training 1.8 2.5
CSR Activities 10.0 2.00
Total 131 25.25

(c) Budgetary Allocation for Corporate social responsibilities (After Expansion)

SL.No. Particulars Amount in
Lakhs
Providing drinking water supply, sanitation facility to the
1. nearby middle school & Supply of drinking water to the
nearby public during scarcity.
2. Maintaining nearby kanmai/pond.
10.0
3 Distribution of notebooks, uniforms to the nearby primary
’ school students.
4 Award to 10th and 12th standard school toppers in
) Denkanikottai Taluk & Thali Block.
Total 10.0
Ef_'_Enuiro Care 164
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CHAPTER-10 SUMMARY & CONCLUSION

10.0 SUMMARY & CONCLUSION

The proposed expansion of scrap melting plant has certain level of marginal
impacts on the local environment. However, with the implementation of the
proposed control and environment management measures, even the minor
impacts anticipated due to construction and operation of the proposed unit
will be mitigated. There will not be any displacement of population due to the
proposed expansion project. The proposed expansion will enhance the
opportunities in both directly and indirectly in the area surrounding the
project site. This project will also generate indirect employment to a
considerable number of families, who will render their services for the

employees of the project.

The project will also encourage ancillary industries in the region, which will
not only increase the employment potential but also the economic base of
the region will be further strengthened. The overall assessment shows that
the adverse effects on environment are insignificant when compare with
their benefits and advantages through its proposed activity. In the view of
considerable benefits from the project, the proposed project is most

advantageous to the region as well as to the nation.

Thus, it can be concluded that with the judicious and proper implementation
of the pollution control and mitigation measures, the proposed expansion
project will be beneficial to the society and will help to reduce the demand -

supply gap of billet.
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CHAPTER - 11 DISCLOSURE OF CONSULTANTS ENGAGED

11.0 PROFILE OF THE CONSULTANT

Enviro Care India Private Limited is the consultant involved in the EIA/EMP
study and report preparation based on the TOR issued by SEAC, Tamil Nadu.
Enviro Care India Private Limited (ISO 9001:2008 certified company) is a
fast track project engineering organization started in the year 2004,
dedicated to the field of Environmental Engineering with professionally
qualified and experienced team of Environmental Engineers, Chemists, etc.
with a client base of more than 1000+ industries in South India. By having
over 10 years of experience in providing environmental services and
solutions we have completed hundreds of projects in different domains. The
laboratory is accredited by NABL (National Accreditation Board for Testing

and Calibration Laboratories).

11.1 CONSULTANCY SERVICES

Enviro Care India Private Ltd undertakes,

e EIA/EMP Studies

e Risk analysis and assessment

e Life Cycle Assessment Study

e Design details of air pollution control equipments

e Feasibility Study for Hazardous waste management

e Preparation of detailed project report for municipal solid waste
management, water & waste water treatment plant

¢ Water and waste water audit for industries

¢ Environmental awareness training for industries

Enviro Care India Private Limited is accredited by NABET as EIA Consultant

for the following sectors.
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Project or Activity as per
Sector Schedule of MoEF Notification
Number Name of the Sector Category dated September 14, 2006
and subsequent amendments
4 Thermal Power Plants B 1(d)
Metallurgical Industries
8 (ferrous and non-ferrous) - B 3(a)
both primary and secondary
22 Distilleries A 5(9)
Building and large
construction project
including shopping malls,
38 multiplexes, commercial B 8(a)
complexes, housing
estates, hospitals,
institutions
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National Accreditation Board
for Education and Training

NABET

NABET/EIA/325/1A-010 August 13, 2013
The Managing Director

Envirocare India Private Limited (EIPL)

# 43, 2" Street, Harvey Nagar,

Madurai- 625016

(Kind Attention: Dr. S. Rajamohan)

Dear Sir,
QCI — NABET Scheme for Accreditation of EIA Consultant Organization
This is with reference to your application to QCl — NABET for Accreditation as EIA Consultant Organization.

We are pleased to inform you that based on Document & Office Assessments, the Accreditation
Committee has recommended provisional accreditation of your organization as per the scope given in
Annexure Il and lll. Also find attached herewith the following:

a. Results of various aspects of assessment of your organization (Annexure I).

b. Non-Conformances/Observations/Alerts issued after Initial Assessment (Annexure IV).
. Detailed Terms & Conditions of accreditation (Annexure V).
. Guidelines for addressing Non-Conformances/ Observations/ Alerts (Annexure VI).
. Format to be followed for mentioning the names of the experts involved in EIA reports prepared by

EIPL (Annexure VII).

m a0

Please confirm the correctness of spellings of the names of the experts mentioned in Annexure Ill. Please
also check the QCI website for the Minutes of the Accreditation Committee Meetings held on January 8
and July 16, 2013 for observations related to your application, for compliance. You are advised to visit QCl
website to check clarifications on the Scheme issued from time to time for necessary actions at your end.

The accreditation of your organization will be for a period of three years starting December 13, 2012, the
date of office assessment. The continuation of the accreditation will be confirmed based on surveillance
assessment to be carried out after 18 months from the date of initial accreditation. Surveillance
assessment will be conducted to ensure compliance with NABET Scheme including the details mentioned
in your Quality Manual and the terms & conditions mentioned in Annexure V.

May we request you for an early payment of the annual fees and your confirmation of acceptance of the
terms and conditions attached. Compliance to above will enable us to issue you the requisite
accreditation certificate.

We thank you for your esteemed support in making this Scheme successful and for your participation in
this national cause.

Thanks and best regards,

Yours sch/eJrLeE,/

C.E.O.
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11.2 LABORATORY

Our laboratory Services Division is a state of the art analytical laboratory
accredited by Department of Science and Technology, Government of India
under National Accreditation Board for Testing and Calibration Laboratories
as per ISO/IEC 17025:2005 in the field of chemical and environmental
testing.

Water Analysis

e Packaged drinking water analysis as per IS 14543:2004

e Suitability of water for portability as per IS 10500:2001

e Suitability of water for Construction as per IS 456:2000

e Toxic trace metals analysis

e Surface, Ground, Sea water analysis

o Effluent/Sewage/Waste water analysis as per TNPCB norms

e Microbiological testing of water

Ambient/Workplace Air Quality Survey

e Suspended Particulate Matter (SPM), Respirable Particulate Matter
(RPM), Particulate Matter (PM,s), Sulphur dioxide (S0O,), Oxides of
Nitrogen (NO,), Carbon monoxide (CO), Lead (Pb), Hydrocarbons
(HC), Volatile Organic Compounds (VOCs), Ammonia (NH3), Acid
Mists, Qil Mist, etc).

Stack Monitoring

e Velocity & Volume of Flue Gas discharge, Dust/Particulate Emissions
(PM), Sulphur Dioxide (S0,), Oxides of Nitrogen (NO,), Volatile
Organic Compounds (VOCs), Orsat Analysis (CO, CO, and 0,) and
Toxic trace metals.

Weather Monitoring

e Wind Speed, Wind Direction, Minimum Temperature, Maximum
Temperature, Relative Humidity, Dew Point, Atmospheric Pressure,

Solar Radiation, Rainfall, etc.
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Noise Monitoring

e Test the noise levels at various industrial operations.

Soil Testing

e Texture, Lime Status, Moisture, Organic Carbon, pH, EC, Sodium as
Na, Nitrogen as N, Phosphorous as P, Potassium as K, Iron as Fe, Zinc

as Zn, Copper as Cu, Manganese as Mn and Toxic heavy metals.

11.3 TURNKEY PROJECTS

Effluent Treatment Plant with Recycling System

e Zero Liquid Discharge System

¢ Chemical Treatment

e Electro Coagulation

e Packaged Treatment System

e Biological Treatment System
WTP and Drinking Water Plant

e Sand and Carbon Filtration

e Reverse Osmosis Plants
e Drinking water plant as per IS 14543 on BOOSC basis
e Industrial
e Softening Plants
e De-mineralized Plants
¢ Iron removal filters
Air Pollution Control Equipments
e Wet/Dry Scrubbers

e Caustic Scrubbers

e Dust Collectors

e Electro Static Precipitator (ESP)
Evaporator

e Single Stage

e Multi Stage
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Secured Land Filling

Sew

Completing the secured landfill facility as per CPCB norms

Landfill facility for Hazardous sludge, Biomedical waste, etc

age Treatment Plant with Recycling System

Moving Bed Biological Reactor (MBBR)
Fluidized Aerobic Bio Reactor (FAB)
Activated Sludge Process

Extended Aeration Process

Sewage Recycle Process (SRP)

Sand and Carbon Filtration
Chlorination, UV and Ozonator

Packaged Treatment System

11.4 OPERATION AND MAINTENANCE TREATMENT PLANT

Sewage Treatment Plants
Effluent Treatment Plants
Reverse Osmosis Plants
Softening Plants

Sugar Process Laboratory
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TERMS OF REFERENCE

DR. H.MALLESHAPPA,I.F.5.,
MEMBER SECRETARY

STATE LEVEL ENVIRONMENT

TAMILNADU,

3rd Floor, Panagal Maaligai,
Mo.. Jaaniz Boad, Ssidapet,
Chennal - 609 015,

Latter Mo SETAA-TN/ F-3287 /KRNGI/M-LXIV/ TOR-216/2015 Dated 26.03,2015

Ta

Tha Directar,

M/ Indus TMT Indust-ies Limited,
[Farmerly M/s Appla Raofling Mills Lreh
Kappakal Road, Hosur-Tha v Road,
Uliveerrapalli, <alukondapalli Village,
Denkanikattai Taluk,

Krishnagir Distifcl.

Pincode - 635 114,

Sir, e

Sub:  SEISA, Tamil Macu - npnliéatinn' secking Environmental Clearance fur ihe
procect proposzl ef expansion of existing steel ruiling mill located a0 5. Nos
251/1,2, 277/1A1, 1AZ, vle of Kalukondapalli vilage, Denkzni<o-tai talik,
Krishracin district by M/s Indus THT Industries Limited to enhance L
production of steel bars & rods from 72,000 TPA to 1,45, 00C TPA - Project
proposal comes under Ttem Mo 3{a) & Cateoary "Bl of the Senedule to
tha EIf Mntification, 2006 - Terms of Reference (TuR) nrescribed fo- the
praparation of EIA report - Regarding.,

Ref: 1. Your Application Feceived dated 02.01.2015.
2. Your letters cated 05.02,2015 & 06.03.2015,
3. 64" SEAC meeting held'on 2003, 2015,
LRSS ¥
This has refarence to your projedt proposal suBmitted ta the state Level Impact
Assessment Authority seeking Envircnmiental Clearance for the project of axpansion of
existing sleel rolling il of M/s Indus THT Industries Limitad (formery known as Mfs
Apple Rolling Mills L:d} Iocated at S.pos 251/1,2, 2770181, 182, etc o° Kalukondapalli
village, Cerkanikottai taluk, Krishnagiri distect to enhanca the production of steel bars &
rads from 72,000 TRa to 145000 TRA. The exparsion projzct involves settingupy of
metal zcrap melting plent to praduce M.S Billets [1,56,L00 TPA) for captive use ard
production anhancemeant of the axisting steel relling mill.

The aroject proposal was appralsad ir the G4th SEAr rraeting held on 20,00, 2015
vide Itern No. B4-41. The Committes observed that the pro‘ect Jreposal falls under
Catagory "BL" and Ttern Me. 3(a) of the Schedule ta the ETa Moufication, 2008, Based an
the presentatizn made by the proponent and he dacurents firnished, the Committee
decided Lo prescribe the following Terms of Reforences (ToRs) far the preparation of EI4
report & public consu tation,

L. Presentlang use pattern based an the satellite fmagery s1all be furnishod,
2. _ocation of Mational parks/Wilclife sanctuz v/ Reserve forests within 10 &m radius
around the project site shall be furnished,
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3. Details of industrizs/habitatzions/temples/schoolsfhospitals cte located within 10
km radius around the project site shall be furnished

4, Site-specific micro-rmetecrological data including temperatura, relative humidity,
wind speed with direction and rainfail shal bz furnished.

5. Co-ordinates of the project site indicating existing steel rolling 7l & proposed
scrap nelting plart separteby.

G, Land use patern of tha project site mantioning existing part arca and proposed
EXpansion area separiely.

7. [Cetails of existing steel rollng mill, mensioning ster: of operator, yearwise
production, machines installed, present production capacity & cnhancement
proposal, lcensas obtained with compliance report ete

8,  Cetails of aropesed scrap melting plant meationing preduction capacity shall be
furrishad,

%, Ligt at all raw materials required tor production of existing & proposed expansicon
praject indicating source of supply and ite capacity utllization in the process shall
be furnizhed. e 2 :

10. Details of exizting manpower and prc]bn_su:d addItion for expansian projsct,

11, KOC abtained fom Competant ﬁ.utho'fit'g"{SG'nﬁ'A.“L'.fRD] for drawl of ground watar
for the needs of the existing as wel 25 proposcd oxaansion project.

12, Detalls of domestic waste watar & s treatment & disposal

13, Details of water raquirment far cocling ourposes in the process ard the method af
treatrment and disposa af waste stream of Blaad off,

14, Plan of improvemsart of solar e'-raprc-fatie_::_n pan tzking into account o expansion
proposal a5 well as incease in dischargz during rminy seasons.

15. Techniczl specification of melting furnaces, re-heating furnaces, mill stand ete
mantion ng capacty utilisation in praductian process shall be furnishad In existing
& proposed expansion project separtely,

1&. Material balance “ar process activty shall ba Furnishad separztely for existing &
pranasad expansion projact,

17. Manufacturing process shal' be furnished in dezsil.

18. Details of storage of coal & metzl screps, method of utilisation in the malting,
rahzating furnece, pollution cortrol measures proposed 1o cantrol dLst emission
during handling o coal shall be addressad separatiy.

18, Total casital cost ard recurring costyannum earmarked for anvirenmant pollution
caniral measures.

20, Ambient air quality cbserved at 8 lacations within 10 km radius of the project site
shall be furnizkec. Pictorial and tzbula- presentation of meteorclegical data shall
Le presented.

21, The suspended particulate matter aresent in Lthe ambient air should be monitored.
Charmiczl cﬁnp:}Eitinn of the RSPM shall be furnished

22, Alr quality madeling for Stesl Pant for specific pallutants should be applled, ARC
measures proposed for the contral of emissions from Ehe all process sources shall
alzo be includad.
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23.

24,

4.

27,

28,

9.

30,

31

32,

33.

35,

36.
37,

38.

33,

40,

Design cetails of APC measures proposaed for melting Furmaces B reheating
fumaces, mentioning quzhity of water requirment fuitial and dalty makeup and
quantily vl bleed off from ezch Swsiem,

Detalls of management solar pan residuss and oilfsludgefscale generstion in tha
continuas recycling of water For cooling purposes in Lhe mill stand.

©. Impacl on the envirenment by transport and hanclirg of all raw materials and

end praducts shall be assessed and furnished,

Ar action plan to contrel and monitor secondary and fugltive emissions 25 per
CFCB guidelines shall be included,

Gasaous emisslons for one season shall he abcerved other than monsoon seasen.

Permission for the draw! of grourd water from the Competent Autaority and
weter balance data including quantity of sffiuent denerated, recycled, reusad and
discharged shall be provided. Scheme for STP for treatment of sawage shall be
provided. Mathods proposed Lo Le adopted Tar the weter corservation shall zlso
be provided with acceptable design critaria,

Manitoring of ground water for assesé.lng--'lhu level of pollutants identfiasie with
process and products &2 elght locations: a_'rounjd the procesz production site, raw
material stroage area and near solic waste durmp zone shall be cone and included
in the report. Geological and Fycro geological and ecological observations made
at the project site shall be carred cut and the datz shal be furnished.

Details of solic/harardous wastes such a8 Furnace slag, soar pan residuss, asl,
waste ofl cto generated/to ae uznzratad from. the process operstion nelud no
sClentific disposal of the same shall be furnishad.

Firm commitment obtained from cenent induslrims far utilisatien of furnace sag
generalad in the Jrocess for further beneficial use,

Madellirg an risk assescment of fire,
Risk assessment and damage control shall be addressed.

Mas for implementztion of scheme on cczupational health of the warkers shall be
furnishex.

Graen belt develepment plan (33% of Lokal project area) as per CPCE guidelires
shall be furnishad.

Schema for implementation of the rainwazer hai vesling shall be fernished.

Sodo-gconomic  development  activities around  the project  sita shall be
highlightec.

Cetzrmination of atmospheric inversion [avel at the project site and azsessment
of ground ievel concertration of pollutanks fram the stack emission based on she
specific meteoralagical features shall be donz and data shall be providad,
Mecossary anvironmental protection measures proposed for the generators (4G
sets) as por the norms of C3C0 zhall be furnistied,

Integratad study on noise & vibration inchoding impacs from the existing stecl
relling il
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41,

&2,

43.

44,

Surface weter quality of nearby water bodies {rivers end drains) if any at
upstream and downstream of the praject area shall be furnishad.

Lucalive of Mational Parks, Sanctuaries, Biosphere Reserves, Wildlife Cooridors,
Tiger/Elephant reserves {existing as well as proposed ) iF any within 10 kms of tha
praject site, necessary clesrance due Lo proximity of the ecologically sensitive
areas shoild bBe obtalned from the State Wildlife Department/Chiaf wildlifa
Warden Jnder the Wildlite (Protectlon)acs, L1972, Hence, Clesrance fom NEWL
shall be abtained, if the project site comes within 10 ks radius frorm "Ceuvery
Morth Wild Life Sanclsasy’ formulated vide Motification dated 12.03.2014 by
Gavarnment of Tamil Mada.

Points raisad durnc the public hesring and the comenitment of the project
proponent an the issucs ralsec by the public shall be famished. An action plan to
address tha issuss raisec during public hearing and the necessery allocation of
fLnds “or the same shall alsa be fumished.

Delails of exislay CSR activity anc froposed CSR ackiviky for the expansion
project shall be furnished, CSR activity S1al mainky focus an skil deve opment,
providing water supply & sznization fé:c'ﬂi}'.f'l_:c- the rearby government schoal and
maintaining nearby konmaifpond, Detai s in this regard shall be furnished.

45, Besides the above, the balow mentiorec gznzral poinks should also be follawsad:-

al

<l

d)

A note confirming compilance of the TOR, with cross referencng of the relevant
secrians / pages of Lhe EIA repord z:lmulfj Le pl:o'-.ficec.

All documents may be DFDDE'!",.I"LFéfé!ré_nl:i-‘ﬂ:"-'\'lth Index and cantinuews page
fLrAaEing. EHE

Where data are presented in the report especially i tables, the periad In which
tha data were collected and the sounces showld 2e indicatad,

Wimame tha documents previced are in a language other than English, an English
translation should be prov ded,

Whila preparing the ELA raport, the instructions For the proponents and
instructions for the consultants issued by MoEF vide ©M. Mo, J-11013/41/2005-
I8 IHIY dated 47 August, 200%, which azre available on the wabsite of this
Ministry should also be fal owed.

Changes, If any mads in the basic scope and prajoct sasamoters (as submitted
in Forrm=1 and the F.R for securing the TOR) should be brought te the attenticn
of SELAASMOEF with reasons far such changes and permission should be sought,
az the TOR may also have to be aliered. Post Fublic Hearing - changes in
structure and conlenl of e draf EI&EMP {other than modifications arizing cul
af the Fublic Hearing process) wil entail conducting the Publc Hearing again
with the revised documenation.
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After preparing the draft BIA (a5 per the generic structure prescribed in Apaeqdix-III of
the EIA Motificatizn, 2006) covering the ahawva mentianad paints, the proponent will get
the public hearing conducted and take further necessary action for obtaining
Environmental Clezrance in serordance with the procedura prossribed under the CIA
Molilicalion, 2008,

The Terms cf Reference [TOR) prescribed shnuld ba considered for preparazion of ELA /
EMF repart far the above mentioned project in addition to all the relevant infarmation as
per the ‘Generic Structure af FTAT given in Appendix 11T and TI1A in the EIA Matification,
2006, The draft EIA/EMP report snal be submitted ta the THPCE for public hearing. The
is5UES emerged Aand rosponse to che issues during public hearing process shall be
Incarporated in the ELA report The final EIA repart shall be submitted to the SELAA,
Tamil Mady for obtaining enviroimental clearance.

The Terms of Reference (TOR) prescrifed 3h'a_'ll ba fiaj_iﬁ for a pering of two vears from
the date of issue, far submission of the EIAJEMP report includ ng pualic hearing

proceedings, -
P Rps Ey
MEMBER SEG%E?EA\RV
7 SELAR-TN
Capy to ' ;-‘I|-" Y

L. The Principal Secretary to Government,:
Envircnrment & rorests Dept, Govt. of Tamil Nadu,
Fart St George, Chennai - 4.

£, Ihe Membear Secretary,
Tamil Madu Pollution Contral Board,
78, Mount Salai, Guindy,
Chennaij - 600 032,

3. The ACCR{C), Regional Offlce of MaEF,
34, HEPC Building, 1 & ? nd Flocrs,
Cathedral Ga~den Road, Nutgampakkam,
Chennai - 600 034,

4. Monitoring Cell, T & Division,
Ministry of Ervironment, Forests & Climate Change,
Paryovaran Bhavan, CGO Complax, New Delhi 110003,

5. Steck file
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ANNEXURE - IV
RISK ANNEXURE
Name of the Plant | INDUSTMT
Manufacturing Unit | M.S.Billet, Steel Bars and Rods
Basic Material(s) for MF Iron Nh (Health) -1
State of Operation Melting Nf (Flammability) - 2
Materialsin Unit Iron Nr (Reactivity) -1
Material Factor 14.00
Penalty Factor Penalt
1 General Process Hazar ds Rgnge Factor U)éed
Base Factor 1.00 1.00
A. Exothermic Chemical Reactions 0.30-1.25 0.00
B. Endothermic Processes 0.20-0.40 0.00
C. Material Handling and Transfer 0.25-1.05 0.25
D. Enclosed or Indoor Process Units 0.25- 0.90 0.00
E. Access 0.20- 0.35 0.00
F. Drainage and Spill Control 0.00m° 0.25-0.50 0.25
General Process Hazards Factor (F,) 15
2. Special Process Hazards
Base Factor 1.00 1.00
A. Toxic Material(s) 0.20-0.80 0.00
B. Sub-Atmospheric Pressure (<500 mm Hg) 0.50 0.00
C. Operationin or Near Flammable Range Not Inerted
1. Tank Farms Storage Flammable Liquids 0.50 0.00
2. Process Upset or Purge Failure 0.30 0.00
3. Alwaysin Flammable Range 0.80 0.00
D. Dust Explosion | 0.25-2.00 0.00
E. Pressure Operating Pressure:  0.00 kPa gauge 0.00 0.00
Relief Setting: 0.00 kPa gauge
F. Low Temperature | 0.20-0.30 0.00
G. Quantity of Flammable Quantity: 10000.00 kg 0.00
Unstable Material: HC: 18590000.00 Jkg
1. Liquids or Gasesin Process 0.10- 10.00 0.00
2. Liquids or Gasesin Storage 0.10- 10.00 0.00
3. Combustible Solids in Storage, Dust in Process 0.10- 10.00 0.00
H. Corrosion and Erosion | 0.10-0.75 0.1
I. Leakage - Joints and Packing 0.10- 1.50 0.30
J. Use of Fired Equipment | 0.10- 1.00 0.00
K. Hot Oil Heat Exchange System 0.15-1.15 0.00
L. Rotating Equipment ] 0.50 0.00
Special Process Hazards Factor (F») 14
Process Unit Hazards Factor (F; x F,) = F3 15x14 2.1
Fire and Explosion Index (F; x MF = F& El) 14x21 294
[O4C ] < Th(F1+F2) /100
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ANNEXURE -V

DETAILS OF EXISTING STEEL ROLLING MILL

Details of Existing Steel Rolling Mills

Indus TMT Industries Limited was incorporated in year 2005 under the name

“Chitrakoot Metal Limited”. On 20th August 2009 the
Apple Group of Industries and the name was changed

company was taken over by
to Apple Rolling Mills Limited

(ARML). In the month of May 2012, the company was taken over by Mr S.S Srikanth
who is also a major shareholder in Indus steel and Alloys Ltd (ISAL, sells TMT bars
under Indus TMT brand for the past 15 years in Karnataka) and Attur Steels Private

Limited (ASPL). On 12th February 2015 the name
Industries Limited.

was changed to Indus TMT

The existing unit is a rolling mill that produces TMT steel or steel bars and rods. The

existing production capacity of the unit is 72000 TPA

of Steel Rods and Bars, with

project cost of Rs.2000 Lakhs. Start of operation is March 2013.

Year wise Production details:

Year (FY) Production Quantity details (TPA)
2006-2007 28479
2007-2008 37324
2008-2009 33514
2009-2010 31560
2010-2011 5403
2011-2012 24399
2012-2013 43993

List of machines installed with power consumption: (Existing)

S.No. Description Capacity Voltage
1 DC Drive-1 550KW 415V
2 Roughing mill 1500HP 415V
3 Pinch rool & TB 40KW 415V
4 FIYING Sher 218KW 415V
5 DC drive-2 300KW 415V
6 DC drive-3 250KW 415V
7 DC drive-4 250KW 415V
8 DC drive-5 250KW 415V
9 DC drive-6 250KW 415V
10 DC drive-7 250KW 415V
11 DC drive-8 250KW 415V
12 DC drive-9 250KW 415V
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S.No. Description Capacity Voltage
13 Cold shearing 10HP 415V
14 Cold shering 15HP 415V
15 Hydralic pump-1 10HP 415V
16 Hydralic pump-2 10HP 415V
17 F/R Cooling bed 7.5HP 415V
18 Plate from conveyer-1 7.5HP 415V
19 Plate from conveyer-2 7.5HP 415V
20 Plate from conveyer-3 7.5HP 415V
21 Plate from conveyer-4 7.5HP 415V
22 Plate from conveyer-5 7.5HP 415V
23 Plate from conveyer-6 7.5HP 415V
24 Plate from conveyer-7 7.5HP 415V
25 Plate from conveyer-8 7.5HP 415V
26 Plate from conveyer-9 7.5HP 415V
27 Plate from conveyer-10 7.5HP 415V
28 Plate from conveyer-11 7.5HP 415V
29 Plate from conveyer-12 7.5HP 415V
30 Plate from conveyer-13 7.5HP 415V
31 Air Fan-1 3HP 415V
32 Air Fan-2 3HP 415V
33 Oil Tank pump-1 7.5HP 415V
34 Oil Tank pump-2 7.5HP 415V
35 Plate from conveyer-14 7.5HP 415V
36 Plate from conveyer-15 7.5HP 415V
37 Oil Tank Pump-1A 7.5HP 415V
38 Oil Tank pump-1B 7.5HP 415V
39 Oil Tank pump-2A 7.5HP 415V
40 Oil Tank pump-2B 7.5HP 415V
41 Pinch roll-1 20HP 415V
42 Pinch roll-2 20HP 415V
43 Pinch roll-3 20HP 415V
44 Shearing M/C-1 20HP 415V
45 Shearing M/C-2 20HP 415V
46 Man cooler-1 3HP 415V
47 Man cooler-2 3HP 415V
48 Man cooler-3 3HP 415V
49 Pump motor 3HP 415V
50 Blower 3HP 415V
51 Pusher motor 3HP 415V
52 Air Fan-3 3HP 415V
53 Air Fan-4 3HP 415V
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S.No. Description Capacity Voltage
54 Air Fan-5 3Hp 415V
55 Roller table-1 10HP 415V
56 Roller table-2 10HP 415V
57 Roller table-3 10HP 415V
58 Guide roll-1 5HP 415V
59 Guide roll-2 5HP 415V
60 Injector motor 15HP 415V
61 Fan-1 1.5HP 415V
62 Fan-2 1.5HP 415V
63 Fan-3 1.5HP 415V
64 Tank heater 1.5KW 415V
65 Furnace oil pump 7.5HP 415V
66 Oil pump motor-1 1.5HP 415V
67 Oil pump motor-2 1.5HP 415V
68 Heater Unit-1 20KW 415V
69 Heater Unit-2 20KW 415V
70 Pusher C ONVEYER 15HP 415V
71 Water pump-1 180HP 415V
72 Water pump-2 180HP 415V
73 Water Pump-3 180HP 415V
74 C.Water pump-1 15HP 415V
75 C.Water pump-2 15HP 415V
76 C.Water pump-3 15HP 415V
77 Mill Water pump-1 40HP 415V
78 Mill Water pump-2 40HP 415V
79 Cooling tower-1 7.5HP 415V
80 Cooling tower-2 7.5HP 415V
81 Cooling tower-3 7.5HP 415V
82 EOT Crant-1 4,047.5+7.5+7.5 415V
83 Welding M/C (40 KW) 415V
Punch roll & T.B
84 (60.0+60.0+60.0 KW) 415V
85 EOT Crane-3 30.0+7.5+7.5+7.5 415V
86 Compressor 250 415V
87 EOT Cran-2 40.0+7.5+7.5+7.5 415V
88 Welding M/C (20 KVA) 415V
89 DC Drive-1 Blower 20 415V
90 Flying steering Drive 15 415V
91 DC Drive-2 Blower 15 415V
92 DC Drive-3 Blower 15 415V
93 DC Drive-4 Blower 15 415V
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S.No. Description Capacity Voltage
94 DC Drive-5 Blower 15 415V
95 DC Drive-6 Blower 15 415V
96 DC Drive-7 Blower 15 415V
97 DC Drive-8 Blower 15 415V
98 DC Drive-9 Blower 15 415V

Proposed Machineries

S.No. Description
Induction Furnace — 25 TPH — 2 Nos. &
1 30TPH — 1No.
2 DM water motor (3 x 15)
3 Hydraulic motor (3 x 50)
4 Coil water motor (6 X 30)
5 Raw water motor (6 X 30)
6 Cooling Tower motor (3 X 25)
7 Softener motor (6 X 5)
8 Continuous casting machine
9 EOT cranes Pdn yard
10 EOT cranes scr yard
11 EOT cranes Laddle prep yard
12 EOT billet yard (10 tons)
13 Bundle machine
14 Shearing machine
15 Pollution Block
16 Water pumps
17 Exhausters( 10 no)
18 Mancooler (10 no)
19 Air compressor (3 X 20)
20 Slag crusher
21 Slide gate system
22 Laddle preheater
23 Laddle refing furnace & its accessories
24 sponge testing furnace
25 Electro magnet (4 x 18) charging
26 Electro magnet (4 x 25) Pdn
27 Lighting load

PRODUCTION CAPACITY
The existing production capacity is 72000 TPA of Steel bars and rods.
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AlIR & WATER CONSENT
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rn W il e
et | o

TAMIL NADU FOLLUTION CONTROL BOARD
CONSENT OFEDEER NO. 160822590246 DATED: 24/03/2014.

PROCEEDINGS NO.THINPCETE 0062HSRFLHSE/ AL DATED: 24032016

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT -M's. INDUS TMT
INDUSTEIES LIMITED , 5.F No. 278/1A, 2086/7, 2TRND, 28673, 278/1C, 277710, 25171, 2RSS,
JR60S, 28464, 2TVIC, ITTVIR, 277714, 285/1A. 18471, I7R/B, 2512, EALUGONDAPATLLY
village. Denkanikotiai Tahik and Exishnagin Diesirict - Fenewal of Consent for the operation of
the planf and discharge of emission: under Section 21 of the Air (Prevenfion and Conmol of
Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1881) —Issued- Reg.

REF: 1. Proc Mo TIL/TNPCRF-32 766 BELHSEWE A0S dated 24:0/2014
1. Unit's application for CTO —repew on 18/5/2015 and resubmosited on 2322016
3. BIE. Mo : F M63HSERL/AEHSE 0L dated 03/03/ 2016

FENEWAL OF CONSENT is hereby granted under Section 21 of the Air (Prevention and Coniral of
Pollution) Act, 1981 2z amended m 1987 (Cenmal Act 14 of 1981) (hereinafter referred to as “The Act”) and the
rules and orders made thers undar to

The Directar

Mz TNDUS TMT INDUSTRIES LIMITED,

SFNMo 270714 2867, 278/1D, 28472 2781C, 2TW1D, 251/, IB6/S, 2R6/5, 2864, 2TV1C, 2TWIR, 27714,
2B571A R4, 278118, 2502,

EALUGONDAPALLI village,

Drenkanikortai Talak,

Authorizing the eccpier to operate the industrial plant in the Air Polluden Control Area as notified by the
(rovernment apd to make discharge of emiszion from the sacks'chimneys

This is subject to the provizions of the Act the rules and the orders made thers under and the terms and
condifions incorporated under the Special and General condifions stipulated m the Consent Order issued sarlier
amd subject to the special conditions aonexed.

This EENEWAL OF CONSENT is valid for the period ending March 31, 2017

Member Secretary,
Tamil Nadu Follntion Control Board,
Chennai
[ Enviro Care 199
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TAMIL MADNT POLLUTION CONTROL BORARIF

CONSENT (IRIFER MO, 1608 1 IA%016 DATED: 2493/ D £

FRIMEEDNGS MO TWTHPUHF MEIHSERLHSREW 0  DATED: 14032006

S1UB: Tamil Mado Pollulaon Coatipd Board - RENEWAL OF DONSENT - M'e TNDUS TMT
INDUSTRIES LIMITED , 5 F Mo, IT&7A, 28677, 2TR/10, J8&7, ITAIC, ITHID, 25 17, 18606,
28603, 1B, 2TTIC, ATHCIB, ITTLA, 2R31A, TEE, ITHARE, 2307, KALLNGONDAPALL]
willage, Denbanikellan Talek and Knsheagen hatiel - Renswal of Conserl Dor the operatson of
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REF: | Pms: Mo TIUTHNPCEF-3ITS0RLHSRWEATOM daed 3497014

2. Liest’s dpplicateon foe [T - pencw on TRTZ01S amd reubeiined o8 T3006
3. RIR M FORIHSRELAEHERMIG deed 0300016

RENEWAL OF COMEENT i heicksy gramileld undes Section 23 of il Waler (Preveation asd Costiol of
Follubea) Act, [974 & ancnded m 1988 (Lenteal At 6 of 1974 (hereinalles mefzived ko i "The AU} amad the
Fules anil ceden made thers umler

The: Dereetor
Mia THDLPS TMT INDUSTREES LIMITED,

5 F Mo 27R1A, B3, 27010, 1867, TTRIC, ITI10, 23071, 26546, 18675, 864, TR, TTIE, ITIA,
ZE5/1 A, T86/1, TR, 25LT,
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COMPLIANCE REPORT

CONSENT ORDER NO. 16082289026 DATED: 24/03/2016. PROCEEDINGS NO.T9/TNPCB/F.0063HSR/RL/HSR/A/2016

DATED: 24/03/2016

# Condition

Compliance

The unit shall operate & maintain the Air Pollution
1. Control measures provided so as to achieve the
standards prescribed by the Board.

We are maintaining the Air Pollution Control
measures as prescribed by the Board.

The Unit shall provide on line monitors to furnace
2. and connect to the Care Air Centre of the Board
within three months

We have procured the Online Monitoring System
and the installation is under progress. And it will be
connected to the Care Air Centre at the earliest.

The unit shall ensure that the noise emission shall
3. satisfy the Ambient Noise Level standards prescribed
by the Board.

We are maintaining the Ambient noise level
standards as prescribed by Board.

The unit shall provide acoustic enclosures to the DG
4 Set as per Central Pollution Control Board norms
within three months

An acoustic enclosure is provided to DG Set.

The unit shall operate and maintain the coal handling
5 effectively and continuously so as to prevent dust
emission.

We are maintaining dust emission as prescribed by
the Board.

The unit shall operate and maintain the water
6. sprinkling arrangement provided to control fugitive
emission and also to suppress roadside dust.

We are doing sprinkling system.

CONSENT ORDER NO. 16081289026 DATED: 24/03/2016. PROCEEDINGS

NO.T9/TNPCB/F.0063HSR/RL/HSR/W/2016 DATED: 24/03/2016

# Condition Compliance
1 The unit shall ensure that the scrubber bleed off is The scrubber bleed off is disposed off to solar
' disposed into the impervious solar evaporation pan. evaporation pan of adequate area.
The unit shall dispose the said solid wastes for further . . .
. i . We are disposing the solid wastes generated for
2. beneficial use then & there without accumulation of . .
L. . further beneficial use to authorized buyers.
the same inside the premises
3 The unit shall maintain log books for the generation, We are maintaining log books for generation &
' disposal of solid wastes etc., disposal.
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ANNEXURE - VI

FURNACE DETAILS

FURNACE
EXISTING:

The existing furnace is a re-heating furnace of capacity 18 TPH. It is a coal-
fired furnace; the air pollution control measure adopted for this furnace is
wet scrubber with solar evaporation pan.

PROPOSED:

The expansion furnace capacity will be 2 X 25 TPH & 1 x 30 TPH Induction
Furnace will be used. Dry scrubber is proposed to be installed to control the
emissions from the furnace.
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ANNEXURE - VI

Technical Specification of Reheating Furnace

Specification
After billets are roughly rolled at a blooming mill or made by continuous
casting, a reheating furnace reheats them at a given temperature according

to its purpose before they are sent to the hot rolling process to make
finished products.

Reheating furnaces can be divided into batch-type furnaces and continuous
furnaces. Batch-type furnaces are mainly used as auxiliary equipment to
reheat something of a special form. For mass production, continuous
furnaces are used in general.

The types of continuous furnaces include pusher-type furnace, walking
hearth-type furnace, and walking beam-type furnace. In the past, pusher-
type furnaces were used most widely, and walking hearth-type furnaces
were used for special treatments. With increased heating capacity, walking
beam-type furnaces are getting adopted widely.

Figures 8 and 9 show examples of a pusher-type furnace and a walking beam-type

furnace. Table 4 compares these furnace types, and Table 5 shows layouts of reheating
fumaces.

Charging table Discharging table
yd o ]
11l 1J__L.LJ_J__L.LJ&=L|

§ Bormer =

Heating zone " Seaking
j Zone

Effective furnace
length

Figure 8 Pusher-type 3-zone reheating furnace
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Table 1 Comparison of furnace types

Furnace type Advantages

Disadvantages

Applications

1. Installation cost
is dightly lower

1. Skid marks and
scratches are  easly

1. Mass production

than other types. made.
2. Widely used in
2. Double-side | 2. Thereisalimit to the] many mills. Being
Pufslt‘rﬁ;épe heatingispossible. | length of furnace. replaced by walking
beam-type.
3. The thickness of
3. High efficiency. steel materiadls cannot
be changed quickly.
1. Applied to heating
1. No skid mark is |1s L?]EI%';%;TJS; ];Lf"gic: and heat treatment of
made. > ong o thin  materia, round
. side heating. billet, steel Pipe
Walking ’ '
hearth-type :
furnace 2. No scrach is 2. The scale disposal on
made the hearth is
' complicated

3. Furnace can be
emptied by itself.

1. There is no limit
to the length of
furnace.

1. Installation cost is
dightly higher.

1. Mass production

2. Skid marks are
small, and no scratch
Waking beam- | ismade.

type furnace

2. The number of skids
islarge, and the loss by
cooling water is rather
high

2. Applied to roughly
shaped billet which
cannot be pushed by
pusher-type  furnace,
especialy thick dab,
and when products of
very high quality are
required.

3. High efficiency.

4, Furnace can be
emptied by itself.
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Table 2 Layout of heating furnace

Charging/
extraction Furnace layout Characteristics
method ‘ ‘

1. It is easy to charge and extract
large hillets.

2. The layout is easy when two or]
Extractor | more furnaces are installed. Thus,

3. The aea of openings for
Pusher | charging and extracting is large. As
a result, heat loss by thermal
radiation or air intrusion islarge.

4. Extraction is done by pushing or
extractors.

extraction

Back a0 CF =P this method is suitable for large-
charain T table capacity facilities such as hot strip
ging, | Charging mills and slab mills.
front table
- =S

=

a

1. Billets can be kept hot during the

T — rolling, thanks to the closeness of
Extraction table - - .
Ejector I fl the rolling mill and the reheating

Back Charging table {__ furnace.

charging, CI S~ Pusher 2. Heat loss by thermal radiation
side from the extraction outlet is small.
extraction

3. Extraction is done by gectors or|
rollers. However, when rollers arg
used, heat loss is large through
cooling water for therollers.

Side Ejector Extraction table 1. Hgat Igss is small a both 'the
charging Sharoing ek { charging inlet and the extraction
sde & e outlet. This method is most suitable
extraction to a reheating furnace for long

billets.

The arrangement of burners to a furnace is very important for heating
characteristics of the furnace. According to the positions of burners to
furnace, arrangements are classified into three methods; axial-flow burning,
side burning, and roof burning. Each method has its own characteristics. A
particular method is adopted for a furnace to take advantage of its
characteristics. In some furnaces, combinations of these burning methods

are applied.
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Energy Conservation Technologies

The basic ideas for energy conservation on reheating furnaces are the

rationalization of combustion, the rationalization of heating and cooling, the

prevention of heat loss by radiation and transmission, and the recovery of

waste heat. Figure 10 shows a characteristic diagram

of energy conservation

for reheating furnace, and Figure 11 illustrates the main items.

Conbustion control Recovery waste heat

Equipment
Suitable oil Lamper  pecuperator A
Suitable temperature A Furnace Impravemen
capacity pressure t gas flow

. Waste heat
Oz analysis boiler

Burner

Air ratio

control Burner

Suitable oil
pressure

Preheating material

& Extension of
preheating zone

Improvement of

Skid pipe heat patiern

/

Double insuiation

Rate of

Furnace wall eration

Light weight
insulation material

Insulatior Operation

Dropping discharging
temperature

Material arrangement

Charging
Hot charge

Characteristics diagram of energy conservation for reheating furnace
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CAPITAL COST AND RECURRING COST

. ) , Recurring
Sour ces of Environmental Pollution Capital Cost
S.No. . Cost/Annum
Emission Control Measures (Lakhs)
(Lakhs)
Re-heating
1 furnace Wet scrubber with stack height 50 4
of 30m
18 TPH — 1 No.
Stack height of 55 m from
DG et ground level has bee.n .prowded.
2 After Expansion existing stack 2 0.5
200KVA —1No. height will be increased to 10.5
m with acoustic enclosures.
] Dry scrubber is proposed to be
Induction installed to control the emissions
3 Furnace from the furnace. Common stack 20 .
25TPH -2 Nos. | of 40 m height with 1.25 m dia,
30 TPH — 1No. bag filters and solenoid valve for
the induction furnace.
DG set Stack height of 10.0 m will be
4 | 500 KVA - 2| provided for each with acoustic 2 0.5
Nos. enclosures.
. Sewage Treatment Plant of
Domestic Sewage
5 « capacity 15 KLD 5 6
Total 139 16
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SOCIAL ECONOMIC DEVELOPMENT

Social economic development activities around the proposed site:

1. Providing drinking water supply, sanitation facility to the nearby middle school &
Supply of drinking water to the nearby public during scarcity.
Maintaining nearby kanmai/pond.
Distribution of notebooks, uniforms to the nearby primary school students.
Award to 10th and 12th standard school toppersin Denkanikottai Taluk & Thali Block.
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CORPORATE SOCIAL RESPONSIBILITY

Details of existing CSR activity:

2.

3.

10.

11.

12.

13.

14.

15.

Regular contribution to nearby villagers for their temple festivals.

Contribution to note books, uniforms to nearby school students

Contribution to regular upkeep and renovation work to the nearby schools and temples.
Contributions for the upkeep of village roads

Extending support along with Forest Department to protect the nearby villagers from
wild animals.

Contribution of teachers salary for special coaching to nearby village poor students
studying in 10th and 12th Standard as well as primary school children’s.

Guidance and necessary assistance to the needy poor who needs specid medical
attention,

Monitory assistance for poor renal failure patients
Linensto the Primary Health Centre are supplied on need basis.
Free computer training to the nearby students

Organizing industrial visits, internship programmes for the nearby students as well as
students coming from the nearby educational institutions.

Coordinating with Rotary Club and other socia service groups in conducting medical
camps.

Coordinating in the conduct of awareness programme on AIDS, genetic diseases etc
organized by the NGOs.

Contribution to Green Tree devel opment programme
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Cell : 98433 38376

"- KI'iShI'IG, President

Kalukondapalli Ist Grade Panchayat .
Thally Union, Denkanikotta (Tk.)-635 114.

Ref :

GlumIHeD
Sapoureniv: Gewierd ip.e1iblp. @ewi_erbiferd
o eflafyeriiustafl ot
&g@a&nmﬁrLﬂu;ﬁmﬂ oy &l
dmeaamalfl w1
QuITpeT :

Hmapeurdlifl wra’Lib GaamisaflsGammL aulith saiG s lueef]

oanym &) o siflafyswrietefl dlymo &G ﬂmﬁ&m'T;Z?S/1A,286/7,278/1d,286/2,278/1 c,

277/1d,251/1,286/6,286/5,286/4,277/1 ¢,277/1b,277/1a,285/1a,286/1 ,278/1b,251/2

L% swrils@h Qsmiihésrmass somientic efliug GGTLILTS .

uriremey: gmiserla 04.07.2016 G L sSleweworiiid

s@saELliueief emym’ fl&g 2 Curl @euTLar Ig.6TLD.p. @emtraroiferd

o_aflafswrtustefl ssorm HmassSne eargmy Suflevt pypeouth gewiemfit yefliLSTS

sayri Suflewr eyeoth o mydae miSiGmeut.

N. KRISFINA

PRESIDENT

Kalugondapalli Panchayat,
Belagondapalli (Post)

Thally Union
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CHEMICAL COMPQOSITION OF RSPM
S.No PARAMETERS UNITS | RESULTS
1. |lron oxide (Fe,03) ug/ m* 33.6
2. |Silica (as SiOy) ug/ m® 12.9
3. |Magnesium Oxide (MgO) ug/ m* 2.6
4. |Potassium Oxide (K-O) ug/ m® 2.6
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PUBLIC HEARING MINUTES AND ACTION

BLBLIC HEAR
TMT INOLISTRIES LRMITED, FLALLE)

HRISHNAGIRL D15

TAKEN

CONDUCTED FOR THE UNIT OF M5 INDUS

ARIECTTAI T

WSION OF EXISTING STEEL AOLLING MILL TO

PEOOUCTION OF STEEL BARS AND R

ERHANCE THE x5 FROM 72000 THa Tu
145000 TPA AND SETTING UPF OF METAL SCRAP MELTING PLANT TO PRODUCE
FOR CARTIVE

M.5 BILLETS CF 1,568,000 TPA
THE EREM

LSE O 30117098 AT 11.00 AM. B

STRIES LIMITED, HALUNCHDAFALLI

VILLAGE. DEMEANIKCTTAI TALLE, KHRISHHAGIRI CIETRICT.

PRESIDING OFFICERS:
1, Thiru, €. Knthirmeam, LA 5,

1. Thisu. F.Senthur Fandy,,

PROUECT BEPRESEMTATIVES
1. Thina&.8.8hkanth .,

2. Thiru.5.Thirupavukiarsen

3, Thini S Rajamahan

Fublic sftended ~ o Mo, (Liel enciossd )

Distriet Collaclor,
Hrisheoiger,

Dielrict Envircnmenial Enginaar,
Tamil Hxdu Pellution coevirel Board
Heaur,

Chilad Executig Dificar,

[iis . W DAUE TMT INOUSTRES LINTED,
Kalukonadagalll wilags,
Der@anikotial Taluk,

Krizhnagiri Dimtrict,

Gunoral Manarger,
Bifs. IMDLES TRAT IKDLUETRIES

LIMITED,
Falukoindapalll willago,
Dandianikottai Taluk,
Heishnagin CiairkcL

Maniaging Dinacior,

Mis Envine cans India Pyt Lbd,
M &3, Seond Swraol,
Marsay Hagar, Madanal.

Al the cutasl, the Dbt Envirosmantal Enginsser. Tarmil Kadu PelBulien Sonliel Baard,

Fomwr welcomed the Disinct Collscior, gereral Fudls, emaronmentalsts, Mlls, pesss o

meed i for T Pubbo Heanng of W, indus TMT ladusthies Linnded, Kabdendapali vlags,

[erkankottai Tauk, Knzhnagin Disfret for the propozed ssporsion of exsting Sesl Roling

mil 1o enhance the production ol Elesl baes ard nods rom 72, 000 TPA b 1 45,000 TPA Gl

saltng up of metal scrap making plan o peoedfiies MLE. Bilkds of 1,58 000 TPA for capbye

uso. in his eddross, ha eplanad Fa povisione and procedyres of the Erssronmening Imgac

HAzmanamant Mofficaton, 2006 a5 amended and sxiplaned i guapdss of Pulbilc heanng ln
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ke ponducid for i sad avparsion project He abo infomnéad that o pubic notee Fae Bhin
ublshed in dabas baih n Englien and Tamil o 2702016, He said that the progecdssl
paparesnn acawty of M. Indua TMT irdusiries Limeled wil b usplainad in delal through
FowerPoint mesenabon by hi projact eopanent Afer the pressntafion, e pubiko can
papresrs Pok owt, ugpemione aed comiments for that the project proponent Wil giee
neceszany maphinadon /| clifoaton for e quenes raad By tha Fublo. Al ths evenf
ihis pastiic hesaring will b recondad though vdeography and senl o Stk Lival Envisonment
i riec) Asssessmaont fatharty {SE1AS) Finally, ha regurshed the Districk Cobecim, Enshinagi

o preside gwan 1 public heaning

Tk Dizdrigt Collsstor

Ths Dete Colesion, Krahnagiel has welcomed the gatesing of publc heanng He
said That In this public hesdeyg thie propot proponest Wi bisl ool the eslenl featunes of
spil fiEpasEnn project and s easmnmeniet mpect Soraeds, (he Public, Ensdmnssnialial
KGOS can raisa Their views, S thal the projiect peopanent sl darty fhe same e i ende

ever will ke mopded aa par the procedures. stipsisted m e EU Nolcaton, 2005
Diasrict Envincmmmerdal Enginear

The Dk Frvionmerial Engineer, - Tamsadu Polliion Contesd  Board,  Homuyr bae

secuesied the project propo et (o procced with the Posser Pont preeantation of T Froject

In costireation o that W 5 Rajpmotan, Managing Dinecios, MPs. Ervero cang Tndia
Put Lid, or behsil of W, Inde TMT Indushies Limied hae scpfaited tha Setads of the
pecgiecl and Hs sratmonmentnl o] and e ropoied envimoneeniat menagemend, par

Hhrough & possr oind presemation,

Follcaynd by e preseniation, fre publc conmaistion statad & dofalied belov:
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L]

Thira ¥ K. Srhinivsean, Bolegondapall Villags [Ex-Villgs Pamchayst Procidesd);

Tedoy Fie, ndus TMT Indusiies Lineled has ssphined their proposed expanshon project. H
&= knoam tha the desslopment oF o vliaps depands on e developmiant of (M sl m
mat viape. Goraraly for absol 30-25 years many ndusinss hicss ceme up and am in
s e in e wlinge panchayat of Belagoncapall and Balukendapall K is rue thad e B
na Ridrance of nusanos i the publo dua o opanoion of Seee indusimae Cus o thess
ndudities, dvect and indires! amployment hee increazed in thess villages.  Economic
devpinpeem bas increased. The indusivios locmned in Meda vl pancioyst e the
hackbore for thia ecnnomical dawslopmant. it is Inqe thet there is no hndrance or nusanoe W@
i garsral pubilic of Fses wiages dus o sinngent govemment regufalicn ard andorcemant of
polbotion contral Board Fules, Moceoar, KU, Indus TRIT ledustfas Liniled hea wsid that the
ampiysan cppeunities will gal noesss] due fo I spansion Aoty This ndisiny hes
plamisf 1500 plontatons and  mysell and Kaukendsgali Wiags Parchoyst President haes
ofiedh visidmd this indilny and nolicad $he ires plantaion in e unil eemises and as far as wa
mmn concere 1] e nok pefhcienl and they have 1o oo ons or ®a Aciel aecicisly ke the
tree pfanfabion. Tha indusiry sald that & e doing fed waik in thef especaly B0 wales
schemid n i bus dops of RKahkodapall and Ukeeeranapall an be done eiher by
M. Indus THT Indusinies Limied or by the grous of induwiities ieaisd in faes dinges . This
type o soheme has boon mplemantad in the winges of Anskkal Takk of Kamatka, Even il
W o paeitde o implement i Takk or blook level, | hisaly siepmet his indusiy to
implemenl this BLO schame atkeast in tia gakl bus siops of Ealkondapall and Liksesranapadi
ared abia Fegmslied Fa Dzt Colsclos, Knshnagin @ ke nedaisany slaps en mpementing

iha skina By the Bdustisl ot

Thi Matrkcf Colincinr

The problem in impiementing tha B O spebam in our Distict s the prosene of Faodida

cofiint il drinking weater It can't b rermcad thisiag h RO sissem, Wai for 10 40 20 days,
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& e Ischnology m gaing o come up. 1L s the fechrology wesd by (ha apecn Astronads for
rraking Te drinking water, Since. Bal lachnology is going b come up inonear Sduim wa wil
fnd e Pee penaitibly of implamenting ot low ooed
W, in B0 aysiem &l the mnerals wil be removed, We all aea thinking that R.O
ireched waler | good for Feah bt in i aysiem all the minerals are mmoved. Himsssser, o
A saking good drinkable drinking waler, 8o wa Wil By 10 proside Fluonde fes water and
ciher dacldins Disugh CER fund aliolied by this induetny. on ihsir aepafoien iy
Thiry P W Sreiumean, Bolegondapali Yilage [E3Y|kge Parchayat Prosidesd):
Ml i rain waker hanmeeting Thers = o o kRemlion sganding main waler hanvesting
in iz peparenn peoposal project. Rain sater hanvesting lank shall be mneinched aoad i
ahail ka secyeid back and can be utleed to the maxirm sedenl poasibi
The District Collector
In pour progect, you haves isfommid Tral afer recpcling only 4 KL of waler wil only bs
recuiniad. 11 B Industry adopt the imgaton fanks witin 10 Ken ridiua i ha vicindty and 17t
sirenrhensd and desilad, tan Ban sor'] be anyg oTect Tor the drawl of ground valer by e
Indhetey wred akaa for the famers reaty. inthe surmending sibages all am egricubonal Ends.
in Hosur Taksk, this kind of fardda agriculuml Iands are much sufabke for the Hodiculune
iropa. From ihis Distmct onfy mamy horaziharal sefaiad food / conis ae majedy supphed (Lo}
0% 1o Chenrad, 206% to Weadumi s Kerala IF arr ndusiny vanls b draw gne part ol westar
o the gioisad, Tray hava 1o hansest & pars of waker Shmough rein wabir hiaivesing sysiem
Likswise, you hwes nlemed that dia eated sowage will b uiimed for mgaton ko &
astam of 260 Hootare, In the @ the srage can be hefer esled Tecogh o fersany
treatmen| wywtem afd man be ullized v the process. and the remaming @n be oiEmd
geean bl dessnpmen] feough diig irigalion and By doing this you can consene waer and

Ihim can b inplasanied by nooeporating e the prmgect popaant
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Thira % Bajamohan, Project Begrmepedatiog
g imskEked by tha Dl Collkeasiarn. Kemtriagn, we will mplemam mhang reaiment
sy Tof i e g Bl imuand snd sl b portly mopcisd in the process and the seEsaining

wall b uildiped for drp irgaicn

Thire P K Srinteanen, Balagondapalll Villaos Ex-Villige Panchiyal Prosidenii

Dol fene @l | &m asking the on fhe expandon of e ndusiny. Thene ana
Gowmmmeni neles and reguishions and Soenos Tor this projacd wil ba decidind by P Cininc
Collecior and sulvanl officil.  Socil acidbes ip the publc should cooma from all e
ndustnes | enk beo of three indusines hase coma Banm. §a ther industree also, b B
mplemenl nee planiaion, eepsbng of wiks, min waler harvesing and soolnd work. We aie
nod asiing thisa Tor an Feffvidual dweling, More ta revenue om there i both of T
Panchayats and the Parchayat presdents Wil do & Garamby in your propsd funds are
alocated for aducafon whider GSR fund

Apan fiom Mis Indos TWMT dusines Limikd, &l i mdusiniss inoiesd in tis area
hwvws o do sooial works b, Ediung of schodd enfoone, ook, BLD deinking wofar svaics,
Wi A0 systam with the capaaty of 81 EHres 6 100 Hes and mainsanancs of pubic foiels
Gowmmmen! B mady Tor construciing 1ha ek, To my owledge, we fave oonsirusled
pubkn tofets i all iha wikagee and Panchayats. Tollet Maimenanza hisa %o ba done and
fntio S indusry coan evdlushiely apsoin @ peraon for mainkaning e publc oot in
wilages
Thi District Coflacior

Il ihes wilkage Fobitations publio mluls am corinicing bo avold open deleeation, bl
thanw m no memenanco, Tha indusines cen ks up the responsialty of manisming these
fodizls iy @sciusivaly appaining bwo persons and T sgpenes for his will B Fa. 2,000 o

Fin 5 MK K= only & sodal aspect s this can b dons from your CER fund. Like that you
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frevem imforsvaad That books ans distritedad o the sohaol onildren by the und. Bt Govermmend
itsF m prorddingg books, unfome, Ghspas, Cycies Geomery box el Hanza, Supplying of
driniing walie and putlic tofel manierance sfaill B dona by T ndustnes frem theer CER
turd. This s whal The meed of the present sialicn. This should be done by B indusing o
thia schoals boated within 1 Kaa radies in Fe wionty. Liewtsa, tha District admnistrasan
il dimcims Wil ez Industries docated willin 10 Kms and T above said nessde will bia done
Twcagh ther GER Amd

Thiru.P.N.8rin ili Villaggs: [Ex-Village Panchayat Presidanty;

Traaia afa bl mane things can b dona by the Infusines. For thal, gessrally helping
tendinicy shoull coma kom the Infusties. Fafer than, eamicg mofsy 0y 1he esiablehmen
af indusiny in s area nabmally helping tendency should come from the irduelry on Social
raeds. WS indos TWIT ledfisiies Limfed, & domg Bk on sooal nesds ok no comment 6n
fiat A indusines in this srea hess o come fonsamd and dofe sama, Tor Fab o Disnct
Colecim has te ke necessany seps. & s funcianing & per Polulion Contol Booed, ks
el negpatitions and fare B o womy shiod it Thle & no findeares o ampone aba

Host, thers s lof more socsal nesds {or Seee wibagad. For 26ng th momvalion &
rended, Boecondly, Bis industry has alocated funds in CSR for sducaion noeds. Lkewise,
| trumbly reguecst @l T industies in do thi aame. | fank the Dot Cellacter and others for
ghaig = The opportunily b SpaiE.

Thiru. %, Thinnavikkarasi, Gereral Manager, s, dus THT ingwsiries Limited

Mr.Erinivasan, Ex-presifan, Balagondapall has eapesisd ha dins © suggesions
and eoms socisl neets and aso plantaton of pddidonal iees. That we e deng & and ‘=
vl di [ mone. Mest on preniding RO system in the bus wiops, we suggusted by Fe Districd
Colecir snd besed on now chnolegy ww Wil do the nesdful FAegaesding rin water

rarsssing. we are aiady sioing the min waler in & pord rearby. Furhis ae gar tha
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insbiuddions and suggesions of Ihe Disiiol Coleolr W asaum Tl wa will manbsn e
gl benkal
i i Pa al P

Ho maccmed tha Calid Collvcior, Detnot Ervironmental Ergyiroar, fansgimen of
aduising afel ¥ ganaal publc who came for this mesting. The Dl Colacior bas come
e o a2 [he publc moggestions rogarnding e allects. that will lmppen due fo this indusing's
eepaniion adivity and the measwes fo be Wian or Bal, b thew ony s¥ects doe 1o Ta
eopansion of this industyy? i i sa then how & will be ecifed? Other matiams oy eed has
belokad and dodit wanl 19 iepasd the same. W' ndus TMT ndwsines Limigsd i doing social
warh drl thevs in no need 10 aporecials i They wli do & Wa carme hees §o clear our dodatbis
reganding whalher tham = any efiects due o the indusings cupansion adivity, Tes peoect
propimsn| has in mxplain e effects of their seansion aebdly it he sgrcalure, Fabiabons,
drinding water and e ronmenl e (he remedial measires mien by e Indusxdry to s the
anrsay, Thank you,

Thiy, . Thirunavukbarass, Genecs) Manages, Bs, indus THT Indusites Limbed

Tres dosdst gl by, Krshna 5 how to ponimd the gelulien fom #a sspansion o he

indualry, S, o aim s not Io create ary palulos Tnem gur mdusine. We wond oaaka
palion 5o don'l worry abo the s sfects. Thanks.

Tha Oistrict Collscior

In @y typd of iredusicy, Bsrs will ko somes polubon. wol e e e thed el b=
within #a pammissiia e framed by the govemmest, In case, the ar podbHion conlnel
pipApmET fall o work propaity ar if Thers i any fechnical problam in ihe conmml squipmen
utal val happen® Explan f bechricaly. || we use oyole or g by wsll only. poflation won's

noouT, ofensise T wa we ary mbsfance and coreaniad i snemy, & wil lsad o soma Tos,

of polubion
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Thirs. & Eajamohan, Projocd Regrasssising

30m height of sisck with the ar polubon confrol mpapersnl of sl sorubbed =
proedad 40 conindl the susponded pardoles prosent in the smoks due o espansion. Thiz
g i previded @i par S guidelnes of Foluion Controd Bcand. The conosniration of
sspenitd parickes lel cut fom the sack wil ba 53 pa'm” al & dsbees of 4 Km Bul tha
pemmssichs lmits prascebad by e Poliion Coniml Boand ks 1040 |.g'|'l1J Wi hares GRsplayed
a ploture related fo disparson of ameks boms the elack o the preesmiafion Seraaaal, ab par
iim Ctaliiel Collecier's Instructon we wil mondor (he emission from the shack shmugh
contmucus online monilors which will be conradied 1o ihe GARE AR GENTER, Tl Madu
Paothation Cilml Ecand, Chanesd. In casa ol any malfunction or the pammetens excsad e
pamissizls Tmis, the sames will be communiczatsd B h CURE AR CENTER, Tamil Madu
Poliufon Contral Board, Channal o the pdustny b ke mmecd ple ackun fo cectlfy e mims
Himga, sapid will ba ke 10 manion e omEson s from this ndustry wihin the
pamics ke bmit
The (Hetrict Collacior

Vi hiwee merdioned ot the dofals of ambent ar qeakty sush as Plig, S0 805,
Fihs which ars spakesd beders tha aepansion What «il be lhe gqually of ar afis
apansion?
Thira. $ Hajsmahan, Praject Repeussntat

Ecfore espansion. the corcendration of SPM o S3agim® and afler eepansion the
incremeninl nceeasn 0O T pglai’. Henos, ihe fotal concentration of BRI afer spansion wil
ba 53.7 pgm” al & dislaros of 4 Bm m e aostem doechon

The Diatric Collaclor

The Disirict Collesior asked abof, i affect of Suspended partickes during rain
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E

T, THEA L

He replid thie, there sl il Bs sy efect due o Suspended particlos doring main, il
Eilly in prassm then ang an wil coow.
T Disdrigt Colleciog

Tea Districd Dolkacior arked pboul the efec] on hobitosons loaied eihin 10 Km
raxdis dum e Soariirsses] winds dhreciom
Thiy, 5 Rolamotin, Propct Representafive

Hir replnd that, |hs predomican! wind diections am Mosil-BorBeart ) Souftressi
Henca, the ofieot will b on e Soulieien Smcion al @ distercs of  Km with the abioes soed
corosiinaion o asgsndesd panticles
The Disirict Collpcior

He acked abod tha el ol fobiations and populrion inothe predomines i
dimdion, Bn thare Ay predom inand agriculluinal land oF wealar i ?

Thi, 5 Rajasohan, Project Rupressntative

He repland thet she theme 5 no sigeifcant Reakfanal fabgation excepk the agriodiual

fangs and mmal houses. He sabd thin e siogsndad pariciae will 38 on e agricufiurm ead

ok,
Tha Diatrct Collncinr

Hea askad afenl the affect of uspendead parfcles 1adling o the ageicutua! fand.
Thine & Ha W

Faa epbed thal ofer the xpansion of ths uni the concenfradon of sspanded

particies vl ba only 537 pgier wiich m wthn the pemisalie Enuls sl Fence thes won|
b mny eHesch due o thi.

Thed Digtrict Collecinr

He ssied about the e of 50, HO; emission deom tha stack haight of 30m.
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Thiru. % Ralamohan, Project Reproscotativg
He repliad thal thers = no inoremanial i in e 50y kel Only il the ndusiy

it ol ar dil, thers will be 50; emsaion. Hence, there s no incemenial nmsoss n e
S0y Ferwa! duss b anif s espanskon achiuity
Feoru, Wagarad Ulivedarinpali

He expresind hin suggestions in Takgu and msbrequentty &Y. 5. Thinrawskkamsy,
Geneeal Morager, M5, Indis TMT industries Limiled has ranslsfed in Tamd and tha detaik
am as obows:

Hi mizhad ihis Diwtrict Coliechor and the clles who ams here He sed Thist ke in nod
hiew to infk about polulion condddl ar ofser matem Hem ha ecprasssd the resd of road
laciies for fa pehic  The Managing Direcior of e Indis TMT bousiies Limilesd =
wirhitgg well  Linkke others, ba B daing i @ 2 social work @t nol s otes of ETHNR
money.

Tha District Collsgtor

Thise are spadlcetions for the bying of rend reade. Thie kind of roosds ane nok e
far pheng of heavy tosnage goods cankes Gerarly, i wil b dasigred b e mowement of
Lomies with 8 and 1 fons of weghl. Genealy i NHAL Tar moebnocing & road of 1 K, & wil
ceed . 1 crors, Bl wes spend loss thai Re 30 ipkhs for corginictivgg 1 Em noal mad So.
the indueires located hese ane only tgmralicg their heawy vehicks in his wibge road, Henoa
thi indusinies lncalea n this anea hava 5 come Frsard and haes B i 1ogether with the
bocal vliage panchayal io establish @ good quakly road. Whie ravelieg o a oy, the
undubations: in the roads carn't b fak. Bt the persons who uses Bi-cycle and two whaslers on
Thesss romds will suffer o kot Thia incheririen Incoled In this anesa b i impeose and estabish

o qualkly mad frem fak C5R fued 838 Comonme Social Assponeinibty
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Théru, 5.5 Srikants, Chiul Exscutive Offiges, Ws. Indus TMT dustrios Limited;

Hia cosveyed fis wishes I the Dwinel collichy, pubic and Wilage presidesis
partcipitad o the pubic heasing. Thine Naganaj kas ok in Teiugs and ®al e e ke
by Thim, & Thrunavuskarasy. In that B mankoosd thet fhe vilage road was sl propss, in
thves regard already wae hava [d an 5 indusines) decossed his BSUEE and wh s reardy 1o do
by somosring e, ¥ the Distaicl administrabion givie permisson, Sinoe we don't hase e
nghts to do R Cur villags prasdant: s also ready TorinBadng i wod

Tha Drakrict Caollactor

It dhal = the casa, tomomde i mar enginsens wil meal you seganding il emd

i

Thiru. L Krimheo (Salukondapalll Panchayal Prasidesd)

Cn beralt of his vilags peopls, he sapresssd kis thanes 1o W, 53 Sikasth and e
Disarict Collector. He =aid thal he had a complaint o the mid matier. But, bedore submilting
the complaint Bself & poslnes reply and assmanoe was eceived fom tha projecs peoponent
arald herum ha popressad thanks for the sama
Ihe Cesiric Colaaior

Ha aisd Sl gk himn may be knowing how much income wil coss far e wiags
nanchayal, inthal bak the amound will S for e sl sty Bl Whether Hogenakdoad walar
supnicd or nol e s deliifng the amount for that. in this siluafios, e nesds dor e pubiic
Fror the industries are incteised. Moreosr, B mil be an example of horw the changes wil
come on esfabishing the indusrse Cufnisly, 25 3 gosemment sansant, | Enise the detais of
P viechi @mioiind e gersssnement s alofing for & villaga ganckayat and how much imooma
& panchayl amquires ard whil will bo har sspandhs,. Sometimas thay donT hess money
even for changing a light. Tha vilage panchayst president may ba keowing this. They wil gel
almaid of it public and will spend ther own moniy Tor picsiding the fighl. This B whad the

cluation noy in viligs panchayal, In sons panchigsts the inancal states will be good and
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they can do il Bul in aome panchayats, Tay may haes thelr wil 1o da i, b et e
Fezre, A1 s junclen, # She neaty indusines. wolunfaily come Toresed and fufll ek sod
rarieds, Ban the pubbo wil approcates e o enes

el i [En

G moming everytody, First of all | request e Diiie Collsclor 1o permet o o sk in
Engksh wa am paiticipating n ndisties public beareg in Andhea, Taminedy & Komeiska
absa. Firet of a1 | am congratuatng e consubancy Emies Cars India Pet Lid for tha detnded
repord and once agaEn |oam mngatdating acd welcnming the espansion ol the indus T4T
Infisgdrios L Hoow | wmafchead g0 many problems ame Baaring the peogla mizjorly waer
polution means fucnde potlution. Henca is Tetusgana and Ardha, Asanihapur some of e
vilages marny people @ suflaring fleonds effect: Local Taminads Govemment doing socsl
work social sockies also ghing suppot ke deinking water dr peeple. S0 here my
Sugpetion i | fhink we s uses Tubes, Hindus imporiant kal which has high medica vakes
t 15 for drinking watar svery day. Also, The same woas meistsd by the wiieal seems willching
i in Telugara, Hydrabed se Sndhra also. 5ol wl gres sl Empestons with G5 fnds
Tal spacisl skl ranng pogram misl ba done for unemployed youlh.  Mary Indusities an
doing marny dessiopreniad ackibes with CER fade. ¥ possitle  plaass iy ¥ increans e
plantation and abio 3 & 4 yeere choanabion wid agsesal labor ochamwise maniy day the

plantalion ‘may bs dectnosed,  Thaitk sea lor giving ma opportunity
Thira. Gersesl Ma THT Incassring | jmeig=d

Our friend here has saqgesied an den of using Tulas for the removal of Nuorde in tha
drinking walir, Hince, drinking waler along with Thulssi can be consanad W e already
doing this and v will confinee the same. In this ases | hed seen the ssage of Thlasi aves
wilh denking water. Mot he seguested o peovide Skled bminieg Programme for
enpmployed youth and inea plantstion. I this regand wa ane seintaining the bes plantalion
Ik our child. 'WiTwdmr the waler is there Tor our dinking nesss or ook, @l Bl we will be
willimng the frees only. Til the ira gels melured we will defindel maintsin & Genermly, s

are g skl fraining ko cor industey related works. Pao s eme for job and will be working
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n
for & months of one wear and therealar hay wE g for some other betisr pogition in other
places and thia & &l conkidered g ons bpe of skl develbpmeni
Tha: Diadrict Collsckor

The [xetnct Gobscior sakd thal sibed maining for ussmgloysd maans not oy for doing
pob fon youwr indusiny. You Pdve Ssina dectsl meposabiBes. Inthis area f thers ane some 100
Aradaales wilhoul ampleman]  asd F hem are 100 Indesivies I Hosur anca, dwn (e
Indesetry i shoukd ghes kil Iraining fo the unemployed woulh considesing e skb rainng
reqivred for the job in Sones other i ikl
Thiru, Manjunath, Kappakal

Ha sakd that first prafesansa ahadl ba green o the ool pecple in this ndusing
Thes District Collecsor

Thal b wiedd o Jourmaked swd hers Local peopls m thes 2rea should be givan Tist
preference on employment. Tha kcal youh shal ke given kil laiving amonding b ek
cuaifoation e prakerencs ahall ba ghon o them on employment.

Thine & TR lHafuitring Limfed

He 52k tharl the local peopke are givan emplsymasd by giing =kl irabing. e assure
that w will conlindi the sads. A& rddrucisd by the Dsiicl Coleclor, jobs are ghaen b ta
gl pesple scanding G their capabify. For more iechnical jobs, peopla A caming from
aasiricks only IF they hmm the required technical Sk then Tresl oatereros will b= green o
Fam

Thine. 8.5.Brikanth, Chief Execistho Officor, M. Indus TMT Indusirie Limitod:

#g hin and, mone people Belonging 1o this aie are wirking hers. Momoser, they hine

izaamia o thin publc Feanng along with eir famy. W am giving job 5o this ansa people. Tha
problem in offering emplosrsni do the incal people i the hol amgsrslum nksled process
ared is thit i lecal peopls mm nol eady 4o do e heal midied joes. Sice hey am nob used

to & A1 present, tha persare working with higher bl jobe wee siec from this anea only
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The joba which toul not b dene by the ool puogie is ony ouscurced  Alo. i

rmptyment Bre prefarancs & given o the ol peapie. Fnally he requaestd the local putlio

o make e of the Jab: appadunties in Bis Indusds

Tha Districi Emvicorsmantal Enginesr, Tamil Madu Polusion Gonbol Basand hae siied

e pubibg o offer ther listher mors visws P ooy, Thimabor theen wms me St e L=

om the puble  Furihar the District Emronmiental Enginssr, TamEnade Palluion Conéned

Board has ramabed the proosedings of ha Public beamng conduciad 1o e publc and Snalky

carciuded The puiblic Faarisg with Thonks.

Lisl of putdic atiended Ta: pulbis beasing along with recondad wajsa graps (GO0 of thia asdim

preceadng of the publis hesining is anclosed.

O T i L
R [

Dintrics Environmantal Engin e
Tamil Nado Pallution Control Board
Hizaur

Dintnict Colisciar

Hrishnagin
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S.No

Description

Action Taken

1.

Thiru.P.N. Srinivasan, Belagondapalli Village
(Ex-Village Panchayat President):

Today M/s. Indus TMT Industries Limited has
explained their proposed expansion project.
It is known that the development of a village
depends on the development of the
industries in that village. Generally for about
20-25 years, many Industries have come up
and are in existence in the village panchayat
of Belagondapalli and Kalukondapalli. It is
true that there is no hindrance or nuisance to
the public due to operation of these
industries. Due to these industries, direct and
indirect employment has increased in these
villages. Economic development has
increased. The industries located in these
village panchayats are the backbone for the
economical development. It is true that there
is no hindrance or nuisance to the general
public of these villages due to stringent
government regulation and enforcement of
pollution control Board Rules. Moreover,
M/s. Indus TMT Industries Limited has said
that the employment opportunities will get
increased due to the expansion activity. This
industry has planted 1500 plantations and
myself and Kalukondapalli Village Panchayat
President have often visited this Industry and
noticed the tree plantation in the unit
premises and as far as we are concerned it is
not sufficient and they have to allot one or
two Acres exclusively for the tree plantation.
The industry said that it is doing social work,
in that especially R.O water schemes in the
bus  stops of Kalukondapalli and
Uliveeranapalli can be done either by M/s.
Indus TMT Industries Limited or by the group
of industries located in these villages. This
type of scheme has been implemented in the
villages of Anekkal Taluk of Karnataka. Even if
it is not possible to implement in Taluk or
block level, | hereby request this Industry to
implement this R.O scheme at least in the

Since he welcomed this
expansion project, no action
warranted inside the unit.

The RO system for drinking
(Fluoride free water) facility
will be provided through the
CSR funds.

Kf-.. Enviro Care

INDIA PRIVATE LIMITED

237



253

Final EIA Report for the Proposed Expansion of Steel

Rolling Mill at Kalukondapalli Village

M/s. Indus TMT Industries
Limited

ANNEXURE - XlI

said bus stops of Kalukondapalli and
Uliveeranapalli and also requested the
District  Collector, Krishnagiri to take

necessary steps on implementing the same
by the Industrial units.

2. Thiru.P.N. Srinivasan, Belagondapalli Village

(Ex-Village Panchayat President): Entire Rainwater of the Plant

Next is rain water harvesting. There is no | through  Pathways, Storm

information regarding rain water harvesting | \v-ter Drains and pipes will be

in this e.xpan5|on proposal project. Rain water connected to the Rain water

harvesting tank shall be constructed and ] ] )

water shall be recycled back and can be Harvesting pit of a Size of 30

utilized to the maximum extent possible. Feet (Length) X 15 Feet (Width)
X 10 Feet (Depth) Which are
Back filled with Boulders,
Gravels and Coarse Sand.
Any excess water from the Rain
water recharge pit will be again
transferred to the pond
through the Drain lines with
the Size of 100 Feet (Length) X
50 Feet (Width) X 10 Feet
(Depth)  which can store
1400KL and also recharge the
water in to the ground. This
Stored Water will be recycled
again and used.

3. The District Collector:

In your project, you have informed that after
recycling only 4 KL of water will only be
required. If the Industry adopt the irrigation
tanks within 10 Km radius in the vicinity and
if it is strengthened and desilted, then there
won’t be any effect for the drawl of ground
water by the Industry and also for the
farmers nearby. In the surrounding villages
all are agricultural lands. In Hosur Taluk,
these kinds of fertile agricultural land are
much suitable for the Horticulture crops.
From this District only many horticultural
related food / crops are majorly supplied (i.e)
20% to Chennai, 20% to Madurai and Kerala.
If any industry wants to draw one part of

We will implement tertiary
treatment system for the
sewage treatment and will be
partly recycled in the process
and the remaining will be
utilized for drip irrigation.
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water from the ground, they have to harvest
5 parts of water through rain water
harvesting system.

Likewise, you have informed that the treated
sewage will be utilized for irrigation to an
extent of 2.59 Hectare. In this case the
sewage can be further treated through a
tertiary treatment system and can be utilized
in the process and the remaining can be
utilized for green belt development through
drip irrigation and by doing this you can
conserve water and this can be implemented
by incorporating in the project proposal.

Thiru.P.N. Srinivasan, Belagondapalli Village
(Ex-Village Panchayat President):

Don’t think that | am asking this on the
expansion of the industry. There are
Government rules and regulations and
license for this project will be decided by the
District Collector and relevant officials. Social
activities to the public should come from all
the industries. | think two or three industries
have come here. In their industries also, they
have to implement tree plantation, recycling
of water, rain water harvesting and social
work. We are not asking these for an
individual dwelling. More tax revenue are
there in both of these Panchayats and the
Panchayat presidents will do it. Generally in
your project funds are allocated for
education under CSR fund.

Apart from M/s. Indus TMT Industries
Limited, all the industries located in this area
have to do social works like, issuing of school
uniforms, books, R.O drinking water system,
Mini R.O system with the capacity of 50 litres
to 100 litres and maintenance of public
toilets. Government is ready for constructing
the toilets. To my knowledge, we have
constructed public toilets in all the villages
and Panchayats. Toilet Maintenance has to
be done and hence the industry can
exclusively appoint a person for maintaining
the public toilets in villages.

He welcomed this expansion
project.

CSR activities will be done to
nearby schools.

We will allot persons to
maintain the public toilet in
villages.

K

Enviro Care

INDIA PRIVATE LIMITED

239

254



255

Final EIA Report for the Proposed Expansion of Steel

Rolling Mill at Kalukondapalli Village

M/s. Indus TMT Industries
Limited

ANNEXURE - XlI

5. Thiru.P.N. Srinivasan, Belagondapalli Village
(Ex-Village Panchayat President):
There are lots more things can be done by | We are doing the social needs
the Industries. For that, generally helping | and we will do it more for the
tendency should come from the Industries. | nearby villages.
Rather than, earning money by the | Next on providing R.O system
establishment of Industry in this area | in the bus stops, as suggested
naturally helping tendency should come from | by the District Collector and
the Industry on Social needs. M/s. Indus | based on new technology we
TMT Industries Limited is doing little on social | will do the needful. Regarding
needs but no comment on that. All industries | rain water harvesting, we are
in this area have to come forward and do the | already storing the rain water
same, for that the District Collector has to | in a pond nearby. Further as
take necessary steps. It is functioning as per | per the instructions and
Pollution Control Board, rules and regulations | suggestions of the District
and there is no worry about it. There is no | Collector we assure that we
hindrance to anyone else. will maintain the public toilet.
Next, there are lot more social needs for
these villages. For doing that motivation is
needed. Secondly, this industry has allocated
funds in CSR for education needs. Likewise,
| humbly request all the industries to do the
same. | thank the District Collector and
others for giving me the opportunity to
speak.

6. Thiru. L .Krishna (Kalukondapalli Panchayat

President):

He welcomed the District Collector,
District Environmental Engineer,
management of Industry and the general
public who came for this meeting. The
District Collector has come here to ask the
public suggestions regarding the effects that
will happen due to this industry’s expansion
activity and the measures to be taken for
that. Is there any effect due to the expansion
of this industry? If it so then how it will be
rectified? Other matters my friend has
briefed and don’t want to repeat the same.
M/s. Indus TMT Industries Limited is doing
social work and there is no need to
appreciate it. They will do it. We came here
to clear our doubts regarding whether there

30 m height of stack with the
air pollution control equipment
of wet scrubber is provided to
control the suspended particles
present in the smoke due to
expansion. This height s
provided as per the guidelines
of Pollution Control Board. The
concentration of suspended
particles let out from the stack
will be 53 pg/m?® at a distance
of 4 Km. But the permissible
limits  prescribed by the
Pollution Control Board are 100
pg/m>. Moreover, as per the
District Collector’s instruction
we will monitor the emission

is any effects due to the industry’s expansion | from the stack through
activity. The project proponent has to explain | continuous online monitors
Kf-.. Enviro Care 240
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the effects of their expansion activity to the
agriculture, habitations, drinking water and
environment and the remedial measures
taken by the Industry to avoid the same.
Thank you.

which will be connected to the
CARE AIR CENTER, Tamil Nadu
Pollution Control Board,
Chennai. In case of any
malfunction or the parameters
exceed the permissible limits,

the same will be
communicated through CARE
AIR  CENTER, Tamil Nadu
Pollution Control Board,

Chennai to the industry to take
immediate action to rectify the
same. Hence, steps will be
taken to maintain the emission
level from this industry within
the permissible limits.

7. The District Collector:
You have mentioned about the details of | Before expansion, the
ambient air quality such as PMjg, SO,, NO,, | concentration of SPM is 53
PM,s, which are analyzed before the ug/m3 and after expansion the
expansion. What will be the quality of air | incremental increase is 0.7
after expansion? pg/m>.  Hence, the total
concentration of SPM after
expansion will be 53.7 pg/m? at
a distance of 4 Km in the
eastern direction.
8. The District Collector:

The District Collector asked about the effect
of Suspended particles during rain.

The District Collector asked about the effect
on habitations located within 10 Km radius
due to Southwest winds direction.

He asked about the number of habitations
and population in the predominant wind
direction. Is there any predominant
agricultural land or water bodies?

He asked about the effect of suspended
particles falling on the agricultural land.

He asked about the effect of SO, NO;
emission from the stack height of 30m.

He replied that, there will not
be any effect due to Suspended
particles during rain, if SO, is

present then acid rain will
occur.
He replied that, the

predominant wind directions
are North - Northeast and
Southwest. Hence, the effect
will be on the Southwest
direction at a distance of 4 Km

with the above said
concentration of suspended
particles.

He replied that the there is no
significant Residential
habitation except the
agricultural lands and small

K
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houses. He said that the
suspended particles will fall on
the agricultural land only.

He replied that after the
expansion of this unit, the

concentration of suspended
particles will be only 53.7
pg/m* which is within the

permissible limits and hence
there won’t be any effect due
to this.

He replied that there is no
incremental increase in the SO,
level. Only if the industry uses
coal or oil, there will be SO,
emission. Hence, there is no
incremental increase in the SO,
level due to unit’s expansion

activity.
9. Thiru. Nagaraj, Uliveeranapalli:
He wished the District Collector and the | In this regard already we have
others who came here. He said that he is not | (4 or 5 Industries) discussed
here to talk about pollution control or other | this issues and we are ready to
matters. Here he expressed the need of road | do it. If the District
facilities for the public. The Managing | administration gives
Director of M/s. Indus TMT Industries Limited | permission. Since we don’t
is working well. Unlike others, he is doing it | have the rights to do it. Our
as a social work and not as motive of earning | village presidents are also
money. ready for initiating this work.
10. Thiru. L .Krishna (Kalukondapalli Panchayat
President):
On behalf of his village people, he expressed | He welcomed this expansion
his thanks to Mr. S.S. Srikanth and the District | project and thanks for positive
Collector. He said that he had a complaint on | reply before the complaint has
the said matter. But, before submitting the | been raised.
complaint itself a positive reply and
assurance was received from the project
proponent and hence he expressed thanks
for the same.
11. Thiru.Ravi kumar, Hyderabad (Environmental

Volunteer Senior Journalist):

Good morning everybody, First of all |
request the District Collector to permit me to
talk in English we are participating in
industries  public hearing in Andhra,

We are drinking water with
thulasi to remove the fluoride
from water and we will
continue the same.

K
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Tamilnadu & Karnataka also. First of all | am
congratulating the consultancy Enviro Care
India Pvt Ltd for the detailed report and once
again | am congratulating and welcoming the
expansion of the Indus TMT Industries Ltd.
Here | watched so many problems are
hearing the people majorly water pollution
means fluoride pollution. Hence in Telangana
and Andhra, Ananthapur some of the villages
many people are suffering fluoride effect.
Local Tamilnadu Government doing social
work social societies also giving support for
drinking water for people. So here my
suggestion is | think we must use Thulasi,
Hindus important leaf which has high medical
value it is for drinking water every day. Also,
the same was insisted by the unicef scheme
watching it in Telangana, Hyderabad and
Andhra also. So | will give some suggestions
with CSR funds that special skill training
program must be done for unemployed
youth. Many Industries are doing many
developmental activities with CSR funds. |If
possible please try to increase the plantation
and also 3 to 4 vyear’s observation with
special labour otherwise every day the
plantation may be destroyed, Thank you for
giving me opportunity.

We are maintaining the tree
plantation like our child.
Whether the water is there for
our drinking needs or not, at
first we will be watering the
trees only. Till the tree gets
matured we will definitely
maintain it.

And we are giving skill training
for our industry related works.
People come for job and will be
working for 6 months or one
year and thereafter they will go
for some other better position
in other places and this is also
considered as one type of skill
development.

12.

The District Collector:

The District Collector said that skilled training
for unemployed means not only for doing job
for your industry. You have some social
responsibilities. In this area if there are some
100 graduates without employment and if
there are 100 industries in Hosur area, then
the Industry here should give skill training to
the unemployed youth considering the skill
training required for the job in some other
Industries.

The local people are given
employment by giving skill
training. We assure that we
will continue the same. As
instructed by the District
Collector, jobs are given to the
local people according to their
capability. For more technical
jobs, people are coming from
outside only. If they have the
required technical skill then
first preference will be given to
them.
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13. Thiru. Manjunath, Kappakal:
He said that first preference shall be given to | The local people are given
the local people in this industry. employment by giving skill
training. We assure that we
will continue the same. As
instructed by the District
Collector, jobs are given to the
local people according to their
capability. For more technical
jobs, people are coming from
outside only. If they have the
required technical skill then
first preference will be given to
them.

14. The District Collector: More people belonging to this
That is what a Journalist said here. Local | area are working here. We are
people in this area should be given first | giving job to this area people.
preference on employment. The local youth | The problem in offering
shall be given skill training according to their | employment to the local
qualification and preference shall be given to | people in the hot temperature
them on employment. related process area is that the
local people are not ready to
do the heat related jobs. Since
they are not used to it. At
present, the persons working
with higher level jobs are also
from this area only.  The jobs
which could not be done by the
local people are only
outsourced. Also, in
employment first preference is
given to the local people.
Finally he requested the local
public to make use of the Job
opportunities in this Industry.
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DR. H.MALLESHAPPA.I.F.S STATE LEVEL ENVIRONMENT
MEMBER SECRETARY IMPACT ASSESSMENT
AUTHORITY-TAMILNADU

3rd Floor, Panagal Maaligai,
No.1 Jenis Road, Saidapet,
Chennai-15.

Phone No : 044-24359973

ENVIRONMENTAL CLEARANCE (EC)

Letter No. SEIAA / TN/F.3297/EC/3(a)/48/ 2015 dated:14.06.2017

To

The Director

M/s. Indus TMT Industries Limited

(Formerly M/s. Apple Rolling Mills Ltd)
Kappakal Road, Hosur — Thaly road,
Uliveernapalli, Kalukondapalli Village,
Denkanikotti Taluk,

Krishnagiri District — 635114.

Sir,

Sub: SEIAA, TN - Environmental Clearance - M/s Indus TMT Industries

REF:

Limited - Proposed Expansion of Existing Steel Rolling Mill located at
S.F.No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E,
27712, 278/1A,1B,1C,1D, 285/1A, 286/1,2,3,4,5,6,7& 287/1,
Kalukondapalli Village, Denkanikottai Taluk, Krishnagiri District by M/s
Indus TMT Industries Limited to enhance the production of steel bars &
rods from 72,000 TPA to 1,45,000 TPA - under Category ‘B1’and

1.Your application for TOR dated 12.01.2015

2.ToR letter No. SEIAA-TN/F-3297/KRNGI/M-LXIV/TOR-
216/2015/dated 26.03.2015.

3.Your application for Environmental Clearance dated: 27.10.2016.

4. Proposal No.SIA/TN/IND2/18808/2015 dated 10.03.2017.

5.Minutes for the 85th Meeting of the SEAC (ltem No. 85-10) held on

30.03.2017.
6.Minutes of the 219th SEIAA meeting held on 14 .06.2017

1. This has reference to your application dated: 27.10.2016 submitted to the

State Level Environment Impact Assessment Authority, Tamil Nadu seeking

Page 1 o0f11
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Environmental Clearance under the Environment Impact Assessment Notification,
20086.

It is noted, interalia that the project proposal is for the Proposed Expansion of
Existing Steel Rolling Mill located at S.F.No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1,
1C2,1D1, 1D2,1E, 277/2, 278/1A,1B,1C,1D, 285/1A, 286/1,2,3,4,56,7, 287/1
,Kalukondapalli village, Denkanikottai Taluk, Krishnagiri district by M/s Indus TMT
Industries Limited to enhance the production of steel bars & rods from 72,000 TPA to
1,45,000 TPA and M.S. Billet -1,56,000 TPA

Total area acquired is 10.38 ha and expansion will be carried out in the same
premises. No additional land will be required. Green belt will be developed in 2.34
ha of plant area. The co-ordinates of the plant site will be located in between Latitude
120 38’ 57.65" N and Longitude- 770 45' 04.72" E .No National Parks; Wildlife
Sanctuaries are located within 10 km radius of the project site. No interstate
boundary is located within the 5 Km from.the project site. The project does not
involve any Rehabilitation & Resettlement .Total cost of the project isRs.
5000.00 Lakhs.

During expansion, Induction Furmnaces (2 x 25 TPH) & (1 x 30TPH) will be

installed. The following items will be produced after expansion:

I |Existing IAfter expansion
Products
(TPA) (TPA)
Steel Bars and Rods 72,000 1,45,000
IM.S. Billet 1,56,000 J

It is proposed to utilize MS Scraps — 1,29,000 TPA & Sponge iron -
34,000 TPA as raw materials for production of M.S.Billets of 1,56,000 TPA and
remaining 12,000 TPA slag from the furnaces is utilized in the cement industries for
beneficial uses. The M.S.Billets of 1,56,000 TPA is utilized as raw material for the
production of Steel Bars and Rods- 1,45,000 TPA as captive purpose and remaining

qc{/ MEMBER SE}E:}Q/?;YAW
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11,000 TPA scrap is disposed to the authorized recyclers. Power requirement will
be 22000KVA with a backup of 2 numbers of 500 KVA D.G. Set.

Total fresh water requirement of 56 KLD will be sourced from Local
Panchayat. Trade effluent of 0.2KLD will be generated from wet scrubbers attached
to the induction furnaces, the effluent from the wet scrubber will be evaporated in the
existing Solar Evaporation Pan of size 58.5m2. Residue from Solar evaporation pan
will be disposed off to appropriate authorities as per TNPCB norms. 282KLD trade
effluent will be generated from Quenching process and 132KLD trade effluent from
the Billet Cooling process, out of which 414KLD of the total requirement of 470KLD
will be recycled to the process. 13KLD of Sewage will be generated during operation

phase.

Sewage of 13 KLD will be generait%qf;during operation phase it is proposed to
treated in the Sewage Treatment plant of 15 KLD capacity and the treated sewage

will be used for gardening purposes.

Flue gas from the Reheating Furnace will pass through the air pollution
control measure wet scrubber system. Stack of height 30m with wet scrubber to
control gaseous emission from reheatihﬁ ._ufr#ace will be provided. Common stack of
height 40m will be provided for the discharge of emission from the induction
furnaces. End cutting, Misroll sand Mill scale will be reused in Steel melting plant.

The project activity is of Category “B1" and comes under S.No.3 (a) in the
Schedule of EIA Notification, 2006. The Proposal was appraised by the State Level
Expert Appraisal Committee in the 64th meeting held on 20th March 2015, as per the
prescribed procedure in the light of provisions under the EIA Notification, 2006 and
on the basis of the mandatory documents enclosed with the application. TOR was
prescribed by the SEAC for EIA studies including Public consultation. Public
consultation was held on 30.11.2016. Subsequently the proposal was appraised by
the SEAC in its 85th meeting held on 30.03.2017 based on the submission of the
revised EIA prepared in accordance with the TOR and SEAC recommended to the
SEIAA, Tamil Nadu to grant Environmental Clearance to this project. The proposal
was considered by the SEIAA, Tamil Nadu in its 219th meeting held on 14.06.2017

F g
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and the proposal was discussed in detail and decided to issue EC. Accordingly, the
SEIAA hereby accords Environmental Clearance to the above project under the
provisions of EIA Notification dated 14th September, 2006 as amended, with validity
for a period of 5 years to start operations by the plant , subject to the strict
compliance of the following Specific and General conditions:

2. Part A- Specific Conditions:

i. The project authorities should advertise with basic details at least in two local
newspapers widely circulated, one of which shall be in the vernacular language of the
locality concerned, within 7 days of the issue of clearance. The press releases also
mention that a copy of the clearance letter is available with the State Pollution
Control Board and also at website of SEIAA, TN. The copy of the press release
should be forwarded to the _Rfegjohé’i?";-affice of the Ministry of Environment and
Forests located at Chennai aﬁé\'S'é‘!tAA-TN at http://seiaa.tn.gov.in

i. Electric induction furnace shall be provided with hood with ducting and
connected to an Induced Draft (ID)' fan outside the building to extract fumes
from melting process. Wetscr@ifigbber Q@all be provided to the Electric induction
furnace and to the Producer gas fired furnace (re-rolling mill) to control
gaseous emissionsto control  the particulate  emissions  below
100mg/Nm?>. Data on ambient____"‘f%ir quality, stack emissions and fugitive
emissions shall be regularly submitted to the Regional Office of the Ministry of
Environment Forests & Climatic Change (MoEF&CC) at Chennai/ Tamil
Nadu Pollution Control Board(TNPCB) and Central Pollution Control Board
(CPCB) once in six months.

ii. Gaseous emissions including secondary fugitive emissions from all the
sources shall be controlled within the latest permissible limits issued by the
MoEF& CC and regularly monitored and reports submitted to MoEF & CC
Regional Office at Bengaluru, CPCB and TNPCB. Guidelines / Code of
Practice issued by the CPCB shall be followed.

Vs -
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The wet scrubber installed for the stack shall ensure that the temperature at
the inlet of the scrubber should be less than 300°C by installing adequate
cooling arrangements.

The residue from the wet scrubber would be hazardous in nature and it shall
be disposed through TSD facility.

2 crores earmarked for greeneries shall be utilized for green belt development
in consultation with DFO and SPCB.

The Project Proponent has to put up rain water harvesting storage facility of

3069.5 KL for to harvest and reuse in entire rain water during normal rains.
Only when rains are resulting to flood the excess rain water recovered shall
be disposed to recharge pits/wells and further access shall alone be
discharged into road side stump water rain.

The scrubber effluent from wet scrubbers shall be evaporated in Solar
Evaporation Pan of adequate size. No wastewater shall be discharged outside
the plant premises and f;e_(q" discharge shall be strictly adopted as
proposed. Domestic wasteﬁéf;r"shail be treated in STP.

Slag shall be subject to Toxic Chemical Leachability Potential (TCLP) test
before using for further beneficial use and shall be used only when found non-
hazardous. All the solid wastes like slag and SEP residue shall be stored
separately at designated place only. SEP residue shall be disposed of in
accordance with the Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016.

The Proponent has to furnish the Commitment letter obtained from cement

industries for utilisation of furnace slag generated in the process activity for
further beneficial use while applying for consent to Operator for Expansion to
TNPCB.

All the roads shall be tarred and water sprinkling shall be ensured to control
dust emissions from all the vulnerable sources like raw material handling and
storage areas. All the material transfer points, discharge points and raw
material storage area shall be completely covered. Dust extraction system
shall be provided to storage, transfer points and material handling

areas Monitoring of fugitive emissions in the work zone environment shall be

SEIAA-TN
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carried out regularly as per the CPCB guidelines and reports submitted to
TNPCB / CPCB and MoEF& CC Regional Office at Chennai.

It shall be ensured that the area drainage is not disturbed.

Scheme for implementation for harnessing solar power within the premises of
the plant particularly at available roof tops shall be formulated and status of
implementation shall be submitted to the MoEF & CC Regional Office
at Chennai from time to time

Regular monitoring of ground level concentration of SOz, NO,, RSPM (PM;p&
PM;s) etc. shall be carried out in the impact zone and records maintained. If
at any stage these levels are found to exceed the prescribed limits, necessary
control measures shall be provided immediately. The location of the
monitoring stations and frequency of monitoring shall be decided in
consultation with Tamil Nadu Pollution Control Board. Periodic reports shall
be submitted to the MoEF& CC Regional Office at Chennai. The data shall
also be put on the website of the company.The National Ambient Air Quality
Standards issued by the Ministry vide G.S.R. No. 826(E) dated 16th
November, 2009 shall be followed.

Ambient air quality monitoring (AAQM) stations shall be set up as per
statutory requirement. The locations of ambient air quality monitoring stations
shall be decided in consultation with the Tamil Nadu Pollution Control Board
and it shall be ensure that at least one station is installed in the up wind and
another in the downwind direction as well as where maximum ground level
concentrations are anticipated. :

The Project proponent shall provide adequate safety and ventilation
arrangements in the furnace area.

Adequate safety measures shall be provided in the plant area to
check/minimize spontaneous fires especially during summer season. Copy of
these measures with full details along with location plant layout shall be
submitted to the SEIAA, TN as well as to the MoEF & CC Regional Office at
Chennai.

The overall noise levels in and around the plant area shall be kept well within
the standards by providing noise control measures including acoustic hoods,

silencers, enclosures etc., on all sources of noise generation. The ambient

SEIAA-TN
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XX

XX.

noise levels shall conform to the standards prescribed under Environment
(Protection) Rules, 1989.

The Proponent shall furnish an undertaking that they will abide by the
conditions by the recommendations mentioned in the EMP report furnished by
them.

It is mandatory for the project proponent to furnish to the SEIAA, Half yearly
compliance report in hard and soft copies on 1% June and 1% December of
each calendar year in respect of the conditions stipulated in the prior

Environmental clearance.

3. Part B - General Conditions:

il.

Vi.

Page 7 of 11 }’g LY
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The Environmental Clearanég'g_ggs not absolve the applicant/proponent of his
obligation/requirement to obtain other statutory and administrative clearance
from the concerned statutory and administrative authorities.

No further expansion or modifications in the plant shall be carried out without
prior approval of the SEIAA, TN.

“Consent for Establishment” shall.be obtained from the Tamil Nadu Pollution
Control Board and a copy shall be furnished to the SEIAA, Tamil Nadu before

taking up of any construction act_ivi_ty at the site.

: —
Green Belt consisting of 3 tiers of plantations of native species around the

plant boundary comprising of at least 33% of total land shall be raised. The
density of trees shall not be less than 2500 per Ha and rate of survival at least
80%.

Proper housekeeping shall be ensured and all the raw material including
scrap, coal etc., shall be stored at designated places.

The project proponent shall undertake rain water harvesting measures and
shall develop water storage for use in operation of the plant. Rain water
harvesting system shall be put in place which shall comprise of rain water
collection from the built up and open area in the plant premises. Action plan
for implementation shall be submitted to the MoEF & CC ,Regional Office at

Chennai within six months.
o
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The project proponent shall also adequately contribute in the development of
the neighboring villages. Special package with implementation schedule for
providing potable drinking water supply in the nearby villages and schools
shall be undertaken in a time bound manner.

An amount of Rs. 10.00 lakhs shall be earmarked as one time capital cost
for CSR programme. Subsequently a recurring expenditure Rs. 2.00 Lakhs
per annum till the life of the plant shall be earmarked as recurring expenditure
for CSR activities. Details of the activities to be undertaken shall be submitted
within four months along with road map for implementation to the
SEIAA,TN.

CSR schemes should address Public Hearing issues and shall be undertaken
based on need assessment in and around the villages within 5 km of the site
and in constant consultation with the village Panchayat and the District
Administration. S

It shall be ensured that in-built monitoring mechanism for the schemes
identified is in place and‘j__'?_:én'n;Jal social audit shall be got done from the
nearest government institute of repute in the region. The project proponent

plementation of the scheme from time to

shall also submit the status of ir
time. 3.
An Environmental Cell shall be created at the project site itself and shall be
headed by an officer of appropriate seniority and qualification. It shall be
ensured that the Head of the Cell shall directly report to the Head of the
Organization.

All the measures regarding occupational health surveillance of the workers
shall be undertaken and regular medical examination of all the employees
shall be ensured as per the Factories Act and records maintained.

The project proponent shall also comply with all the environmental protection
measures and safeguards recommended in the EIA / EMP report.

The company must undertake socio-economic development activities in the
surrounding villages like community development programs, educational
programs, drinking water supply and health care etc.

As proposed, Rs. 121.00 Lakhs and Rs. 23.25 Lakhs shall be earmarked

towards capital cost and recurring cost/annum for environmental poliution
/

SEIAA-TN
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control measures and judiciously used to implement the conditions stipulated
by the SEIAA TN as well as the State Government. An implementation
schedule for implementing all the conditions stipulated herein shall be
submitted to the Ministry’s Regional Office at Chennai. The funds so provided
shall not be diverted for any other purpose.

Risk and Disaster Management Plan along with the mitigation measures
should be prepared and a copy submitted to the Regional office of the MOEF
&CC at Chennai,TNPCB and CPCB within 3 months of issue of Environment
Clearances.

The Project Proponent shall inform the public that the project has been
accorded environmental clearance by the SEIAA, TN and copies of the
clearance letter are available with the TNPCB and may also be seen at
Website of the SEIAA TN at hitp://seiaa.tn.gov.in. This shall be advertised
within seven days from the date of issue of the clearance letter, at least in two

local newspapers that are widely circulated in the region of which one shall be
in the vernacular language of the locality concerned and a copy of the same
should be forwarded to the Regional office of the MoEF & CC at Chennai.

The project proponent shall-also. submlt six monthly reports on the status of
compliance of the stipulated EC c@ﬁmons including results of monitored data
(both in hard copies as well as@y e-mail) to the Regional Office of MoEF &
CC, Chennai, the Zonal Office of CPCB, Bengaluru and the TNPCB. This
shall also be put on the website of the Company by the proponent.

The Environmental Statement for each financial year ending 31st March in
Form-V as is mandated has to be submitted by the project proponent to the
Tamil Nadu Pollution Control Board as prescribed under the Environment
(Protection) Rules, 1986, as amended subsequently and shall also be put on
the website of the company along with the status of compliance of EC
conditions and shall also be sent to the Regional Office of MoEF& CC,
Chennai by e-mail.

The proponent shall upload the status of compliance of the stipulated EC
conditions, including results of monitored data on their website and shall
update the same periodically. It shall simultaneously be sent to the Regional
Office of MoEF& CC, Chennai, the respective Zonal Office of CPCB,
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Bengaluru and the TNPCB. The criteria pollutant levels namely; SPM, RSPM,
SO2, NOx (ambient levels as well as stack emissions) or critical sectoral
parameters, indicated for the project shall be monitored and displayed at a
convenient location near the main gate of the company in the public domain.

xxi. A copy of the clearance letter shall be sent by the proponent to the
Commissioner, Thali Panchayat Union, Denkanikoﬁai Taluk, Krishnagiri
District and the Local NGO, if any, from whom suggestions/representations, if
any, were received while processing the proposal. The clearance letter shall
also be put on the website of the Company by the proponent.

XXil. Project authorities shall inform the MoEF & CC Regional Office at Chennai
as well as the SEIAA TN, the date of financial closure and final approval of the
project by the concerned authorities and the date of commencing the land
development work.

xxiii.  Full cooperation shall be extended "to the Scientists/Officers from the Ministry /
Regional Office of the Ministry / CPCB/ SPCB who would be monitoring the
compliance of environmental statusm

4.0. The SEIAA, TN reserves the right to revoke the clearance if conditions
stipulated are not :mplemented to. th&gSEtiSfﬂCtiOﬂ of the SEIAA, TN. The SEIAA, TN
may also impose additional enwronmenta[ canditlons or modify the existing ones, if

necessary. S

5.0. The environmental clearance accé‘fded shall be valid for a period of 5 years to

start the operations by the plant. i}

6.0. Environmental Clearance is issued based on the details furnished as above.

Concealing factual data or submission of false/fabricated data and failure to comply

with any of the conditions mentioned above may result in withdrawal of this

clearance and attract action under the provisions of Environment (Protection) Act,

1986.

7.0The SEIAA TN reserves the right to stipulate additional conditions if found

necessary. The Company in a time bound manner shall implement these conditions.

8.0.The above stipulations would be enforced, inter-alia under the Water

(Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control of

Pollution) Act, 1981, the Environment (Protection) Act, 1986 and rules there under,

Hazardous and Other Wastes (Management and Transboundary Movement) Rules,

Page 10 of 11
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2016 and its amendments, the Public Liability Insurance Act, 1991 and its
amendments.
9.0 Any appeal against this environmental clearance shall lie with the Hon'ble

National Green Tribunal, if preferred, within a period of 30 days as prescribed under

Section 16 of the National Green Tribunal Act, 2010.
e
@ MEMBER sg%/ Y
; SEIAA-TN

1. The Secretary to Government, Environment & Forests Dept, Govt. of Tamil Nadu,
Fort St. George, Chennai - 9.

2. The Chairman, Central Pollutio:;z Control Board, Parivesh Bhavan, CBD Cum-
Office Complex, East Arjun Nagaﬂr',x”l;iéw Delhi 110032.

3. The Member Secretary, Tamil Nadu Pollution Control Board, 76, Mount Salai,
Guindy, Chennai-600 032,

4. The CCF, Regional Office, Ministry of Environment & Forest (S2),
KendriyaSadan, IV floor, E&F wings, 17th Main Road, Koramangala Il Block,
Bengaluru - 560034. . | Wi

5. Monitoring Cell, 1 A Dlwsmanmstry of Environment & Forests, Paryavaran
Bhavan, CGO Complex, New Deihl _'_’I:;j_OOOS.

6. The Commissioner, Thali Pané;wa'yﬁt Union, Denkanikottai Taluk, Krishnagiri

Copy to:-

District.
7. Stock File.
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CONSENT ORDER NO. 170629918690 DATED: 08/11/2017.

PROCEEDINGS NO.TU/TNPCB/F.0063HSR/OL/HSR/A/2017 DATED: 08/11/2017

SUB: TNPC Board-Consent for Establishment FOR EXPANSION- | INDUS TMT INDUSTRIES
LIMITED , S.F. No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2,
278/1A2,1B,1C,1D, 285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B, KALUGONDAPALLI
Village, Denkanikottai Taluk, Krishnagiri District- for the establishment or take steps to
establish the industry for Expansion under Section 21 of the Air(Prevention and control of
Pollution)Act,1981, as amended in 1987 (Central Act, 14 of 1981)-Issued- Reg.

REF: 1. Unit’s application for CTE -Expansion dated 26.07.2017
2. DEE’'sIR.No : F.0063HSR/OL/AE/HSR/2017 dated 27/09/2017
3. Minutes of TSC meeting vide Item N0.158 — 06 dated 17.10.2017

Consent to establish or take steps to establish for Expansion is hereby granted under Section 21 of the Air (Prevention and control
of Pollution) Act,1981, as amended in 1987 and the Rules and Orders made there under to

The Director,
M/s.INDUSTMT INDUSTRIES LIMITED

Authorizing occupier to establish or take steps to establish the industry in the site mentioned below:

S.FNo.251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D, 285/1A2,
286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,

KALUGONDAPALLI Village,

Denkanikottai Taluk,

Krishnagiri District.

This Consent to establish for Expansion is valid upto March 31, 2024 , or till the industry obtains consent to operate under
Section 21 of the Air (Prevention and control of Pollution) Act, 1981, as amended in 1987 whichever is earlier subject to special and
general conditions enclosed.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

To

The Director,

M/sINDUSTMT INDUSTRIES LIMITED,

Kappakal Road, Uliveeranapalli Village, Denkanikottai Taluk, Krishnagiri District,
Pin: 635114

Copy to:

1.The Commissioner, THALI-Panchayat Union, Denkanikottai Taluk, Krishnagiri District .
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, HOSUR.

3. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Vellore.

4. File
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SPECIAL CONDITIONS

This consent to establish for Expansion is valid for establishing the facility for the manufacture of
products/byproducts (Col. 2) at the rate (Col 3) mentioned below. Any change in the
product/byproduct and its quantity has to be brought to the notice of the Board and fresh consent has
to be obtained.

S Description Quantity Unit
No.
Product Details
1. | Steel Bars and Rods 145000 T/Annum
Intermediate Product Details
1. | M.S. Billet 156000 T/Annuam

This consent to establish for Expansion is valid for establishing the facility with the below mentioned
emission/noise sources along with the control measures and/or stack .Any change in the emission
source/control measures/change in stack height has to be brought to the notice of the Board and fresh
consent has to be obtained if necessary.

I Point source emission with stack :
Stack |Point Emission Source Air pollution Stack height |Gaseous Discharge
No. Control measures |from Ground [in Nm3/hr
Level inm
1 Reheating Wet scrubber with | 30
Furnace(Existing) stack
2 D.G Set 200 KVA(Existing) | Acoustic 10.5
enclosures with
stack
3 Induction Furnaces(25T/Hr- | Common Bag 40
2 Nos & 30T/Hr-1No) house Filter with
(Proposed) Stack
4 D.G.SET 500 Acoustic 10
KVA(Proposed) enclosures with
stack
5 D.G.SET 500 Acoustic 10
KVA(Proposed) enclosures with
stack
I Fugitive/Noise emission :
Sl. Fugitive or Noise Emission |Typeof emission Control
No. sour ces measur es
1. DG Sets Noise Acoustic
Enclosure

Additional Conditions:

1. The unit shall provide Air Pollution Control measures as proposed on account of expansion activity
and shall ensure that the emission satisfy the AAQ/emission standards prescribed by the Board.

2. The unit shall continue to develop the green belt in and around the unit’s premises.

3. The unit shall comply with the conditions mentioned in EC issued vide letter No. SEIAA-
TN/F.3297/EC/3 (a)/48/2015 dated: 14/06/2017.

4. The unit shall liable to pay the consent fee and shall remit the difference in amount in case of any
revision of consent fee by the Government.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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GENERAL CONDITIONS

This consent to establish cannot be construed as consent to operate and the unit shall not commence
the operation without obtaining the Consent to operate.

The applicant shall make a request for grant of consent to operate at least thirty days, before the
commissioning of trial production.

Any Change in the details furnished in the conditions has to be brought to the notice of the Board and
got approved by the Board, before obtaining consent to operate under the said Act.

The unit has to comply with the provisions of Public Liability Insurance Act, 1991 to provide
immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances (wherever applicable).

Consent to operate will not be issued unless the unit complies with the conditions of consent to
establish.

The unit shall provide adequate water sprinklers for the control of dust emission during the loading
and unloading of construction material so as to minimize the dust emission.

The unit shall provide water sprinklers along the temporary roads inside the premises to avoid fugitive
dust emission during the vehicle movements.

The unit shall develop green belt of adequate width around the premises.

In case there is any change in the management, the unit shall inform the change with relevant
documents immediately.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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CONSENT ORDER NO. 170619918690 DATED: 08/11/2017.

PROCEEDINGS NO.T/TNPCB/F.0063HSR/OL/HSR/W/2017 DATED: 08/11/2017

SUB: TNPC Board-Consent for Establishment FOR EXPANSION- | INDUS TMT INDUSTRIES
LIMITED , S.F. No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2,
278/1A2,1B,1C,1D, 285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B, KALUGONDAPALLI
Village, Denkanikottai Taluk, Krishnagiri District- for the establishment or take steps to
establish the industry for Expansion under Section 25 of the Water(Prevention and control of
Pollution)Act,1974 , as amended in 1988 (Central Act 6 of 1974) —Issued- Reg.

REF: 1. Unit’s application for CTE -Expansion dated 26.07.2017
2. DEE’'sIR.No : F.0063HSR/OL/AE/HSR/2017 dated 27/09/2017
3. Minutes of TSC meeting vide Item N0.158 — 06 dated 17.10.2017

Consent to establish or take steps to establish for Expansion is hereby granted under Section 25 of the Water (Prevention and
control of Pollution) Act,1974, as amended in 1988(Central Act 53 of 1988) (hereinafter referred to as 'The Act') and the Rules and
Orders made there under to

The Director,
M/s. INDUSTMT INDUSTRIES LIMITED

Authorizing occupier to establish or take steps to establish the industry in the site mentioned below:

SF.No.251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D, 285/1A2,
286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,

KALUGONDAPALLI Village,

Denkanikottai Taluk,

Krishnagiri District.

This Consent to establish for Expansion is valid upto March 31, 2024, or till the industry obtains consent to operate under
Section 25 of the Water (Prevention and control of Pollution) Act, 1974, as amended in 1988 whichever is earlier subject to specia
and general conditions enclosed.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

To

The Director,

M/sINDUSTMT INDUSTRIES LIMITED,

Kappakal Road, Uliveeranapalli Village, Denkanikottai Taluk, Krishnagiri District,
Pin: 635114

Copy to:

1.The Commissioner, THALI-Panchayat Union, Denkanikottai Taluk, Krishnagiri District .
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, HOSUR.

3. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Vellore.

4. File
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This consent to establish for Expansion is valid for establishing the facility for the manufacture of
products/byproducts (Col. 2) at the rate (Col 3) mentioned below. Any change in the
product/byproduct and its quantity has to be brought to the notice of the Board and fresh consent has
to be obtained.

S Description Quantity Unit
No.
Product Details
1. | Steel Bars and Rods 145000 T/Annum
Intermediate Product Details
1. | M.S. Billet 156000 T/Annuam

The unit shall provide Sewage Treatment Plant and /or Effluent Treatment Plant as indicated below.

a Sewage Treatment Plant:
Treatment status: Individual STP
SL. No. Bantwe of the Treatment No. of Units Dimensions in metres
ni
1. Bar Screen Chamber 1 1.5x06x1.2
2. Collection Tank 1 1.8x1.8x25
3. Aeration Tank 1 20x2.0x35
4, Secondary Clarifier 1 15x15x25
5. Filter Feed tank 1 1.2x1.2x25
6. Pressure Sand Filter 1 0.4diax15
7. Activated Carbon Filter | 1 0.4 Dia X 2.0
8. Sludge drying beds 3 20x2.0x1.0
b Effluent Treatment Plant:
Treatment status: Individual ETP
SL. No. Bantwe of the Treatment No. of Units Dimensions in metres
ni
1. Solar Evaporation Pan | 1 18.8 x 3.35 x 0.35

This consent to establish for Expansion is valid for establishing the facility with the below mentioned
outlets for the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be
brought to the notice of the Board and fresh consent has to be obtained.

Outlet No.

Description of Outlet

Maximum daily discharge
in KLD

Point of disposal

Effluent Type: Sewage

1. Sewage 13.0 On land for gardening
Effluent Type: Trade Effluent
1. Trade Effluent 0.2 Solar Evaporation Pans

Additional Conditions:
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1. The unit shall provide Sewage Treatment Plant as proposed for the treatment of sewage and the
treated of sewage shall satisfy the standards prescribed by the Board.
2. The unit shall ensure that the entire quantity (0.2 KLD) of scrubber bleed is disposed into SEP and
shall ensure that there shall not be any seepage or overflow from the SEP.
3. The unit shall apply for fresh authorization under the Hazardous and other Wastes (M & TM) Rules,
2016 on account of expansion.
4. The unit shall collect and dispose the solid waste then and there for further beneficial use without
accumulation of the same inside the premises.
5. The unit shall liable to pay the consent fee and shall remit the difference in amount in case of any
revision of consent fee by the Government.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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GENERAL CONDITIONS

This consent to establish cannot be construed as consent to operate and the unit shall not commence
the operation without obtaining the Consent to operate.

The applicant shall make a request for grant of consent to operate at least thirty days, before the
commissioning of trial production.

Any Change in the details furnished in the conditions has to be brought to the notice of the Board and
got approved by the Board, before obtaining consent to operate under the said Act.

The unit has to comply with the provisions of Public Liability Insurance Act, 1991 to provide
immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances (wherever applicable).

Consent to operate will not be issued unless the unit complies with the conditions of consent to
establish.

The unit shall provide adequate water sprinklers for the control of dust emission during the loading
and unloading of construction material so as to minimize the dust emission.

The unit shall provide water sprinklers along the temporary roads inside the premises to avoid fugitive
dust emission during the vehicle movements.

The unit shall develop green belt of adequate width around the premises.

In case there is any change in the management, the unit shall inform the change with relevant
documents immediately.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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Category of the Industry :

ORANGE

CONSENT ORDER NO. 1907227981304 DATED: 16/12/2019.

PROCEEDINGS NO.T/TNPCB/F.0063HSR/OL//HSR/A/2019 DATED: 16/12/2019

SUB: Tamil Nadu Pollution Control Board —-CONSENT TO OPERATE FOR EXPANSION-I -M/s.
INDUS TMT INDUSTRIES LIMITED , S.F.No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1,
1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D, 285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,
KALUGONDAPALLI villageDenkanikottai Taluk and Krishnagiri District - Consent for
operation of the plant and discharge of emissions under Section 21 of the Air (Prevention and
Control of Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) —Issued- Reg.

REF: 1. Bd. Proc. NO.TY/TNPCB/F.0063HSR/OL/HSR/W&A/2017 DATED: 08/11/2017
2. Bd. Proc. NO.F.0063HSR/OL/DEE/TNPCB/HSR/W& A/2019 DATED: 06/06/2019
3. Unit’s Application No. 27981304 dated:01.10.2019
4. IR. No : F.0063HSR/OL/AE/HSR/2019 dated 15/11/2019
5. Minutes of CCC item No. 264-9 dated 03.12.2019

CONSENT TO OPERATE FOR EXPANSION is hereby granted under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as“ The Act”) and the rules and orders made
there under to

The Director,
M/s.INDUSTMT INDUSTRIES LIMITED
S.FNo.25V/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D, 285/1A2,
286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,
KALUGONDAPALLI Village,
Denkanikottai Taluk,
Krishnagiri District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the Government and to
make discharge of emission from the stacks/chimneys.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and conditions incorporated
under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.

This CONSENT isvalid for the period ending March 31, 2021

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai

To

The Director,

M/sINDUSTMT INDUSTRIES LIMITED,
No0.251/1, Kappakal Road,

Uliveeranapalli, Kalukondapalli Village,
Denkanikottai Taluk,
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Krishnagiri District.,

Pin: 635114

Copy to:

1.The Commissioner, THALI-Panchayat Union, Denkanikottai Taluk, Krishnagiri District .
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, HOSUR.

3. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Vellore.

4. File
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SPECIAL CONDITIONS

This consent to operate for Expansion is valid for operating the facility for the manufacture of
products (Cal. 2) at the rate (Col. 3) mentioned below. Any change in the products and its quantity has
to be brought to the notice of the Board and fresh consent has to be obtained.

S Description Quantity Unit
No.
Product Details
1. | Steel Bars and Rods 145000 T/Annum
Intermediate Product Details
1. | M.S.Billets 156000 T/Annum

This consent to operate for Expansion is valid for operating the facility with the below mentioned
emission/noise sources along with the control measures and/or stack. Any change in the emission
source/control measures/change in stack height has to be brought to the notice of the Board and fresh
consent/Amendment has to be obtained.

I Point source emission with stack :
Stack |Point Emission Source Air pollution Stack height |Gaseous Discharge
No. Control measures |from Ground [in Nm3/hr
Level inm
1 Re-heating furnace Wet scrubber with | 30
stack
2 D.G Set 200 KVA - 1 no. Acoustic 10.5
enclosures with
stack
3 Induction Furnace (25 T/Hr | Common Bag 30
-2No0.s & 30 T/Hr - 1 No.) |house Filter with
Stack
4 D.G.SET 500 KVA - 1 No. Acoustic 10
enclosures with
stack
5 D.G.SET 500 KVA Acoustic 10
enclosures with
stack
I Fugitive/Noise emission :
Sl. Fugitive or Noise Emission |Typeof emission Control
No. sour ces measur es
1. 1. DG Set 500 KVA Noise Acoustic
Enclosures
2. 2. DG Set 500 KVA Noise Acoustic
Enclosures
The emission shall not contain constituents in excess of the tolerance limits as laid down hereunder :
ﬁl. Parameter Unit Tolerance limits @D @ B @ (5
o. (6)

The Ambient Air in theindustrial plant area shall not contain constituents in excess of the tolerance
limits prescribed below.
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Sl. | Pollutant TimeWeighted |Unit Tolerance Limits

No. Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.)

1. Sulphur Dioxide |Annual microgram/m3 50 20

(SO2) 24 hours microgram/m3 80 80

2. Nitrogen Dioxide |Annual microgram/m3 40 30

(NO2) 24 hours microgram/m3 80 80
3. Particulate Matter | Annual microgram/m3 60 60
(SizeLessthan |24 hours microgram/m3 100 100
10 micro M) or
PM10
4. Particulate Matter | Annual microgram/m3 40 40
(SizeLessthan |24 hours microgram/m3 60 60
2.5 microM ) or
PM2.5
5. Ozone (03) Annual 8 Hours 100 100
24 hours 1 Hour 180 180

Sl. | Pollutant TimeWeighted |Unit Tolerance Industrial,

No. Average Limits Residential,
Rural and other
area
Ecologically
Sensitive Area
(notified by
Central Govt.)

6. Lead (Pb) Annual microgram/m3 0.5 0.5

24 hours microgram/m3 1.0 1.0

7. Carbon 8 Hours miligram/m3 02 02

Monoxide (CO) |1 Hour miligram/m3 04 04
8. Ammonia (NH3) |Annual microgram/m3 100 100
24 hours microgram/m3 400 400
0. Benzene (C6H6) |Annual microgram/m3 5 5
10. |Benzo(O) Pyrene | Annual nanogram/m3 01 01
BaP
—particulate phase
only
11. |Arsenic (A9) Annua nanogram/m3 06 06
12. |Nickel (Ni) Annua nanogram/m3 20 20

3(c) The Ambient Noise Level in the industrial plant area shall not exceed the limits prescribed below:

Limitsin L.eq.-dB(A)

Day Time

Night Time

ResidentialArea

55

45

4.  All units of the Air pollution control measures shall be operated efficiently and continuously so as to
achieve the standards prescribed in SI. No.3 above.

5.  Theoccupier shall not change or alter quality or quantity or the rate of emission or replace or ater the
air pollution control equipment or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without the previous written permission of the Board.

6. Theoccupier shall maintain log book regarding the stack monitoring system or operation of the plant
or any other particulars for each of the unit operations of air pollution control systems to reflect the
working condition which shall be furnished for verification of the Board officials during inspection.
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The occupier shall at his own cost get the samples of emission/air/noise levels collected and analyzed
by the TNPC Board Laboratory once in every 6 months/once in ayear/periodically for the parameters
as prescribed.

Any upset condition in any of the plants of the factory which is likely to result in increased emissions
and result in violation of the standards mentioned in SI.No.3 shall be reported to the Member
Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned District/Assistant
Environmental Engineer of the Board by e-mail immediately and subsequently by Post with full
details of such upset condition.

The occupier shall always comply and carryout the order/directions issued by the Board in this
Consent Order and from time to time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of nhon compliance of any order/directions issued.

Additional Conditions:

1. The unit shall comply with all the conditions mentioned in EC issued vide letter No. SEIAA-TN /
F.3297 / EC/ 3(a) / 48/ 2015, Dated: 14.06.2017.

2. The unit shall operate and maintain the Air Pollution Control Measures effectively and continuously
SO as to bring the quality of the emissions to satisfy the NAAQ / Emission standards prescribed by
TNPC Board.

3. The unit shall install the standby induction furnace of 30T/H within three months as reported.

4. The unit shall adhere to the ANL standards as prescribed by the Board.

5. The unit shall continue to develop more green belt by planting tree saplings of native species of
location specific around the unit’s premises.

6. The unit shall maintain the online PM monitoring system attached to the Reheating Furnace and
connected to CAC, TNPCB, Chennai.

7. The unit shall furnish the audited Balance Sheet every year for verification of the Gross Fixed
Assets so as to collect the balance or consent fee, if any.

8. The unit shall not use ‘Use and throwaway plastics' such as plastic sheets used for food wrapping,
spreading on dining table etc, plastic plates, plastic coated tea cups, plastic tumbler, water pouches and
packets, plastic straw, plastic carry bag and plastics flags irrespective of thickness, within the industry
premises. Instead unit shall encourage use of eco friendly alternative such as banana leaf, arecanut
palm plate, stainless steel, glass, porcelain plates/cups, cloth bag, jute bag etc.,
9. In case of revision of consent fee by the Government, the unit shall remit the difference in amount
within one month from the date of notification, failing which this order will be withdrawn without any
notice and further action will be initiated against the unit as per law.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in production quantity and emission.

This Consent is given by the Board in consideration of the particulars given in the application. Any
change or alteration or deviation made in actual practice from the particulars furnished, in the
application will aso be ground for review/variation/revocation of the Consent Order under Section 21
of the Act.

The conditions imposed shall continue in force until revoked under Section 21 of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defunct.

The occupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of inspection for
adherence.

The occupier shall provide and maintain an alternate power supply along with separate energy meter
for the Air Pollution Control measures sufficient to ensure continuous operation of all pollution
control equipments to ensure compliance.

The occupier shall provide all facilities to the Board officials for collection of samplesin and around
the factory at any time.

The applicant shall display the flow diagram of the sources of emission and pollution control systems
provided at the site.

The liquid effluent arising out of the operation of the air pollution control equipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in accordance with the
provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended.

The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made easily accessible at all time.

In case of any episodal discharge of emission, the industry shall take immediate action to bring down
the emission within the limits prescribed by the Board.

If applicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide immediate relief in the event of any hazard to human beings, other living creatures/plants and
properties while handling and storage of hazardous substances.

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.

The issuance of this Consent does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any injury to private property or Government property or
any invasion of personal rights nor any infringement of Central, State laws or regulation.

The occupier shall forth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into stream or well or air
as aresult of such discharge, water or air is being polluted.

If due to any technological improvements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary al or
any of such conditions and thereupon the applicant shall be bound to comply with the conditions as so
varied.

In case there is any change in the constitution of the management, the occupier of the new
management shall file fresh application under Air (Prevention and Control of Pollution) Act, 1981, as
amended in Form-1 alongwith relevant documents of change of management immediately and get the
necessary amendment with renewal of consent order.

In case there is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.
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19. The occupier shall display this consent order granted to him in a prominent place for perusal of the
inspecting Officers of this Board.

For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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RENEWAL OF CONSENT ORDER NO:2309151904789
DATE:03/04/2023

| |
“e¢- LIFE
\ﬂ Lifestyte for

PROCEEDINGS NO.F.0063JHSR/OL/DEE/TNPCB/HSR/W/2023 DATED:
03/04/2023

[ Sub : | Tamil Nadu Pollution Control Board - AUTO RENEWAL OF CONSENT — M/s. INDUS TMT
1NI)1‘STRIFS LIMITED S.F No. 251/1.2, 2771 A1, TA2IB1, IB2,1C1, 1C2,1D1, ID2.1EL1E2

277/2, 278/1A2, 1B 1C. 1D, 285/1A2, 286/1,2,3,4.5.6.7 and 287/1A1.1A2.1B,
KAL U(:DNI)/\P/\I 11 \’lllag( Denkanikottai Taluk, Krishnagiri District- Renewal of Consent
for the npcmlmn of the plant and discharge of sewage and/or trade effluent under Section 25 of the
Water (Prevention and Control of Pollution) Act, 1974 as amended in 1988 (Central Act 6 of 1974)
— Issued- Reg.

Ref: | 1) CTO Expansion Proc. No. TI/TNPCB/F.0063HSR/OL/HSR/W/2019 Dated 16/12/2019.
2) Latest RCO Proc. No. F.0063HSR/OL/DEE/TNPCB/HSR/W/2021 Dated 25/06/2021.
3) Unit’s application for auto renewal Id No: 51904789 Dated 31/03/2023.

EhErk et st

Renewal Of Consent is hereby granted under Section 25 of the Water (Prevention and Control of
Pollution) Act, 1974 as amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act")
and the rules and orders made there under to

The Director,

M/s . INDUS TMT INDUSTRIES LIMITED

S.F No. 251/1,2,277/1A1, 1A2,1B1, 1B2,1Cl, 1C2,1D1, 1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D,
285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B, )

KALUGONDAPALLLI Village,

Denkanikottai Taluk,

Krishnagiri District.

Authorising the occupier to make discharge of sewage and /or trade effluent.
This is subject to the provisions of the Act, the rules and the orders made there under and the
terms and conditions incorporated under the Special and General conditions stipulated in the Consent

Order issued earlier and subject to the special conditions annexed. .

This RENEWAL OF CONSENT is valid for the period ending - March 31, 2025

Digitally signed by R
R VENKATESAN

Date: 2023.04.03
VEN KATESAN 18:50:30 +05'30"

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
HOSUR

CX Scanned with OKEN Scanner
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This renewal of consent is valid for operating the facility for the manufacture of products (Col. 2) at the

rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the notice
of the Board and fresh consent I’ms 15)»1)0. obtained.

SLNo.|  Description ] o ()in,a}jfi&_ 4 A ,,,,,, | Unit
:_J_l_:,_w_ Product Details:- S
1. | SeelBarsandRods | 1aso00 | T/Annum
__b._[By-Product Details:-
_¢.__{Intermediate Producet Details -~

1 ms.Bilet | se000 | T/Annuam

This renewal of consent is valid for operating the facility with the below mentioned permitted outlets for
the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

Outlet No.,

Description of Outlet Maximum daily

discharge in KLD

Point of disposal

EFFLUENT TYPE :- [Effluent Type : Sewage

1. Sewage 13.0 On land for gardening
EFFLUENT TYPE :- |[Effluent Type : Trade Effluent
OUTLET NUMBER DESCRIPTION OF MAXIMUM DAILY | POINT OF DISPOSAL
OUTLET DISCHARGE (IN KLD)
1. Trade Effluent 0.2 Solar Evaporation
Pans

Special Additional Conditions-

The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board /National Bio
Diversity Authority if the unit is using any Biological resources or knowledge associated thereto as per the
provisions of Biological Diversity Act 2002,

Additional Conditions-

1. The unit shall operate and maintain the Sewage Treatment Plant efficiently and continuously so as to satisfy
the standards prescribed by the Board.

2. The unit shall ensure that the entire quantity of 0.2 KLD of scrubber bleed is disposed into SEP and shall
ensure that there shall not be any seepage or overflow from the SEP. -

3. The unit shall comply with all the conditions mentioned in EC issued vide letterNo. SEIAA-TN / F.3297 / EC
/3(a) /48 /2015, Dated: 14.06.2017.

4. The unit shall dispose the non hazardous solid waste scientifically for further beneficial use without much
accumulation,

5. The unit shall ensure that the activity shall not attract any public complaint.

6. The unit shall dispose the Hazardous solid wastes then & there without accumulation of the same inside the
premises with valid authorization under Hazardous and other Wastes (Management & Transboundary
Movement) Rules 2016.

7. The unit shall not use ‘use and throwaway plastics’ such as plastic sheets used for food wrapping, spreading
on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags irrespective of thickness, within the industry premises. Instead it shall
encourage use of eco friendly alternative such as banana leaf, arecanut palm plate, stainless steel, glass,
porcelain plates/cups, cloth bag, Jute bag etc.,

8. The unit shall furnish the audited Balance Sheet every year for verification of the Gross Fixed Assets so as to
collect the balance or consent fee, if any.
9. In case of revision of consent fee by the Government, the unit shall remit the difference in amount within one

month from the date of notification, failing which this order will be withdrawn without any notice and further
action will be initiated against the unit as per law.

Digitally signed by R
R VENKATESAN

Date: 2023.04.03
VENKATESAN 18:51:08 +05'30'

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
HOSUR

C} Scanned with OKEN Scanner
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To

The Director,

M/s.INDUS TMT INDUSTRIES LIMITED,
No.251/1, Kappakal Road,

Uliveeranapalli, Kalukondapalli Village,
Denkanikottai Taluk,

Krishnagiri District.,

Pin: 635114

Copy to:
1.The Commissioner, THALI-Panchayat Union, Denkanikottai Taluk, Krishnagiri District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind

information.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Vellore for favour of kind
information. :

4. File

This is computer generated, Signature is not required.

C} Scanned with OKEN Scanner
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RENEWAL OF CONSENT ORDER NO:2509266978375

\‘I
DATE:22/04/2025 N fdﬁ l_IF E

Lifestyle for
Environment

PROCEEDINGS NO.F.0063HSR/OL/DEE/TNPCB/HSR/A/2025 DATED: 22/04/2025

Sub: |Tamil Nadu Pollution Control Board - AUTO RENEWAL OF CONSENT —M/s. INDUS TMT
INDUSTRIESLIMITED , S.F. No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2,
27712, 278/1A2,1B,1C,1D, 285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,
KALUGONDAPALLLI village, Denkanikottai Taluk and KrishnagiriDistrict- Renewal of
Consent for operation of the plant and discharge of emissions under Section 21 of the Air
(Prevention and Control of Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) —
Issued — Reg. (Industry User ID- R15HSR283934)

Ref: |1. TNPCB’sProc .No. T1/TNPCB /F.0063HSR /OL /HSR /A/2019, Dated: 16.12.2019.
2. Unit’s Application No. 66978375, Dated: 21.04.2025.
3. Bd’s Memo No.TNPCB/OCMM S/06517/2019 Date08.06.2022.

kkhkkkkkkkk*k

Renewal of Consent is hereby granted under Section 21 of the Air (Prevention and Control of Pollution)
Act, 1981 as amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as “The Act”) and the rules and
orders made there under to

The Director,

M/s.INDUSTMT INDUSTRIES LIMITED

SFNo. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D,
285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,

KALUGONDAPALLI Village,

Denkanikottai Taluk,

Krishnagiri District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the
Government and to make discharge of emission from the stacks/chimneys.

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and
conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlier
and subject to the special conditions annexed.

ThisRENEWAL OF CONSENT isvalid for the period ending - March 31, 2031

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
HOSUR
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SPECIAL CONDITIONS

1. Thisrenewal of consent isvalid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the notice
of the Board and fresh consent has to be obtained.

SI.No. | Description | Quantity | Unit
Product Details :-

1. Steel Bars and Rods 145000 T/Annum
By-Product Details:-
Intermediate Product Details :-

1. M.S. Billet 156000 T/Annuam

2. Thisrenewal of consent is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh

consent/Amendment has to be obtained

I Point sour ce emission with stack :
Stack No Point Emission Air pollution Stack height from | Gaseous Discharge
sources Control measures | Ground Level inm in Nm3/hr
provided
1 Reheating Wet scrubber 30
Furnace(Existing) with stack
2 D.G Set 200 Acoustic 10.5
KVA(1 No.) enclosures with
stack
3 Induction Common Bag 30
Furnaces(25T/Hr- | House Filter with
2 Nos & 30T/Hr- Stack
1No)
4 D.G.SET 500 Acoustic 10
KVA- 1 No. enclosures with
stack
5 D.G.SET 500 Acoustic 10
KVA enclosures with
stack
I Fugitive/Noise emission :
Sl.No. Fugitive or Noise | Typeof Emission | Control measures Quantity
Emission sources provided
1. 1. DG Set 500 Noise Acoustic
KVA Enclosure
2. 2. DG Set 500 Noise Acoustic
KVA Enclosure

Special Additional Conditions-

The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board /National Bio
Diversity Authority if the unit is using any Biological resources or knowledge associated thereto as per the
provisions of Biological Diversity Act 2002.
Theindustries shall take all efforts to use and popularize “Mission LiFE” logo and mascot which is available in
TNPCB & MoEFCC website. They shall also request their employees to adopt “Mission LiFE” action points
and document the same and furnish half yearly report to Board.

Additional Conditions-

1. The unit shall operate and maintain the Air Pollution Control Measures effectively and continuously so as to
bring the quality of the emissions to satisfy the NAAQ / Emission standards prescribed by TNPC Board.

2. The unit shall install the standby induction furnace of 30T/H within three months as reported.

3. The unit shall adhere to the ANL standards as prescribed by the Board.

4. The unit shall continue to develop more green belt around the unit’s premises.

5. The unit shall maintain the online PM monitoring system attached to the Reheating Furnace and connected to
CAC, TNPCB, Chennal.
6. The unit shall comply with all the conditions mentioned in EC issued vide letter No. SEIAA-TN / F.3297 / EC
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/ 3(a) / 48/ 2015, Dated: 14.06.2017.
7. The unit shall furnish the audited Balance Sheet every year for verification of the Gross Fixed Assets so asto
collect the balance or consent fee, if any.
8. The unit shall not use ‘ Use and throwaway plastics' such as plastic sheets used for food wrapping, spreading
on dining table etc, plastic plates, plastic coated tea cups, plastic tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastics flags irrespective of thickness, within the industry premises. Instead unit
shall encourage use of eco friendly alternative such as bananaleaf, arecanut palm plate, stainless steel, glass,
porcelain plates/cups, cloth bag, jute bag etc.,
9. In case of revision of consent fee by the Government, the unit shall remit the difference in amount within one
month from the date of notification, failing which this order will be withdrawn without any notice and further
action will be initiated against the unit as per law.

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
HOSUR

To

The Director,

M/sINDUSTMT INDUSTRIES LIMITED,
No0.251/1, Kappaka Road,

Uliveeranapalli, Kalukondapalli Village,
Denkanikottai Taluk,

Krishnagiri District.

Pin: 635114

Copy to:

1.The Commissioner, THALI-Panchayat Union, Denkanikottai Taluk, Krishnagiri District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind
information.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Vellore for favour of kind
information.

4. File

Thisis computer generated, Signature is not required.
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RENEWAL OF CONSENT ORDER NO:2509166978375 7,
-

DATE:22/04/2025 &.{d/ LiIFE

N Lifestyle for
Environment

PROCEEDINGS NO.F.0063HSR/OL/DEE/TNPCB/HSR/W/2025 DATED:
22/04/2025

Sub : |Tamil Nadu Pollution Control Board — AUTO RENEWAL OF CONSENT — M/s. INDUS TMT
INDUSTRIES LIMITED S.F No. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2,
27712, 278/1A2,1B,1C,1D, 285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,
KALUGONDAPALLI Village, Denkanikottai Taluk, Krishnagiri District- Renewal of Consent
for the operation of the plant and discharge of sewage and/or trade effluent under Section 25 of the
Water (Prevention and Control of Pollution) Act, 1974 as amended in 1988 (Central Act 6 of 1974)
— Issued- Reg. (Industry User ID- R15HSR283934)

Ref: |1. TNPCB’s Proc .No. T1/TNPCB /F.0063HSR /OL /HSR /W/2019, Dated: 16.12.2019.
2. Unit’s Application No. 66978375, Dated: 21.04.2025.
3. Bd’'s Memo No.TNPCB/OCMM §06517/2019 Date08.06.2022.

kkkkkkkkkkk*k

Renewal Of Consent is hereby granted under Section 25 of the Water (Prevention and Control of
Pollution) Act, 1974 as amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act”)
and the rules and orders made there under to

The Director,

M/s.INDUSTMT INDUSTRIES LIMITED

S.FNo. 251/1,2, 277/1A1, 1A2,1B1, 1B2,1C1, 1C2,1D1, 1D2,1E1,1E2, 277/2, 278/1A2,1B,1C,1D,
285/1A2, 286/1,2,3,4,5,6,7 and 287/1A1,1A2,1B,

KALUGONDAPALLI Village,

Denkanikottai Taluk,

Krishnagiri District.

Authorising the occupier to make discharge of sewage and /or trade effluent.
This is subject to the provisions of the Act, the rules and the orders made there under and the
terms and conditions incorporated under the Special and General conditions stipulated in the Consent

Order issued earlier and subject to the special conditions annexed.

ThisRENEWAL OF CONSENT isvalid for the period ending - March 31, 2031

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
HOSUR
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1. Thisrenewal of consent isvalid for operating the facility for the manufacture of products (Col. 2) at the

rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the notice
of the Board and fresh consent has to be obtained.

SI.No. Description | Quantity | Unit
a. |Product Details:-
1. Steel Bars and Rods 145000 T/Annum
b. |By-Product Details:-
c. |Intermediate Product Details :-
1. M.S. Billet 156000 T/Annuam

Thisrenewal of consent isvalid for operating the facility with the below mentioned permitted outlets for
the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

Outlet No. Description of Outlet Maximum daily Point of disposal
dischargein KLD
EFFLUENT TYPE :- |Effluent Type: Sewage
1. Sewage 13.0 On land for gardening
EFFLUENT TYPE :- |Effluent Type: Trade Effluent

OUTLET NUMBER

DESCRIPTION OF
OUTLET

MAXIMUM DAILY
DISCHARGE (IN KLD)

POINT OF DISPOSAL

1.

Trade Effluent

0.2

Solar Evaporation

Pans

Special Additional Conditions-

The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board /National Bio
Diversity Authority if the unit isusing any Biological resources or knowledge associated thereto as per the
provisions of Biological Diversity Act 2002.

The industries shall take all efforts to use and popularize “Mission LiFE” logo and mascot which is available in
TNPCB & MoEFCC website. They shall also request their employees to adopt “Mission LiFE” action points
and document the same and furnish half yearly report to Board.

Additional Conditions-

1. The unit shall operate and maintain the Sewage Treatment Plant efficiently and continuously so as to satisfy
the standards prescribed by the Board.

2. The unit shall ensure that the entire quantity of 0.2 KLD of scrubber bleed is disposed into SEP and shall
ensure that there shall not be any seepage or overflow from the SEP.

3. The unit shall comply with all the conditions mentioned in EC issued vide letterNo. SEIAA-TN / F.3297 / EC
/ 3(a) / 48/ 2015, Dated: 14.06.2017.

4. The unit shall dispose the non hazardous solid waste scientifically for further beneficial use without much
accumulation.

5. The unit shall ensure that the activity shall not attract any public complaint.

6. The unit shall dispose the Hazardous solid wastes then & there without accumulation of the same inside the
premises with valid authorization under Hazardous and other Wastes (Management & Transboundary
Movement) Rules 2016.

7. The unit shall not use ‘use and throwaway plastics' such as plastic sheets used for food wrapping, spreading
on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags irrespective of thickness, within the industry premises. Instead it shall
encourage use of eco friendly alternative such as banana leaf, arecanut palm plate, stainless steel, glass,
porcelain plates/cups, cloth bag, Jute bag etc.,

8. The unit shall furnish the audited Balance Sheet every year for verification of the Gross Fixed Assets so asto
collect the balance or consent fee, if any.

9. In case of revision of consent fee by the Government, the unit shall remit the difference in amount within one
month from the date of notification, failing which this order will be withdrawn without any notice and further
action will be initiated against the unit as per law.
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District Environmental Engineer,
Tamil Nadu Pollution Control Board,
HOSUR

To

The Director,

M/sINDUS TMT INDUSTRIES LIMITED,
No0.251/1, Kappakal Road,

Uliveeranapalli, Kalukondapalli Village,
Denkanikottai Taluk,

Krishnagiri District.

Pin: 635114

Copy to:

1.The Commissioner, THALI-Panchayat Union, Denkanikottai Taluk, Krishnagiri District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind
information.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Vellore for favour of kind
information.

4. File

Thisis computer generated, Signature is not required.
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Item No. 08

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
(Through Video Conferencing)

Original Application No. 55/2019(WZ)

Gajubha Jesar Jadeja Applicant(s)

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 12.02.2020

CORAM: HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL
MEMBER
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER

For Applicant (s): Rahul Chaudhary, Advocate

For Respondent (s): Mr. Pinaki Misra, Senior Advocate
a/w Mr. Kishore Kumar and Mr.
Pratesh Chaudhary, Advocates for
Respondent No. 7.

Mr. D. M. Gupte, Advocate for
Respondent No. 1

Ms. Nidhi Jaswal and Ms. Manyaa
Chandok, Advocates for GPCB

Mr. Parth. H. Bhatt & Priyanshi
Chandarana for Tushar Mehta, for
State of Gujarat for R- 4&5

ORDER
1. The present application has been filed alleging violation of the

EIA Notification, 2006 by the Respondent No. 7 on the ground
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that it had failed to obtain Environmental Clearance before
commencing with the Cold Rolled Stainless Steel
manufacturing industry and was extracting ground water

without NoC from the Central Ground Water Authority.

2. Vide order dated 27.08.2019, apart from issuing notice, we
had directed constitution of a committee comprising of (i) The
State Environmental Impact Assessment Authority (SEIAA),
Gujarat, (ii) the Gujarat Pollution Control Board (GPCB) (iii) the
District Collector/Magistrate, Kutch District and (iv)The
Regional Director, 2 CGWA with a direction to verify on the
factual aspects set out in the original application and to

submit a report.

3. The consequential report filed by the Joint Committee was
considered on 15.10.2019 which inter-alia concluded as
follows: “ e

“Committee concluded that the opinion on applicability
of Environmental Clearance to the aforementioned unit
involving process of Rolling, Annealing Furnace,
Pickling and Skin Pass Rolling can only be given by the
Ministry of Environment, Forest & Climate Change in
consideration of the EIA Notification, 2006 as amended
on 01/12/2009 ad definition of the Secondary
Metallurgical Processing Industries as given in the EIA
Guidance Manual Prepared by IL & FS Ecosmart Ltd.”
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4. During the course of the proceeding on 15.10.2019, Mr. Rahul
Chaudhary, Learned Counsel for the Applicant, placed before
us letter dated 14th August, 2019, written by the MoEF to the
Chairman, SEIAA, Chhattisgarh, on the same subject whereby
it has been stated as follow:

“It is to inform that the Ministry is in receipt of
various representation with regard to applicability of
EIA Notification 2006 on steel re-rolling mills. The
representations received earlier in this regard have been
deliberated upon suitably in this Ministry.

2. As on date the Technical EIA Guidance Manual of
the MoEF & CC for Metallurgical industry classifies re-
rolling as a secondary metallurgical industry.

3. As per EIA |Notification 2006 secondary
metallurgical industries are to be appraised for EC as
category B projects under schedule 3(a) Metallurgical
industries. In case of secondary metallurgical
processing industries units, those projects involving
operation of furnaces only such as induction and
electric arc furnace, submerged arc furnace, and cupola
with capacity more than 30000 tonnes per annum (TPA)
would require Environmental Clearance.

4. In view of the above, you are hereby requested to
appraise the steel re-rolling proposals as per the
provisions of EIA Notification 2006.”

5. Considering the above facts and circumstances where the
report involved facts pari materia to the present case, the stand
of the MoEF taken in the letter dated 14.8.2019, in our
opinion, would be applicable in full force in the present case
also. However, before taking a final call, we deemed it
appropriate to seek the clarification from the MoEF as to
whether the position indicated in the letter referred to above

would be applicable in the present case also.
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6. In the interregnum, [.A No. 4 of 2020 came to be filed by the
respondent no. 7, the project proponent and was taken up on
16.1.2020 on being mentioned by the learned counsel for the
said respondent. None had appeared for the Applicant on that
day despite having been informed of the I.A being listed on that
day. In fact the learned counsel had informed by e-mail of the
same date that he would be appearing on 12.2.2020 when this

O.A was earlier listed.

7. The I.A had been preferred by the Respondent No. 7 to place
on record the subsequent events which taken place after the
order dated 21.11.2019 prohibiting further operation of the
unit. A minutes of the meeting of the reconstituted
Environment Appraisal Committee (EAC) (Industry-I) held on
23rd — 24th December 2019 was placed before us, the relevant
part of which read as follows;

“14.21.20 In view of the forgoing and after detailed
deliberations, the Committee recommended the
following:
i.) Project activity of CSPL falls under
Category B of Schedule 3(a)
Metallurgical Industries (ferrous and
non-ferrous) of EIA Notification, 2006.
ii.) The committee also noted that there
are a few issues which may have
diverse interpretations. The reports
submitted by the Committee formed by
the Hon’ble NGT and the joint
inspection report by the Regional office
of Bhopal and RO of GPCB for Kutch,
have also left the final interpretation
to the MoEF&CC. It is also noted that
the present unit has obtained CTE from
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GPCB which is a Statutory authority.
There may be other similarly placed
cases in the country. This shows that
there is a scope and need for further
clarification in the matter regarding
certain issues so that there is no
subjective interpretation in future.
These issues are (1) definition of
secondary metallurgy units for the
purpose of EIA process, (2) clarification
about the types of furnaces under
applicability of MoEF&CC notification
2006 and (3) clarifying re rolling vs.
cold rolling in the context of
Environment Clearance. Therefore, for
further smoothening the EC process for
present unit and proposals in future,
the MoOEF&CC may consider issuing
further clarifications.

iii.) In order to address to instant and
similar cases where such re
rolling/cold rolling units are

established or operating with a
CTE/CTO from the concerned State
Pollution Control Boards, the Ministry
may consider directing the State
Pollution Control Boards to get a list
of all such cases and take further
quick actions so that they apply for
EC and get covered by the EIA
notification 2006. Since, these units
are established or operating under the
CTEs/CTOs obtained from a statutory
authority i.e. the respective State
Pollution Control Boards, a period of
one year may be allowed for this
recommended conversion to EC. This
will also ensure that the units remain
in operation for the allowed period
and closures, unemployment and
related social issues/unrests are
avoided. During this period of one
year, they will have to follow all the
conditions imposed under the
CTE.CTO.”

8. As will appear from paragraph (iii.) of clause 14.21.20 of the
minutes reproduced above, category of the units to which the

Respondent No. 7 belongs, having been established or
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operating under CTEs/CTOs obtained from the statutory
authority, are permitted to operate for conversion to EC and
would ensure that the units remain in operation for the said
period with the condition that during the period of one year,
the units shall follow all the conditions imposed under the

CTE/CTO.

9. In the context of the above, we have noted that the respondent
no. 7 had been operating under a CTE issued by the GSPCB
containing the terms and conditions prescribed therefor. We
were thus of the opinion that the order dated 21.11.2019
granting stay of the operation of the unit, required modification
to the extent that the respondent no. 7 shall be permitted to
run for a period of one year provided that the unit strictly
adhere to the CTE conditions till such time CTO was not

granted.

10.A short affidavit has now been filed on behalf of the
respondent no. 7 which is dated 10.2.2020 to bring on record
certain additional documents. On 7.2.2020, the MoEF also
filed an affidavit which we find to be of relevance as by that
affidavit, the MoEF has accepted recommendations no. (iii) of
the Expert Committee reproduced above. We may reproduce

below the relevant paragraph of the affidavit:-
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“5. It is submitted that the Ministry has accepted the

recommendations no. (iii). of EAC to allow those units,
operating under the CTEs/CTOs obtained from the
respective State Pollution Control Boards, for a period of
one year. Further, it has been decided that the
requirement of EC or not for such units is a policy
decision. Hence, the Ministry will constitute an Expert
Committee, other than an EAC, having metallurgical

experts for their recommendations.

11.Considering the above facts and circumstances when the
foundational question involved in the case have been dealt
with effectively by the MoEF, in our considered opinion,

nothing further would survive for our consideration.

12.1t would appear from the sequence of events that the position
that subsisted earlier in respect of Cold Rolled Coils (CRC) of
stainless steel was quite obscure as it was not clear as to
whether such activity would require environmental clearance
under the EIA notification, 2006. The MoEF upon
consideration of the expert opinion appears to have now
clarified that such industry do require prior environmental
clearance but, having regard to the fact that there were a large
number of such mills operating on the strength of CTE and

CTO, opportunity should be provide to such units to fall within
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the EC regime by granting a period of at least one year to

operate for the purpose.

13.In view of the above the O.A stands disposed off and no order

as to cost.

S.P. Wangdi, JM

Siddhanta Das, EM

12th February, 2020
Original Application No. 55/2019(WZ)
pk
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 20th July, 2022

S.0. 3250(E).—Whereas, the Hon’ble National Green Tribunal vide its order, dated the
12" February, 2020, in Original Application No. 55/2019 (WZ), (Gajubha Jesar Jadeja vs Union of India
&O0rs.), has inter alia observed that Cold Rolled Stainless Steel Manufacturing Industries require prior
environment clearance but, having regard to the fact that there were a large number of such mills operating
on the strength of Consent to Establish (CTE) and Consent to Operate (CTO), the Hon’ble Tribunal has
held that opportunity should be provided to such units to fall within the Environment Clearance regime by
granting a period of at least one year to operate for the purpose;

And whereas, the Central Government, keeping in view the impact caused due to the Covid19
pandemic has taken a considered decision in line with the above said order of the Hon’ble National Green
Tribunal, so as to provide a window period for such re-rolling or cold rolling units to obtain prior
Environmental Clearance;

And whereas, the Central Government is of the view that steel re-rolling operations fall under the
purview of the secondary metallurgical processing industry and require Environment Clearance as per
item 3(a), relating to Metallurgical Industries (Ferrous and Non-ferrous), of the Schedule to the notification
of the Government of India in the erstwhile Ministry of Environment and Forest, published in the Gazette
of India, Extraordinary, Part Il, Section 3, Sub-section (ii), vide notification number S.O. 1533 (E), dated
the 14" September, 2006, mandating the requirement of prior environmental clearance for the projects
covered in its Schedule (hereinafter referred to as the said notification), wherein all non—toxic secondary
metallurgical processing units with capacities greater than 5000 tonnes/annum (TPA) fall under category B;

Now, therefore, in exercise of the powers conferred by section 3 of the Environment (Protection)
Act, 1986 (29 of 1986), the Central Government hereby directs that all the standalone re-rolling units or
cold rolling units, which are in existence and in operation as on the date of this notification, with valid
Consent to Establish (CTE) and Consent to Operate (CTO) from the concerned State Pollution Control
Board or the Union territory Pollution Control Committee, as the case may be, shall apply online for grant
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of Terms of Reference (ToR) followed by Environment Clearance and the said units shall be granted
Standard Terms of Reference as per item 3(a) of the said notification and shall be exempted from the
requirement of public consultation:

Provided that the application for the grant of ToR shall be made within a period of one year from
the date of this notification.

2. This notification shall come in to force from the date of its publication in the Official
Gazette.

[F. No. IA-J-11013/8/2019-1A.11(1)]
Dr. SUJIT KUMAR BAJPAYEE, Jt. Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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REPORTABLE

IN THE SUPREME COURT OF INDIA

CIVIL APPELLATE JURISDICTION

CIVIL APPEAL NO. 3116 OF 2020

GAJUBHA JADEJA JESAR . APPELLANT(S)
VERSUS
UNION OF INDIA&ORS. .. RESPONDENT(S)

WITH

CIVIL APPEAL NO. 3576 OF 2020

JUDGMENT

HEMANT GUPTA, ).

1. This order shall dispose of Civil Appeal No. 3116 of 2020 arising out
of an application filed by the appellant’ before the National Green
Tribunal?> and Civil Appeal No. 3576 of 2020 filed by the Project
Proponent, both arising out of the same order passed by the Tribunal
on 12.2.2020.

2. The Project Proponent applied for Consent to Establish (CTE) Cold
Rolled Coils of stainless steel on 20.1.2018, the permission of which
was granted by Gujarat State Pollution Control Board. After the unit
was erected, Project Proponent was granted permission to operate

the unit on 6.2.2020. It is noted that the Project Proponent has

1 For short, the ‘Applicant’
2 For short, the ‘Tribunal’



invested Rs.1100 crores for the development of infrastructure and
had a turnover of approximately Rs.743 crores and paid Rs.286.17
crores as Goods and Services Tax till the Financial Year 2020-21.

The applicant also earned US Dollars 15.52 million foreign exchange

for the country.

An application was filed before the Tribunal on 20.7.2019 on the
ground that the Project Proponent has set up the unit in violation of
Environment Impact Assessment (EIA) notification dated 14.9.2006,
as such plant would fall

metallurgical industry for which a prior environmental clearance is

within category 3(a) i.e.,

required. The relevant extract from the EIA notification reads thus:

secondary

3(a) Metallurgica
| industries
(ferrous &
non ferrous)

a) Primary
metallurgical
industry All
projects

b) Sponge iron
manufacturing
=200 TPD

c) Secondary
metallurgical
processing
industry All
toxic and
heavy metal
producing
units = 20,000
tonnes/annum

Sponge iron
manufacturing
<200 TPD

Secondary
metallurgical
processing
industry i) All
toxic and heavy
metal producing
units <20,000
tonnes/annum
ii) All other non-
toxic secondary
metallurgical
processing
industries
>5000
tonnes/annum

General Condition
shall apply for
Sponge iron
manufacturing
Note:

(i) The recycling
industrial units
covered under HSM
Rules are
exempted.

(i) In case of
secondary
metallurgical
processing
industrial units

only those projects
involving operation
of furnaces such as

induction and
electric are
furnace,

submerged are
furnace, cupola
and crucible
furnace with

capacity more than
30,000 tonnes per
annum (TPA) would
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require
environmental
clearance

(iii) Plant/units
other than power
plants (given
against entry no. 1
(d) of the
schedule), based
on municipal solid

waste (non
hazardous) are
exempted).

The Tribunal set up a Joint Committee on 28.7.2019. The Committee
concluded that the applicability of the notification would be
determined by the Ministry of Environment, Forest and Climate
Change®. The Ministry filed an affidavit on 21.11.2019, on the basis
of which the Tribunal took a prima facie view that the industry
requires an environmental clearance and thus stayed all activities of
the project as the Ministry sought time to file an additional
response. Later, an affidavit was filed by the Ministry that a Group of
Experts had been appointed on the issue. After the said report, the
Project Proponent filed an application for modification of the order
passed by the Tribunal on 21.11.2019 and the stay was thereafter

vacated on 16.1.2020.
The Expert Appraisal Committee* in its meeting held on 23-

24.12.2019 concluded that grace period of one year could be
granted where the industry has been established after CTE/CTO. The
Ministry filed an affidavit accepting the recommendation No. 3(iii) of

the EAC recommending one year grace period for the industry. The

3
4

For short, the ‘Ministry’
For short, the ‘EAC’
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6.

relevant part of the recommendation is reproduced as under:

“i. Project activity of CSPL falls under Category B of Schedule
3(a) Metallurgical Industries (ferrous and non-ferrous) of EIA
Notification, 2006.

ii. The committee also noted that there are a few issues which
may have diverse interpretations. The reports submitted by
the Committee formed by the Hon'ble NGT and the joint
inspection report by the Regional office of Bhopal and RO of
GPCB for Kutch have also left the final interpretation to the
MoEF&CC. It is also noted that the present unit has obtained
CTE from GPCB which is a Statutory authority. There may be
other similarly placed cases in the country. This shows that
there is a scope and need for further clarification in the
matter regarding certain issues so that there is no subjective
interpretation in future. These issues are (1) definition of
secondary metallurgy units for the purpose of EIA process, (2)
clarification about the types of furnaces under applicability of
MoEF&CC notification 2006 and (3) clarifying re rolling vs.
cold rolling in the context of Environment Clearance.
Therefore, for further smoothening the EC process for present
unit and proposals in future, the MoEF&CC may consider
issuing further clarifications.

iii. In order to address to instant and similar cases where such
re rolling/cold rolling units are established or operating with a
CTE/CTO from the concerned State Pollution Control Boards,
the Ministry may consider directing the State Pollution Control
Boards to get a list of all such cases and take further quick
actions so that they apply for EC and get covered by the EIA
notification 2006. Since, these units are established or
operating under the CTEs/CTOs obtained from a statutory
authority i.e. the respective Stale Pollution Control Boards, a
period of one year may be allowed for this recommended
conversion to EC. This will also ensure that the units remain in
operation for the allowed period and closures, unemployment
and related social issues/unrests are avoided. During this
period of one year, they will have to follow all the conditions
imposed under the CTE/CTO."

It is on the basis of the said recommendation that the Tribunal
passed the order dated 12.2.2020 that in view of the large number

of such mills operating on the strength of CTE/CTO, opportunity
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should be provided to such units to fall within EC regime by granting
a period of at least one year to operate for the purpose.

The applicant challenged the time granted by the Tribunal on the
ground that the Tribunal has no jurisdiction to grant period for
obtaining Environmental Clearance as the EIA notification mandates
a prior Environmental Clearance. Since such consent was not
obtained before the setting up of the industry, the time limit of one
year is against the mandate of the statute. It was further argued
that under Section 21 of the National Green Tribunal Act, 2010°, the
Tribunal has the jurisdiction to set aside the Environmental
Clearance but has no jurisdiction for the grant of time for
Environmental Clearance.

The Project Proponent, aggrieved against the order passed by the
Tribunal, challenged the findings recorded that Environmental
Clearance is required. During the pendency of the appeal before this
Court, the Project Proponent was served with a closure notice on
25.6.2021 by the Gujarat State Pollution Control Board and the unit
was closed in terms of the said notice. This closure notice has been
assailed by way of I.LA. No. 81563 of 2021.

While the appeals were pending before this Court, the Government
of India has published a notification on 20.7.2022 in terms of Section
3 of the Environment (Protection) Act, 1986° to apply Terms of
Reference within one year followed by Environmental Clearance.

The notification reads thus:

5
6

For short, the ‘NGT Act’
For short, the ‘Environment Act’
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“MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 20th July, 2022

S.0. 3250(E).—Whereas, the Hon’ble National Green
Tribunal vide its order, dated the 12th February, 2020, in
Original Application No. 55/2019 (WZ), (Gajubha Jesar Jadeja
vs Union of India &Ors.), has inter alia observed that Cold
Rolled Stainless Steel Manufacturing Industries require prior
environment clearance but, having regard to the fact that
there were a large number of such mills operating on the
strength of Consent to Establish (CTE) and Consent to
Operate (CTO), the Hon’ble Tribunal has held that opportunity
should be provided to such wunits to fall within the
Environment Clearance regime by granting a period of at
least one year to operate for the purpose;

And whereas, the Central Government, keeping in view
the impact caused due to the Covid1l9 pandemic has taken a
considered decision in line with the above said order of the
Hon’ble National Green Tribunal, so as to provide a window
period for such re-rolling or cold rolling units to obtain prior
Environmental Clearance;

And whereas, the Central Government is of the view
that steel re-rolling operations fall under the purview of the
secondary metallurgical processing industry and require
Environment Clearance as per item 3(a), relating to
Metallurgical Industries (Ferrous and Non-ferrous), of the
Schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forest, published in the
Gazette of India, Extraordinary, Part Il, Section 3, Sub-section
(ii), vide notification number S.0. 1533 (E), dated the 14th
September, 2006, mandating the requirement of prior
environmental clearance for the projects covered in its
Schedule (hereinafter referred to as the said notification),
wherein all non-toxic secondary metallurgical processing
units with capacities greater than 5000 tonnes/annum (TPA)
fall under category B;

Now, therefore, in exercise of the powers conferred by
section 3 of the Environment (Protection) Act, 1986 (29 of
1986), the Central Government hereby directs that all the
standalone re-rolling units or cold rolling units, which are in
existence and in operation as on the date of this notification,
with valid Consent to Establish (CTE) and Consent to Operate
(CTO) from the concerned State Pollution Control Board or the
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10.

11.

12.

Union territory Pollution Control Committee, as the case may
be, shall apply online for grant of Terms of Reference (ToR)
followed by Environment Clearance and the said units shall be
granted Standard Terms of Reference as per item 3(a) of the
said notification and shall be exempted from the requirement
of public consultation:

Provided that the application for the grant of ToR shall

be made within a period of one year from the date of this
notification.

2. This notification shall come in to force from the date
of its publication in the Official Gazette.

[F. No. IA-J-11013/8/2019-1A.1I(1)]
Dr. SUJIT KUMAR BAJPAYEE, Jt. Secy”

With this background, the parties have addressed arguments on the
question of jurisdiction of the Tribunal to pass an order to operate a
unit without Environmental Clearance and the decision of closure of
the unit.

It may be stated that there are 1689 similar Re-Rolling/Cold Re-
Rolling Steel Plants in the country out of which 403 plants are in the
State of Gujarat itself. All the units have been set up without
obtaining prior Environmental Clearance as there was an ambiguity
whether such Rolling Steel Mills are required to obtain prior
Environmental Clearance.

Ms. Anitha Shenoy, learned senior counsel for the applicant relies
upon judgments of this Court reported as Common Cause v. Union
of India & Ors.”, Hanuman Laxman Aroskar v. Union of India®

and Alembic Pharmaceuticals Limited v. Rohit Prajapati &

7
8

(2017) 9 SCC 499
(2019) 15 SCC 401
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13.

14.

Ors.? to contend that prior Environmental Clearance is mandatory.
Since the unit has been set up in violation of the notification, the
Tribunal could not permit the unit to operate.

On the other hand, Mr. Shyam Divan, learned senior counsel for the
Project Proponent submitted that in terms of Section 21 of the NGT
Act, the Tribunal is competent to pass an order towards sustainable
development. It is contended that the order of the Tribunal granting
time of at least one vyear is based upon report of the
recommendation of the EAC. The EAC recommended that Re-Rolling
Units are established or operating with CTE/CTO from the concerned
State Pollution Control Boards, therefore, a period of one year may
be allowed for this recommended conversion to Environment
Clearance regime.

Mr. Divan also referred to an affidavit filed on behalf of the Ministry
referring to the report submitted by a high-level Expert Committee
under the Chairmanship of Dr. Indranil Chattoraj, Director, National
Metallurgical Laboratory, Jamshedpur. The Committee noted that
there is ambiguity in the EIA notification with respect to applicability
of Environmental Clearance for non-toxic secondary metallurgical
processing industry. Therefore, in order to bring out clarity, the
Ministry may amend schedule 3(a) of the EIA notification. The
relevant assertion from the affidavit reads thus:

“7. That the committee after conducting a series of meetings
submitted its report on 17/01/2022. The committee, inter-
alia, has recommended that

9

(2020) 17 SCC 157
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i. “That there is an ambiguity in the EIA notification, 2006
with respect to the applicability of EC for non-toxic secondary
metallurgical processing industry.

ii. Steel re-rolling mills [Hot rolling (or) Cold rolling] are one of
the processes in the secondary metallurgical processes and
attracts the provisions of the Environment Impact Assessment
(EIA) Notification, 2006.

iii. There are around 1689 standalone steel re-rolling mills
operating across the country without requisite Environment
Clearance and such unit may be brought under EC regime by
providing an adequate time frame.

iv.  Revised threshold limits for primary and secondary
metallurgical industry prescribed under chapter 6 may be
considered by the Ministry for amending the schedule 3(a) of
EIA Notification, 2006 in order to bring out clarity on the
applicability of EC for difference secondary processes in
metallurgical industry.

That a copy of the report of the HLEC has been annexed as
ANNEXURE R/2.

8. That it is humbly submitted that Ministry is in the process
of bringing out suitable amendment in the EIA Notification
2006 in line with the recommendations made by the
Committee, in order to remove the ambiguity with respect to
the applicability of EC for non-toxic secondary metallurgical
processing industry.”

15. It is in pursuance of such report, the amendment was published on

20.7.2022.

16. Mr. Divan further relies upon an order passed by this Court in
Municipal Corporation of Greater Mumbai v. Ankita Sinha &
Ors.’® wherein the question as to whether the Tribunal has suo
moto jurisdiction to entertain proceedings under the NGT Act were
examined. The scope of jurisdiction of the Tribunal was also

considered.

10 2021 SCC OnLine SC 897
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17.

18.

19.

Mr. Divan also refers to an order passed by this Court reported as
Pahwa Plastics Pvt. Ltd. & Anr. v. Dastak NGO & Ors.*! wherein
the order passed by the Tribunal, holding that the manufacturing
units which do not have prior Environmental Clearance could not be

allowed to operate, was set aside.
We have heard learned counsel for the parties and find no error in

the order passed by the Tribunal. The order of the Tribunal is based
upon recommendation of the EAC which suggested that one year
time should be granted to the industry to comply with the EIA
notification dated 14.9.2006. The stand of the Ministry as well as the
Project Proponent is that there was ambiguity in the EIA notification
2006. 1689 units have come up in the country on the basis of CTE
and CTO regime. It is not a case of ambiguous interpretation in
respect of one or two units but the entire country was having the
same interpretation that Re-Rolling Steel Plants do not require a
prior Environmental Clearance. The ambiguity has been removed
only on 20.7.2022 when the notification has been amended, as
reproduced above. Since there was ambiguity earlier, the Tribunal
had granted time to the Project Proponent to comply with the
requirement of Environmental Clearance.

Such direction of the Tribunal is, in fact, arising out of scope of
powers conferred on the Tribunal under Section 21 of the NGT Act.
This Court in Ankita Sinha considering the suo moto powers of the
Tribunal held as under:

“98. The NGT Act, when read as a whole, gives much leeway

11

2022 SCC OnLine SC 362

10
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to the NGT to go beyond a mere adjudicatory role. The
Parliament's intention is clearly discernible to create a
multifunctional body, with the capacity to provide redressal
for environmental exigencies. Accordingly, the principles of
environmental justice and environmental equity must be
explicitly acknowledged as pivotal threads of the NGT's fabric.
The NGT must be seen as a sui generis institution and
not unus multorum, and its special and exclusive role to
foster public interest in the area of environmental domain
delineated in the enactment of 2010 must necessarily receive
legal recognition of this Court.

XXX XXX XXX

102. In circumstances where adverse environmental impact
may be egregious, but the community affected is unable to
effectively get the machinery into action, a forum created
specifically to address such concerns should surely be
expected to move with expediency, and of its own accord.
The potentiality of disproportionate harm imposes a higher
obligation on authorities to preserve rights which may be
waylaid due to such restrictive access. It is also noteworthy
that the “global impacts of climate change will fall
disproportionately on minority and low-income
communities”.*> Thus, an affirmative role, beyond mere
adjudication at the instance of applicant, is certainly required
for serving the ends of environmental justice, as the statute
itself requires of the NGT. We cannot validate an argument
which furthers uncertainty to justify the role of a spectator, if
not inaction, and would most assuredly result in injustice.

103. The NGT, with the distinct role envisaged for it, can
hardly afford to remain a mute spectator when no-one knocks
on its door. The forum itself has correctly identified the need
for collective stratagem for addressing environmental
concerns. Such a society centric approach must be allowed to
work within the established safety valves of the principles of
natural justice and appeal to the Supreme Court. The hands-
off mode for the NGT, when faced with exigencies requiring
immediate and effective response, would debilitate the forum
from discharging its responsibility and this must be ruled out
in the interest of justice.”

20. In Pahwa Plastics Pvt. Ltd., an establishment had been set up

12 Scott La Franchi, Surveying the Precautionary Principle's Ongoing Global Development : The
Evolution of an Emergent Environmental Management Tool, [32 B.C. Envtl. Aff. L. Rev. 679

(2005)

11
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pursuant to CTE and CTO from the concerned statutory authority.
The establishment applied for ex-post facto Environmental
Clearance. In these circumstances, this Court held that ex-post
Environmental Clearance should not ordinarily be granted but it
cannot be declined with pedantic rigidity, regardless of the
consequences of stopping the operation. Hence, the order of the
Tribunal to close the units was found to be erroneous. The order of
closure of establishments for the lack of Environmental Clearance
was set aside by this Court, inter alia, for the reason that whether
the unit contributing to the economy and providing livelihood to
hundreds of people set up in pursuance to requisite approvals of the
concerned statutory authorities should be closed down for the
technical irregularity or want of prior Environmental Clearance. This
Court held as under:

“54. The manufacturing units of the Appellants appoint about
8,000 employees and have a huge annual turnover. An
establishment contributing to the economy of the country and
providing livelihood ought not to be closed down only on the
ground of the technical irregularity of not obtaining prior
Environmental Clearance irrespective of whether or not the
unit actually causes pollution.

XX XX XX

56.As held by this Court in Electrosteel Steels
Limited (supra) ex post facto Environmental Clearance should
not ordinarily be granted, and certainly not for the asking. At
the same time ex post facto clearances and/or approvals
and/or removal of technical irregularities in terms of a
Notification under the EP Act cannot be declined with
pedantic rigidity, oblivious of the consequences of stopping
the operation of mines, running factories and plants.

57. The 1986 Act does not prohibit ex  post

12
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facto Environmental Clearance. Grant of ex post facto EC in
accordance with law, in strict compliance with Rules,
Regulations, Notifications and/or applicable orders, in
appropriate cases, where the projects are in compliance with,
or can be made to comply with environment norms, is in our
view not impermissible. The Court cannot be oblivious to the
economy or the need to protect the livelihood of hundreds of
employees and others employed in the project and others
dependent on the project, if such projects comply with
environmental norms.

XX XX XX

60. Even though this Court deprecated ex post facto
clearances, in Alembic Pharmaceuticals Ltd. (supra), this
Court did not direct closure of the units concerned but
explored measures to control the damage caused by the
industrial units. This Court held:—

“However, since the expansion has been undertaken
and the industry has been functioning, we do not deem
it appropriate to order closure of the entire plant as
directed by the High Court.”

XX XX XX

63. Ex post facto environmental clearance should not be
granted routinely, but in exceptional circumstances taking
into account all relevant environmental factors. Where the
adverse consequences of denial of ex post facto approval
outweigh the consequences of regularization of operations by
grant of ex post facto approval, and the establishment
concerned otherwise conforms to the requisite pollution
norms, ex post facto approval should be given in accordance
with law, in strict conformity with the applicable Rules,
Regulations and/or Notifications. The deviant industry may be
penalised by an imposition of heavy penalty on the principle
of ‘polluter pays’ and the cost of restoration of environment
may be recovered from it.

64. The question in this case is, whether a unit contributing
to the economy of the country and providing livelihood to
hundreds of people, which has been set up pursuant to
requisite approvals from the concerned statutory authorities,
and has applied for ex post facto EC, should be closed down
for the technical irregularity of want of prior environmental
clearance, pending the issuance of EC, even though it may
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22.

not cause pollution and/or may be found to comply with the
required norms. The answer to the aforesaid question has to
be in the negative, more so when the HSPCB was itself under
the misconception that no environment clearance was
required for the units in question. HSPCB has in its counter
affidavit before the NGT clearly stated that a decision was
taken to regularize units such as the Apcolite Yamuna Nagar
and Pahwa Yamuna Nagar Units, since requisite approvals had
been granted to those units, by the concerned authorities on
the misconception that no EC was required.

XX XX XX

66. Ex post facto EC should not ordinarily be granted, and
certainly not for the asking. At the same time ex post
facto clearances and/or approvals cannot be declined with
pedantic rigidity, regardless of the consequences of stopping
the operations. This Court is of the view that the NGT erred in
law in directing that the units cannot be allowed to function
till compliance of the statutory mandate.”

The judgment in Common Cause referred to by Ms. Shenoy is of no
help to support her arguments as the question was whether illegal
mining can be said to be within the leased area for mining. It was
held that illegal mining takes within its fold excess extraction of a
mineral over the permissible limit even within the mining lease area
under the Mines and Minerals (Development and Regulation) Act,
1957.

In Hanuman Laxman Aroskar, this Court held that the EIA
notification of the year 2006 demonstrates an increasing awareness
of the complexities of the environment and the heightened scrutiny
required to ensure its continued sustenance, for today and for
generations to come. It embodies a commitment to sustainable

development. It was held as under:
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24,

“56. The 2006 Notification embodies the notion that the
development agenda of the nation must be carried out in
compliance with norms stipulated for the protection of the
environment and its complexities. It serves as a balance
between development and protection of the environment:
there is no trade-off between the two. The protection of the
environment is an essential facet of development. It cannot
be reduced to a technical formula. The notification
demonstrates an increasing awareness of the complexities of
the environment and the heightened scrutiny required to
ensure its continued sustenance, for today and for
generations to come. It embodies a commitment to
sustainable development. In laying down a detailed procedure
for the grant of an EC, the 2006 Notification attempts to
bridge the perceived gap between the environment and
development.”

In Alembic Pharmaceuticals Limited, the validity of circular
dated 14.5.2002 was in question. This Court found that such circular
is contrary to the EIA notification of 1994. It was decided by the
Ministry that the industrial units which had gone into production
without obtaining an EC would have to apply for and obtain an ex-
post facto EC. The said judgment has no applicability to the facts of
the present case where the Ministry itself is of the opinion that there
was an ambiguity in the EIA notification of 2006. Such ambiguity has
been removed only when the EIA notification was subsequently
amended on 20.7.2022. Therefore, the judgments referred to by Ms.
Shenoy are not applicable to the facts of the present case.

We are constrained to point out that out of 1689 units in the
country, the applicant has chosen the Project Proponent as it
appears to be a motivated petition to target the Project Proponent
though the Cold Steel Rolling Mills in the country were operating

under the same regime. Not only the Project Proponent, but the
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country also has suffered immensely on account of closure of the
unit which was export oriented unit. It may be noticed that the
Gujarat State Pollution Control Board has chosen the Project
Proponent to serve with a closure notice on 25.6.2021. The unit is
lying closed since then. In view of the amendment in the EIA
notification dated 20.7.2022, the unit has time to seek
Environmental Clearance in terms of the time line mentioned in the
notification. Therefore, the order of closure of the unit cannot be
sustained.

25. In view of the said fact, Civil Appeal No. 3116 of 2020 is dismissed.
[.LA. No. 81563 of 2021 in Civil Appeal No. 3576 of 2020 challenging
the closure notice issued by Gujarat State Pollution Control Board
dated 25.6.2021 is allowed and the closure notice is quashed. The

Civil Appeal No. 3576 of 2020 stands disposed of in the above

terms.
............................................. J.
(HEMANT GUPTA)
............................................. J.
(VIKRAM NATH)
NEW DELHI;
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